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LOK SABHA

Monday, September 16, 1963/Bhadra
25, 1885 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEARER in the Chair]

ORAL ANSWERS TO QUESTIONS
Dragon Project Enquiry Report
+
{' Shri Yashpal Singh:

Shri Warior:

Shri Vasudevan Nair:

Shri Dinen Bhattacharya:
*676. | Shri M. N. Swamy:

Shri D. C. Sharma:

Shrt Hem Raj:

Shri Ram Ratan Gupta:

Will the Minister of Defemce b=
pleased to state:

(a) whether an inquiry into the
allegations against the ‘Dragon’—the
border roads organisation in Sikkim--
has been instituted;

(b) if se, its terms of reference;
and

(c) whether the inquiry has been
completed, and if so, with what re-
sult?

The Deputy Minister in the Minis-
try of Defence (Shri D. R. Chavan):
(a) to (c). A statement is laid on the
Table of the House.

STATEMENT

Enquiry into  Allegations against
Officers of the Chief Engineer’s
Organisation Dragon.

The following allegations have been
made against some of the officers of
the Chief Engineer’s Organisation
Project Dragon:—

(i)A contract for supply of var-
ious articles, including rationg

1228(Ai) LSD—1.
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and explosivies was entered
into with a firm, stated to be
notorious for smuggling;

(ii) A large number of personnel
from a particular State have
been recruited;

(iii) The drivers recruited have
no experience of driving
vehicleg in hilly regions; and

(iv) Favours have been shown to
certain firms in matters of
supply of stores etc. required
for the project.

The investigation of allegationg at
(i), (ii) and (iii) above has been
completed. It has been found that
fresh vegetables valued at Rs. 9,000
were purchased during December 1962
and February 1963 from a firm, which
was black-listed by Government for
trade with Tibet. No explosives were
purchased frem the firm, Instructions
have been issued for not making pur-
chases from, or having any dealings
with, such firms. The allegations at
(i), (i) and (iii) above were tound
baseless.

As regords (iv) above, investiga-
tion by the Special Police Establish-
ment is in progress. Four cases have
béen registered for regular investi-
gation by them.
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Shri D. C. Sharma: May I know
when thsi investigation started, how
long it has been in progress, and whe-
ther we have any firm date by which
the special police investigation result
will be in our hands?

The Minister of Defence (Shri Y. B.
Chavan): I can say that these allega-
tions were first conveyed to me in an
interview by some M.Ps. in January
or February. The whole investigation
started only atfer that.

=t fagdw< wme: Fw & oW
aFar § fF ot & wwEx qufaa $3
fay g &, 97 o = =i § 7

werw REE © 9g weAe ¥ faan
TR

Shri S, M. Banerjee: In the state-
ment it is stated that as regards (iv),
investigation by the Special Police
Establishment is in progress. I want
to know whether apart from the in-
vestigation by the Special Police Es-
tablishment, any departmental investi-
tion is also going on, and whether the
persons who have been suspended are
Government servants.

Shri Y, B. Chavan: Of course, those
who have been suspended are Gov-
ernment servants. There is no depart-
mental investigation,
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Mr, Speaker: First, that has to be
completed.

Shri Kapur Singh: Are Government
aware that tuskers and dragons are
traditionally prone to operational
turn-backs to destroy their own? If S0,
may I know whether the significant
names of these Himalayan border road
projects were given through design or
through ignorance?

Mr. Speaker: That is quite a diffe-
rent question. About names, we are
not concerned.

Shri Kapur Singh: Names are every-
thing in this world. I want to know
whether these names were given deli-
berately or accidentally.

Mr, Speaker: I believe in the say-
ing, “What is there in a name”?

Shri Kapur Singh: The whole uni-
verse is made up of names.

Shri Sham Lal Saraf: May I know
if this enquiry has not stood in the
way of proceeding with the original
plans of development in that area as
far as roads are concerned?

Shri Y. B. Chavan: No, Sir. We do
not allow these enquiries to come in
the way of the actual implementation
of the schemes.
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The Deputy Minister in the Minis-
try of Defence (Shri D. R, Chavan):
(a) It has since been decided that
such a force need not be constituted &t
present.

(b) Does not arise.
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The Minister of Defence (Shri Y. B.
Chavan): The idea was not to have
too many things on our hands.
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Shri J. B S. Bist: Has the scheme
been absolutely abandoned or will it
be reconsidered, or is some other
scheme being thought over for the de-
fence of the border areas?

Shri Y, B. Chavan: Who can say
that things can be absolutely given up
or something like that? It is very
difficult to say so.

ot for® wqTE AN qar oY A
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Shri Y. B, Chavan rose—

Shri Kapur Singh: He is giving the
answer. Let us have it.

Mr. Speaker: Can he give it?

=t ayE T G : g UF AT
Y Ot € AR W A1 gEE 3w
T A Y, A IF FT BIFAT 52AT g |
& TF < 1 QAT FT 95971 § |

Dovetailing of Agricultural and Co-
operatives Plans

+
r Shrimati Savitri Nigam:
*678. { Shri Inder J. Malhotra:
_Shri Vishram Prasad:

Will the Minister of Planning be
pleased to state:

(a) whether any steps have been
taken to recognise the importance of
dovetailing agricultural production
plang and cooperative plans more sys-
tematically and more precisely than
has been done in the past; and

(b) whether adequate financia] allo-
cations are proposed for cooperative
development during 1963-64 and in
subsequent years of the Third Plan
and if so, to what extent?

The Deputy Minister in the Minic-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): (a) Yes. The importance of
dovetailing agricultural production
plans and cooperative plans has been
recognised. One of the objects of the
visits of the Ceitral Tea'ms on Agri
cultural Production wag to bring about
closer integration of agriculture,
community development and coopera-
tive programmes. A high level
Working Group is engaged in exa-
mining this question as well as inter-
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departmental and institutional co-
ordination in agricultural program-

mes, as a whole, from the village to
the State level.

(b) The financial allocation for
coopeative development during 1963-
64 ig 12.7 crores in the State Plans
and Rs. 93 crores for Central and
Centrally sponsored schemes. The
Third Plan provision for co-operative
programmes is Rs. 70.8 crores in the
State Plans and Rs, 20.0 crores for
Central and Centraliy sponsored
schemes. The provision is considered
to be adequate.

Shrimati Savitri Nigam: May 1
know what are the terms of reference
given to this committee and how much
time this committee w.ll take to sub-
mit its final report?

Shri C. R. Pattabhi Raman: The
terms are to suggest cuaicrete measures
of bringing about adeyuate cv-ordina-
tion between the entire administrative
and organisational structure from the
village level to the level of the Deve-
lopment Commissioners. The working
group will look into the arrangements
for dovetailing the co-operative pro-
grammes with agricultural program-
m.es, They have already met on the
29th and 30th July and on the 1st and
2nd August. Thereafter the high-level
committee was formed with the Urnion
Minister of Agriculture as Chairman,
and the Minister of Community Deve-
opment and Co-operation and various
other Ministers and also State Minis-
ters concerned, as members.

Shrimati Savitri Nigam: May 1
know whether the States have been
taken into confidence and whether they
have also sent in their suggestions to
this committee so that their ideas may
%e incorporated in the report of this
srommittee?

Shri C. R. Pattabhi Raman: Yes,
Sir. Actually, the State Government’s
proposals involve only Rs. 11.5 crores
18 against which the Planning Com-
mission suggested Rs. 12.7 crores.
Actually, they have been :ble to raise
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mly Rs. 11'3 crores, and the revised
sstimates are reported to be about
Rs. 10 crores. We are dealing with
the figures which the Planning Com-
mission has suggested, which is
Rs. 12.7 crores.

=t faw waw oo ferfa @
2 FF erdize R & oie < fed I
g AR 39 F; a9g ¥ X F gwE<
TG Bt AR Froz e Taie #
wafre w37 & | & 7g ST WA §
fF T 3@ Afq & 9t 975 afada
FE AT @R

Shri C. R. Pattabhi Raman: The
State Governments have been able to
raise about Rs. 11.3 crores.

Mr. Speaker: He wants to know
vhether any change is contemplated.

Shri C. R. Pattabhi Raman: No,
Sir.

Shri Jashvant Mehta: The agricul-
tural production is not increasing as
der the plan programme. May I know
what is the position about the second
appraisal of the third Five Year Plan
regarding agricultural production and
what steps are the Government going
to take in this matter?

Shri C. R, Pattabhi Raman: We are
not concerned with agricultural pro-
duction, in this question.

Shri Kashi Ram Gupta: May I
¥now whether the amount is reserved
for the co-operative societies only, or
whether credit societies or joint farm-
ing societies are also included in this?

Shri C. R, Pattabhi Raman: Actu-
ally, the provision for co-operative
societies and co-operativein gramdan
villages in the Central scetor has been
increased to Rs. 20 crores. The anti-
cipated amount for the first two years
was Rs. 34 crores. It is for co-opera-
tive societies in village areas.

Shri Kashi Ram Gupta: What about
joint farming societies? He has not
answered it.
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Shri C. R. Pattabhi Raman: The
amount is Rs. 8 crores for the Cen-
trally-sponsoreq schemes, for consu-
mer co-operatives including co-opera-
tives and gramdan villages in the Cen-
tral sector. It has been increased to
Rs. 20 crores,

Wt ®o Mo faard : Fl-fesy
¥ &9 T FhoRfe 7R g ow
siaw ¥ g fawie & fr wiveeex ot
faer & aga awa s o & 1 F 7
STAr et § 5 ®m w Fafew &
e et o7 T 3 9 § free
Q@ & fE ¥ oiwefeer w
et o fawr &%

Shri C. R. Patabhi Raman: The
idea is to build up a uniform scheme
throughout hdiq. It is- true there
are some differences in various States.

Nuclear Power Stations

+

rShri P.R, Chakraverti:
Shri Indrajit Gupta:
Shri V. B. Gandhij:
Shri Subodh Hansda:
Shri Surendra Pal Singh:
Shri Sidheshwar Prasad:
Shri N. R. Laskar:
Shri Bhagwat Jh; Azad:
Shri Balkrishna Wasnik:
Shri Ram Ratan Gupta:
Shrj Maheswar Naik:
*679. | Shri P. Kunhan:

Y Shri Warior:
Shri Daljit Singh:
Shri Vishram Prasad:
Shri Kachhavaiya:
Shri Brij Raj Singh:
Shri Morarka:
Shri Ravindra Varma:
Shri Prakash Vir Shastri:
Shri Onkar Lal Berwa:
Shri Jashwant Mehta:
‘Shri Rameshwar Tantia:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that four
nuclear power stations have been
planned;

(b) if so, their location;

(c) whether an Indo-U.S. agree-
ment has been reached regarding the
setting up of India’s nuclear power
station at Tarapur near Bombay; and

(d) how far the International
Atomic Energy Agency will be allow-
ed to exercise control over and ins-
pection into its wofking?

The Deputy Minister jn the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) and (b), Government has
so far decided to set up two Atomic
Power Stations, one at Tarapur in
Maharashtra and the other at Rana
Pratap Sagar in Rajasthan;

(c¢) Yes. The Agreement wag sign-
ed on August 8, 1963;

(d) Both the Governments of the
United States and of India have re-
cognised that it would be desirable
to avail themselves of the services of
the Internationa] Atomic Energy
Agency for the implementation of the
safeguards provisions in the biltateral
Agreement at a suitable later date.
The Agency is not yet in a position
to apply safeguards to large scale re-
actors of the size to be installed at
Tarapur, although it is developing a
system to cover such large reactors.
It has therefore been agreed in prin-
ciple that at a suitable time after
the Agency has developed an ade-
quate system, the Agency will be re-
quested to enter into a trilateral
agreement for the implementation of
safeguards, provided the safeguards
system adopted by the Agency is
generally consistent with the safe-
guards provisions in the bilateral
agreement. The implementation of
this arrangement will in any case be
deferred till after the Tarapur Atomic
Power Station has achieved reliable
full power operation.

Shri P, R, Chakravertii May I
know whether further negotiations are
being - carried on with «ther countries
for setting up the second nuclear
power station?
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Shri Dinesh Singh: This House has
already been informed on several
occasions that the second one is to be
set up in collaboration with the Cana-
dians.

Shri P. R. Chakraverti: May I know
whether the inspection of this plant
is in line with allied contracts enter-
ed into by other countries also in this
respect?

Shri Dinesh Singh: I presume he is
referring to the first reactor power
station that is to be set up. That will
be generally on the basis that is being
considered by the International Ato-
mic Energy Agency.

Shri D. C. Sharma: The hon. De-
puty Minister said that the Interna-
tional Atomic Energy Agency will
evolve new standards for safeguards
and those standards, when cvolved,
wil] apply to India. May I know what
is the necessity of evolving new stand-
ards which are going to apply to
India? Will not the standards al-
ready there do?

Shri Dinesh Singh: I am afraid
the hon. Member has misunderstood.
I have not said that new standards
are going to be evolved for India.
There are various suggestions about
the standards which will apply to all
the countries.

Shri Hem Barua: In view cof the
fact that the International Atomic
Energy Agency’s control is discrimina-
tory in nature and it applies only to
under-developed countries seeking
foreign aid, may I know what Gov-
ernment have in their mind so far as
the evolution of standards within the
frame-work of India’s objective is
concerned?

Shri Dinesh Singh: As I mentioned
just now, all this is in the prccess of
discussion. But I do not think it would
be fair to say that it is discriminatory
even for under-developed countries.
The whole point is that whatever is
being supplied to various countries
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should be used for peaceful purposes.
That is the kind of guarantee one is
looking for through this agency.

Shri Hem Barua: He has not re-
plied to my question. I said, it is dis-
criminatory, for the inspection applies
only to wunder-developed countries
seeking foreign aid. It does not apply
to those developed countries. 1 say
the standard must be univeisal, the
standard of control and inspection.
What has he to say on that score?

Mr. Speaker: There is one difficulty.
Very often it is his complaint that the
answer does not come to his question.
There must be some deficiency sorae-
where.

Shri Hem Barua:
with me.

Perhaps it is

Some Hon. Members: No, no.

Shri Dinesh Singh: As I mentioned,
it is not discriminatory. These are
the standards that will be laid down
for all the countries who wish to uti-
lise this facility.

st ®gAa: O I TG AH F
S AT 7o AR F aE" A g
a1, JGFT B IW[E WA F T %
qT St #gr g9 ?

ot feim fag: S Y, Sa¥ e
F1E wvag A1 ¢ | Tg at TEga geaftaw
& fag & | faorely a9 & fow

Shri Indrajit Gupta: In view of the
fact that India will be dependent on
the United States for quite a long
time for the raw material supplies for
this reactor at Tarapur, that is to say,
enriched uranium, is it a fact that we
have already agreed in advance to en-
ter at a later stage into a trilateral
agreement, although I believe none ot
the other countries which have got
bilatera]l agreements with the U.S. of
this nature is known to have yet
agreed to enter into a trilateral agree-
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ment giving the International Atomic
Energy Agency power of inspection
and control?

Shri Dinesh Singh: I read out in
the body of the main answer that we
shall enter into trilateral agreement
provided it is in line with the bilateral
agreement that we have already
entered into.

Mr. Speaker: Shri Onkarlal Berwa.

Shri Indrajit Gupta: I wanted to
know whether there are any other
countries entering into such agree-
ments.

The Prime Minister and Minister
of External Affairs and Minister
of Atomic Energy (Shri Jawaharlal
Nehru): I do not know how many
countries there are which are putting
up atomic reactors: they are very few.
The question is not whether it is
bilateral or trilateral, but whether it
is an agreement which is acceptable
to us. Broadly speaking, it is a good
thing for the international agency to
lay down safeguards rather than
otherwise. In the present instance,
there was a difficulty in our accepting
part of the safeguards laid down by
the international agency and we
wanted bilateral agreements. We are
having bilateral agreement with the
United States and with Canada—
separate ones; but it is desirable that
they should be co-ordinated with ,the
international agency so that the same
thing might apply everywhere.

=t eI AT I A A
F wop, wiv I a0 1 @ E, S
FAAT 7997 A9 far Jmem wi)K ag
Fq qF G 3T QI ?

st feem f6g : @e0 @11 &Y T Ay
EY FaTE T qHAT § FIfF A A GE
Y At goT & | 9RT qF @ FT qAA g,
Sare warar A 6 F09 3R F0s
Ty 99 9T &9 g |

Shri S. Kandappan: In view of the
shortage of power in Tamilnad what
is it that prevents the Government
from setting up a similar plant there
also?

Shri Dinesh Singh: Shortage of
funds at this stage and also the non-
completion of the two power stations
which we have already taken up.

Unemployment

+
Shri A. K. Gopalan:
j Shri Vishwa Nath Pandey:
7 Shri Bibhuti Mishra:
(Dr, L. M. Singhvi:

Will the Minister of Labour and
Employment be pleased to state:

*680.

(a) whether unemployment is on
the increase;

(b) if so, the reason therefor;

(c) the latest figures regarding em-
ployment situation in the country;
and

(d) the steps taken by Government
to meet the growing problem of un-
employment in the country?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Patiabhi
Raman): (a) Yes.

(b) (i) Inadequacy of employment
opportunities to keep pace with the
faster growth in the labour force.

(ii) Shortfall in achievement with
reference to targets in  agricuitural
and industrial production due to
various unavoidable reasons.

(¢) Comprehensive information re-
garding overall employment situation
in the country beyond 1961 census is
not ava‘lable. However, information
collected under the Employment
Market Information Programme re-
vealed that employment in the orga-
nised non-agricultural sector in the
country was 134'1 lakhs (in all esta-
blishments in the public sector and
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establishments employing 25 or more
workers in the private sector) as on
31st March, 1963.

(d) Subject to availability of re-
sources efforts are being made to
increase agricultural and industrial
production. Apart from programmes
in the IIIrd Plap which will gene-
rate employment, some of the special
measures for increasing employment
are the programmes of rural indus-
trialisation and the Rural Works Pro-
grammes,

Shri A. K. Gopalan: May I know
whether any special stepg are taken
by the Government for solving the
question of unemployment in the
rural areas like special colonisation
projects or other things?

Shri C. R. Pattabhj Raman: Yes,
Sir. Planning Commission is examin-
ing the starting of programmes in
rura] areas, small industrial program-
mes to supplement employment poten-
tial. They are considering special
measures of rural works programme
to provide employment to 2:5 million
persons in slack agricultural seasons
by the end of the last year of the
Plan.

Shri A. K, Gopalan: According to
the figures givem by the Government
there are large areas of cultivabie
land in the country in several places.
My question was whether ag far as
solving of the rural unemployment
question wag concerned, any projects
like the Dandakaranya are proposed
to be organised by the Government
in some other places in India where
lang is available.

Shri C. R. Pattabhi Raman: Ctilisa-
tion of land is constantly borne in
mind by the Government. There is a
special land reform section  which
deals with land reforms and it is all
the time being looked into.

Shri Ranga: Were Government, that
1¢ this Ministry, consulted by the
Ministry of Finance, as to how much
the gold control order would be iikely
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to make goldsmithg unemployeq and
add to the growth of unemployment
in this country and whether they
would be able to provide alternative
employment to them? Were they
consulted when by the order was in-
troduced?

Shri C. R, Pattabbhi Raman: The
unemployment figures wil] naturally
include also the displaceq persons. It
is being constantly kept under the
employment market figures to which
I made a reference.

Dr. L. M. Singhvi: The Labour and
Employment Minister made a state-
ment recently that it is not likely that
we would be able to reach the targets
of employment during the Third
Five Year Plan period. If that is so,
I would like to know what are the
reasons why we are not able to fuifil
the targets and what would be the
extent of the shortfall in employment
targets?

Shri C. R, Pattabhi Raman: It 1s
true that the growth of labour force
in the Third Plan was estimated to
be 17 million and the expected target
of providing additional employment
opportunities is only to the exient of
14 million. Still there wiil be a short-
fall. As I have already stated, rural
works programmes are being started
to absorb 2-5 million people. The
reasons for the shortfail ave various.
There is the increase in the popula-
tion base and consequent greatcr in-
flux of new entrants into the labour
force. Secondly, there is the greater
popularity of the employment ex-
changes. A large number of vaccan-
cies are notified to them. Actually,
we have been able to open frem 137
exchanges in 1956 increased to 350
exchanges now, and more people are
registering themselves.

Shrimati Renu Chakravartity: In
view of the fact that unempioyment is
growing at such a rapid rate, may
I know why it is that there has been
no d’stribution of land out of the land
which the Government has been able
to secure as a result of the land re-
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forms? Till today no land has been
distributed.

Shri C. R, Pattabhi Raman: Land
is constantly being secured. Already
attention is being focussed on various
areas in the States.

Mr. Speaker: The hon. Member
wants to know why the land that has
been secured has not been distributed.

Shri C. R, Pattabhi Raman: That
is part of the land reform. We have
actually got the Constitution (Seven-
teenth Amendment) Bill which will
be coming up in a day or two (Inter-
Tuption).

Shri S. M. Banerjee: In view of the
fact that registered unemployment is
more than a crore and under-employ-
ment is nearly two crores, I want to
know whether, since the Government
has miserably failed to give them
employment, the question of granting
unemployment dole will be considered
during the Third Five Year Plan or
at least in the Fourth Plan?

Shri C. R. Pattabhi Raman: It is a
question of providing employment
opportunities. There are quite a
number of people in the rural areas
who are under-employed and not
completely unemployed. We have all
that in mind and, as I said, the rural
works programme about which I men-
tioned will absorb 2.5 million people.

st IS T T W T Al A
ST FH W FT FreT TS § S OA
WA TF AwgL # fear Aegr
faqar wwir ? What is the average
wage of a men in the villages?

Mr. Speaker: He wants to know the
average wage of a man in the villages.

Shri C. R. Pattabhi Raman: I
require notice to answer that.

Shri Maheswar Naik: May I know
whether it is a fact that there are
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certain employment exchanges where
skilled and unskilled workers have
registered their names as far back
as in 1957 and still they have not been
provided with any employment, if so,
what the Government are doing in
this connection?

Shri C. R. Pattabhi Raman: The
employment exchange statistics con-
tain skilled and unskilled workers and
also the names of graduates and
matriculates who have registered
their names.

Shrimati Savitri Nigam: May I
know what is the programme of rural
industrialisation and how many
workers are going to be absorbed
there? The hon. Deputy Minister said
that in order to give more employ-
ment to people the rural industriali-
sation programme has been started.
May I know whether enough person-
nel has been trained to implement
that programme and how much money
is going to be spent on that?

Shri C. R. Pattabhi Raman: I have
already stated that 2.5 million workers
will be absorbed in that. I am not
able to give the actual amount that
would be spent on that scheme.
Actually, the unemployment figure
stood at 5.3 million. The target in
the Second Plan was to create
10 million jobs within the Plan period
to absorb the labour force.

Shrimati Savitri Nigam: I want to
know whether enough personnel
have been trained.

Mr. Speaker: She combines two or
three questions in one and it is diffi-
cult to answer all of them.

=t fa aroaw - FT & S awaT g
f& 38 sAUrgde &1 teae gficml
I TET 9% T & 99 F Ay awr

T AT @ R?

Shri C. R. Pattabhi Raman: I am
not able to answer that question.
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Shri Dinen Bhattacharya: Although
there is a decision by Government
that due to rationalisation there
should be no retrenchment, may I
know whether this aspect is always
kept in mind by the employers in
view of the increasing unemployment?

Shri C. R. Pattabhi Ramap: Unem-
ployment figures are collected from
42,000 establishments in the public
sector and 29,000 estabiishments in
the private sector at quaratariy inter-
vals. They indicate that the total
employment ‘n the public sector has
shown an increasing trend. We are
constantly keeping a watch on that.

Firing by Pakistanis on Karimganj
Border

+
(Shri C. K. Bhattacharyya:
| Shri P. C. Borooah:
*681.{ Shri Naval Prabhakar:
Shri Raghunath Singh:
LShri Yashpal Singh:

Will the Prime Minister be pleased
to state:

(a) whether East Pakistan Rifle
sepoys fired on Karimganj Border on
or about the 6th June, 1903;

(b) if so, the casualties involved in
the incident; and

(c) Government's reacticn thereto?

The Deputy Minister in the Minis-
try of Externaj Affairs (Shri Dinesh
Singh): (a) Yes, Sir.

(b) One Indian national was injur-
ed.

(c) Precautionary measures have
been taken to prevent recurrence of
such incidents. Government’s Treac-
tion to the recent developments in
the Lathitilla area was given jin a
Statement made in the House on
26-8-1963. and during the discussion
en the Statement on 27-3-1963.

Shri C. K. Bhattacharyya: May I
know whether there have been occa-
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sions when Indian patrol parties have
been fired upon by Pakistani riflemen
and whether Indian patrol parties
have been ordered to return the fire
when fired upon?

Shri Dinesh Singh: I could not say
off-hand the details, but there have
been incidents where our patrol
parties have been fired upon. There
is no specific instruction in this matter.
In self-defence they are entitled to
fire back.

Shri C. K. Bhattacharyya: May I
know why such instructions are not
given to them that when they are
fired upon they can return the fire?

The Prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): It is obvious that they should
return the fire. There is no necessity
to make it perfectly clear.

=Y TgATe fag : ww A agEgr e
Cefoardt weard & @ & 1 & qr
=rgar g i F qafamdt Frarg € @
& 9= ¥ 77 fe7 agt a9 g
g7

Y FATFTATT  AFE: FAT  FICEATS
BT §, WY G G9F aF4 & {5 9
JEdE & ST Fgi 9% qAfeT g 5
F F G0, TgH FIC G AT AN
g1 ag @ & 7Y aqar awar g | afe
<Y wafead Fears gt § ag # I
2 1 78 wifgx & v 59 e Y i ax
fray it wafoara &1 g, @ I
afal 1 agF "= ag I .
gt g, faar @ & fF 79 99 & Jaw
H A AR F T GOF AT AGH TGH
TATH AT FEF T FIS, BT FIEATE FL

=t gy fag - Far § 9 aFAT
& Efeam Uswew & W gl A 9,
a1 I W 9 qet FA T gaw
QT AT 4t ?
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=Y FAFTATT AgE: AL 2 fF 37
& qrq gfagre g &, Mranfex d frag
T S & o7 ST &) S w

Shri H. P. Chatterjee: May I know
whether it has become a common
practice for the Pakistani soldiers to
fire on our patrols and enter our
territory whenever they like and is it
a fact that recently, they have entered
our territory and forcibly taken away
one doctor from the Nadia Karimpur
border?

Shri Jawaharlal Nehru: There have
been such repeated occurrences there.
I made a statement about that parti-
cular border, which is a disputed
border, there being some difference
between the maps attached to the
Radcliffe Award and theirs. There-
fore, we have been very eager to
demarcate the border finally. It is
unfortunate that till then the status
quo is not recognised by Pakistan,
aithough they have agreed to do so
some time ago.

Mr. Speaker: Has any doctor been
removed from that area?

Shri Jawaharlal Nehru: I do not
remember whether any doctor has
been removed.

Shrimati Renu Chakravartty: Even
this morning’s paper says that an
Indian labourer of the tea gardens
was injured by some of the Pakistani
Rifle personnel, who fired on our
patrol. Not only that. This happened
in the morning and again at 2 p.m.
the same day our patrols were fired
at. It seems there is a constant fir-
ing. What further steps are Govern-
ment going to take to see that there
is no such great deal of loss of life
and property in that area?

Shri Jawaharlal Nehru: I am afraid,
there are only two steps which we
can take namely, increase our patrol-
ling, that is, the strength and fre-
quency of it, and take big-scale mili-
tary action. These are the only two

things. We have increased our
patrolling and it is more frequent. On
the other hand, we are trying to settle
this problem by having the demarca-
tions speeded up.

Shri H. P. Chatterjee: It is very
strange that the doctor’s name......

Mr. Speaker: I had asked him; but
he does not know.

Shri H. P. Chatterjee: He says that
he does not know, when the whole
country knows it. It was in the
papers.

Mr. Speaker: Then the hon. Mem-
ber is not asking for any information.

Shri H. P. Chatterjee: But he should
know it. I want to know whether he
knows it or not. Certainly, I know it.

Mr. Speaker: There is no use in
asking this question whether he knows
it or not.

Shri Ranga: This useful purpose is
served that what is known to the
country is said to be not known to
the hon. Prime Minister.

Shri H. P. Chatterjee: That is my
constituency and I know it.

Shri Jawaharlal Nehru: I do not
remember it. I am afraid, it is not
easy for me to remember every inci-
dent. This matter was raised through
a question and it was answered.

Shri H. P. Chatterjee: Doctors are
taken away......

Mr. Speaker: Order, order. He
continues asking questions while he is
sitting.

Shri Jawaharlal Nehru: This ques-
tion about this gentleman, the doctor,
was answered in this House.

ot @y ao¥T : F o7g o
et § 5 zm a@ # d gu fw
qURET 1 HAT 9 29 e #T qed
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TR R EET &, T FE AT
I F < agi & fafagt w1 g
3T & fear g fore® 3 s W)
AT F T/ F G 7

! AIETA TFE : FE FE (G
IR T am aR ¥ mar g fw
e 37 & g9 g T} | g
W ¥ gy faamr o g g, fefafem
feamn gar & | R ger 7 frm o
A FEE g gEe F g ¥ oA
EiciE- A

Mr. Speaker: Shri Swell.

Shri S. M. Banerjee: Sir, I rise on
a point of order.

Mr. Speaker: In the Question Hour,
as Shri Banerjee knows, ultimately
there does not turn out to be any
point of order. Hon. Members have
asked me that I should cover 20 ques-
tions and then they begin to argue
with me. All right, now let me hear
the point of order.

st "o ®WYo qAWN : ;Y ST HH
Naghmmr A FTar A s v
AW Y gfaaT 3 F F A g W)
FHY FT TH G AT g | S A
¥ IEW Fgr a1 & @ F S ow
i fad -1 © & 99 fF agg IR)
fieam Tt a7 f6 AT & AW A AR
¥ e & fou gfaame far smd
o St qa fear T § S€w W
grar & o gfaa a9 sog 7= fey mn
7g 1 THq 9 AH TAT R . . .

oW WEEE . R A g,
A 58 A e ATE A FAT R 7
Shri S. M. Banerjee: My point of
order is only this.

Mr. Speaker: Now he is only spend-
ing time which ought to be saved.
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Shri S. M. Banerjee: He can say
anything.

Mr. Speaker: If he has a complaint
that the answer given is not correct,
he can write to me and I will just
ask him to look it up and find out
whether really the answer was wrong.
A point of order does not arise here.

Shri S. M. Banerjee: Whether the
hon. Minister. .....

Mr. Speaker: Now, Shri Swell.

Shri Swell: The hon. Prime Minis-
ter has just now said that the fre-
quency of our patrol on our border
with Pakistan has be:n increasad.
But it appears that at the same time
the frequency of the Pakistani firings
happens to have increased. Can the
hon. Prime Minister enlighten us as
to whether there is any necessary con-
nection between the two?

Mr. Speaker: I could not foilow.
Would he kindly repeat it?

Shri Jawaharlal Nehru: As I under-
stand it, he wants to know whether
there is any connecticn betweer thz
Pakistani firings and tnhe increase in
our patrols. I do not see any parti-
cular connection. The result should
be the other way round,

WAE-AST ga

*¢oR. =t WETNEIT wre ;o
A HHY a8 TAA FY FATF 5

(%) 71 W@ AR A & Gaui
1 7% W ufree w0 F fag wfaw
AR aElis  AEE-RE ¥ 35 W
FEFH TH W §; AR

(@) =f g, @t 57 N 7= ad
Fr § 7

a3fime ® FAww ® gwt (s
faam Tag) @ (%) ot g1
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(@) &= & % gw 7 oF 7 w9
AT S fFar § I SO RT A
afw-neq A NS | Tg TSE
930 WA FRT RN | G F A AA
qf=w-Heq A9 FT OF agq a7 fgeEr
e {R arfosy ¥ faq |« s
g7 39 ¥ 39 3T 7 AR i wmias
gafa grir

AT FF AT FATY WSS -
I FT TF AYS FEFT g | gH
Aurelr faenfagl w1 a9 @& ¥ G-
famafaameml & =R gadr @l &
Teagq F F fou faner gt
gfaamd o sa= w7 w® & | AurE
wfagl, Y@Fl, FOFRA AT F I
TAF-qHT X WG AW F fqu #my
W € T A AT wEEd W
WREAT ATfEaT A FeATRd T 3
g F AT AT R
[(a) Yes, Sir,

(b) We have recently agreed to con-
struct a new road connecting Uttar
Pradesh with West Central Nepal.
The road will be 130 miles long. It
will open up vast areas of West
Centra] Nepal to tourism, commerce
and further economic development of
the country.

Our programme of Cultural ex-
changes with Nepal is a coraprenhen-
sive one. We continue to offer a
large number of scholarships to
Nepalese scholars and general educa-
tional facilities for siudies in Indian
Universities and othar institutions.
Groups of Nepalese poets, Writers,
Artistes etc. have visited India from
time to time. Similariy Indian litera-
tures and artistes visit Nepal on
various occasions.]

A SRR TR 9 F Iy
At & aFqeal § AR AW 3 39
THER o ¥ g |t § g

[ A F9 N g 99 T+ 4
AT FT FHE WL FT AT 1 FY
a<h #fes | Far & o @@ § 7
9T F AT AR FT g Ft AT
¥ 3@ g F faamw ¥ §9 agrEar
faeit & ? afz g aY I S99 FE TF
W ¥

=t fem fag @ mit 99 AW &
ERT A AR 4 q S a9 IR
FY 9 & gar wrar § 5 A 1 g
9 A T WG )

Y TR et - A/ § ag O
TFar g % Far wgrae wgeE At At
ITAT F THT TG SA JISATHT F A T=H
== &Y St i W R O & daE

ggar ¥ 99 W § AR W ¥ 13
farfaerar =T wi o ? afx g, ar w4
I ¥ drgar a9 #1 fr=a e mar g 7

| HAETATT g€ : T QAR
F1 o gor a7 AR I ¥ @9 §
g 4% F ar & o ogrst ®
230 W AT FARY FET | AR
Al F IR H ag fra g T
SAAINITFH

Shri Kapur Singh: In view of the
ancient cultural and geo-political rela-
tions between our two countries, is
the Prime Minister now in a position
to inform this House now that there
remains no area of misunderstanding,
whatsoever, between Nepal and India?

Shri Jawaharlal Nehru: We are at
the present moment in friendly con-
tacts and cooperative relations with
the Nepal Government. They will
continue. To give an undertaking
about any country, about any two
individuals, that there can be no area
of misunderstanding is more than I
can say.

Shri Hari Vishnu Kamath: The
Deputy Minister, if I heard him aright,
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said that in the talks between the
King of Nepal and the Prime Minis-
ter it had transpired that Nepal was
not being drawn towards China. Is
the House to understand that during
the talks between the Prime Minister
and the King of Nepal there were no
references to this subject, particularly
the road building project by China
from Kathmandu to Lhasa which
strategically would threaten India
when it is completed? If there were
any talks about this matter, what was
the outcome of that talk?

Shri Jawaharlal Nehru: So far as I
remember there was no talk in parti-
cular about that particular matter.
There has been correspondence and
all that. It was not considered neces-
sary to continue the talk on that
particular subject. They have decided
something; they are an independent
country and it is not quite right for
us to go on nagging at them because
of that road.

st W W@E 9T AU ¥ I
Far, foa fasg Ao @R A fade
FTIHQT 9T § gAR AW A E 1 &
AT JTear § 5 99 weeT A
AR AT A AT G q¥ 7% I & WT
FrE aa gl 41 ?

5T FAFIA A€ : N Y, 39
T § FrE arg T8 gs |

ot weR TR A, W A
9T & I F Farar a7 5 OF a5F
TN F AT &1 99 Tw@T IH
g # QT AR QoA w7 fw
et mar qr {978 ) § wgrgar 3w
w1 oy wr § 1§ s =g
gfFdmas a7 a5 #wwdfen
N7 9T AT @ ¢ fF @i, g ar
T aul § Jurw B AW T qE
gt} fowd dow @1 90 aw
faFrq Qo= ?
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st faam Fag ¢ S0 gf, T SeRA
A ® Henld gH AT FT AT A1
F T FOT R FAT TMQC I
FEIAl &7 | I§F S g @
NFEY w1 g Ak § HT @R
FITEIT T E

Nt fagmw fag: ot &9 930
i ot dsw & fawiw &1 %
frar AT @, a8 TSFH F T A ¥ w FA
T T gt g 7

s A R AT qE AIF
QI G | 3.F IIFT A7 J|]
T JfwT 98 NG TF JICIT |

ot fagww fag -3 srowsgi @
anr ?

St FAIEE AFE . qg I
ST F1 AT § T T |

o AqeHIew Tagal : FT 9T
¥ WS AR AR yuW AT &
g 9 AR AT F 77 q@@ g
s HX AoAfas gl &
TR ¥ o favwa: 9 F 9@ W
FTHAN F Grad W KL Joo@ AT
T g% 4@ ? Al if, & W R
EE FT TG AT AT 7

st ACEE AFE . AEHIG
e 1 T guEAr 9 ¢ fF oEt
gt &1 3 )R T fear Smar @
T 39 #1 9% gar & 7 TRl 9 |

S qWE BT fa A 9 F
FrofEM I a8 9 T
33 Wl Furer FY AT F gRA, a@T
TR Wt o A A9 @ F A
AUHT =T R 39 GEEET 9 90a-

i F, gfe 7 q7 IF T F|T AG0
?
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A TAPT AFE ;. FE F AR
# AR @ oR el F ar #
ad gd ot afed AR ST 9ER uF
FHow & fafeet § 7 W S amt
FAAF U T | AT GHFTFET T T
FIR AN T AN T gwar Al 39
¥ oF awsiar g av 5 a7
dad

Indian Defence Mission to Moscow

+

Shri S. M. Banerjee:
Shri Raghunath Singh:
Shri Onkar Lal Berwa:
Shri Hem Raj:
Shri Prakash Vir Shastri:
Shri Bhagwat Jha Azad:
Shri Balkrishna Wasnik:
Shri P. C. Borooah:
Shri Maheswar Naik:
Shri D. C. Sharma:
0683,{ Shri Harish Chandra Mathur:

Shri Yashpal Singh:
Shri Sivamurthi Swamy:
Shri Mohan Swarup:
Shri D. D. Mantri:
Shri Indrajit Gupta:
Shri Daji:
Shrimati Renu Chakravartt
Shri E. Madhusudan Rao:
Shri Rameshwar Tantia:
 Shri Bishwanth Roy:

Will the Minister of Defence be
pleased to state:

(a) whether the Indian Defence
Mission led by the Secretary of the
erstwhile Ministry of Economic and
Defence Co-ordination visited Moscow
to explore the chances of obtaining
certain types of Russian equipment
for India’s armed forces; and

(b) if so, the extent to which suc-
cess was achieved?

The Deputy Minister in the Minis-
try of Defence (Shri D. R. Chavan):
(a) Yes, Sir.

. (b) The delegation was successful
in concluding an agreement and cont-

racts for the supply of certain equip-
ments. It will not be in the public
interest to disclose the details.

Shri S. M. Banerjee: May I know
the terms of these contracts and
whether we are getting arms and
equipment without any condition?

The Minister of Defence (Shri Y. B.
Chavan): I think that there are no
conditions.

Shri S. M. Banerjee: May I know
whether it is a fact that the Soviet
Union has also agreed to give us
automatic weapons and train our
technical personnel so that they are
able to manufacture them here? May
I know whether there is any truth in
this?

Shri Y. B, Chavan: I think the
hon. Member is going into the details.
I cannot give the details.

Shri S. M. Banerjee: I am not ask-
ing for any details. I only want to
know whether it is a fact that they
are going to give us automatic
weapons and train our personnel. I
do not want to know the number or
anything of that sort, for I know what
secrecy. is.

Mr. Speaker: The hon. Member
wants to know whether they are going
to train our personnel. Can that
portion of the question be answered?

Shri Y. B. Chavan: Naturally,
whenever equipment is received, cer-
tainly, training of the personnel is
involved in it.

Shri Kapur Singh: We are asking
about manufacture, and not training.

Shri Ranga: The MIG deal is no
secret. The establishment of the fac-
tory for the manufacture of the MIGs
with the help of the Soviet Union is
no secret. So, how do Government
consider these small things to be of
such great secrecy that they have to
invoke national interest for not dis-
closing them?
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Shri Bhagwat Jha Azad: It may be
small for the hon. Member, but not
so for the nation.

Mr. Speaker: The hon. Minister has
already said that training is certainly
connected with it.

=Y eI a1 & o
T E @ e F e
= ¥ g o Ay fFew ¥ fawr fawm

e & g @, afs g, @ feaw
fods o w9 aw o ?

oW W AW ¥ T & geN

¥ |1 FEeT R fF feaw faed sk
3 F§ faea ?

=t ST qTAT ¢ WX AZ
q Faamr w@ fr feae fadd ok
FF 79 AFT @ gg v qawr fzar
9 f& #= a% fgdq ? fae £ gmam
g ar w7

qea@ WHIW : FZ ar WG o0
aar & f& 3@ 7 wmow ar g

Shri Bhagwat Jha Aszad: In the
light of the success of this mission,
may 1 know whether the USSR Gov-
ernment has expressed its willingness
to receive any similar delegation
which we may propose to send for
future negotiation of certain other
items which are required by us?

Shri Y. B. Chavan: No such ques-
tion has arisen so far.

st WA e . AR &
fag s @7 sfafafadss mar a1, fa-
T WA X WGAI @I ARl qEIeET
Y FFTeT faaqT A7 IF H FIE 3T THFCH
T Eda A ar v g f aFT |
1 A A IFR I8 AR T
T dwd frer @@ &, 3fw f, a@v
T I A s FE A sfafafe-
Hew ¥ grr g A !
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Shri Y. B. Chavan: It is rather diffi-

cult to give all the details of the
discussions.

Shri S. M. Banerjee: He is not giv-
ing any answer. This question should
not have been admitted.

Mr. Speaker: Is that also a point of
order?

Shri D. C, Sharma: May I know
if the Soviet Union  wiil give us
equipment for our armed forces, and
will also be giving equipment of that
kind or scme other kind to the Peo-
ple’s Republic of China?

Shri Y. B. Chavan: We have rno in-
formation on this point.

Shri Indrajit Gupta: I believe this
mission went to Czechoslovakia as
well as to the Soviet Union. May I
know whether from both these coun-
tries the assistance whiich has been
sought is not only for supplies of
equipment, but also help for making
us gradually self-sufficient in our
own production of arms and ammuni-
tion, and if so, whether any success
has been achieved in that direction?

Mr. Speaker: Czechoslovakia is not
involved in it.

Shri Indrajit Gupta: I am asking a
general question, but he might ans-
wer regarding the Soviet Union.

Shri Kapur Singh: It is a satellite
of the Soviet Union.

Shri Y. B. Chavan: I have said the
discussions were quite fruitful and
successful.

Shri Indrajit Gupta: He has not
answered the question.

Mr. Speaker: He has said that the
discussions were very useful.

Shri Indrajit Gupta: Were they
useful in the direction in regard to
which I asked?
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Mr, Speaker: They shou!d appre-
ciate this difficul'y that such ques-
tiong and answers are rcally delicate.
1 have to leave it to the Minister to
decide to what extent he ig prepared
t0 go.

6hri Kapur Singh: Wa are prepar-
ed to concede that, but Memters are
oot given any information.

Mr. Speaker: When a party has
been returned in majority and has
been allowed to form a Government,
the administration has to be allowed
certain discretion so that it might
efficien’ly run the adminwstration.
Shri Kamath.

I:r Ranen Ben: In that case, this
question shou'd not hava been allow-
ed

Mr. Sveaker: If I have made a mis-
take, I will pass on to the next ques-
tion.

Shri 'vl-larl Vishnu Kamath: But you
aad called me,

I3 it a fact that about th's time last
.year, that is about three pr four
monthg before the massive: Tnvasion
ot India by China, th: Soviet Gov-
-ernment contracted .{o deliver a num-
ber of MIG fighter zaircraft,"and if
30, has that contract been fulfilled
30 far?

Mr. Speaker: Is tha:
with this?

connected

Shri Ha"i Vishnu Kanath: Yes, Sir,
Pecause this vear we are con'racting
for other thines. If one contract has
mnot been fulfilled,......

Mr, Fp-aker: I am asking him whe-
ther ':at ig related to this mission.

Shri Hari Vishnu Kamath: Mv point
is that a contract was entered into
with the Soviet Union last year. If

1228 (A{3 LSD—3.

that has not been fulfilled, how can
we expect this to be fulfilled?

Mr, Speaker: He may anwer my
question. Is it connected with this
mission?

8hri Hari Vishnu Kamath: You can-
not be go very narrow.

Mr. Speaker: Shri Buta Singh.

Shri Hari Vishnu Kamath: There
is not public interest involved in this,
because we were told that twelve
MIGs were coming. Only four have
come. When wil] the rest be deliver-
ed?

Mr. Speaker: Certain things are not
in the public interest, that the Min-
ister has to decide. Certain things
are not relevant, that the Speaker
has to decide.

Shri Hari Vishnu Kamath: On a
point of order. You yourself held
on one occasion at least that the Min-
ister is not the final judge of public
interest. This country has been lulled
into complacency. The public has
not been told the facts on the plea
of public interest.

Mr. Speaker: In the present supple-
mentary that he has put there is no
question of public interest involved.
Therefore, this point of Shri Kamath
is not relevant at this moment. I have
ruled that his supplementary is not

‘connected with the mission.

Shri Buta Singh: May I know
whether the Government is in a posi-
tion to inform this House whether
the Russian sophisticated military
equipment which is going to be made
available to us is capable of being
co-ordinated with its corresponding
numbers received from the rest of the
world?

_Shri Y. B. Chavan: It is 2 hvpothe-
tical question to presume that the
equ'pment is of a certain type. 1
cannot answer this question.
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Parllamentary Secretary’s visit te
USA.

+
684 Shrimati Renuka Barkataki:
*  Shri Bishanchander Seth:
‘Will the Prime Minister be pleased
to state:

(a) whether the Parliamentary Sec-
retary to the Prime Minister (Naga-
land) visited U.S.A. recently;

(b) if so, in what capacity;

(c) whether the Parliamentary Sec-
retary stayed with the hostile Naga
Leader, Mr. Phizo, in London on his
way to U.S.A; and’

(d) if so. whether there was any
discussion between the Parliamentary
Secretary and Mr. Phizo in connection
with the future of Nagaland?

The Parliamentary éecretary 1o the
Minister of External Affairs (ShriS. C.
Jamir): (a) Yes, Sir.

(b) He was invited by the Friends
of India Committee in Philadelphia
(USA) to make a lecture tour.

(c) Yes, Sir, on his way back.

(d) Shri Jamir and Shri Phizo ex-
changed views on the situation in
Nagaland.

Shrimati Renuka Barkataki: As
stated by our Parliamentary Secretary,
our Prliamentary Secretary (Naga-
Jand) stayed with Mr. Phizo. May I
know whether it is possible for a
responsible Member from the Indian
Government to stay with a man who
is a fugitive from Indian law and who
is reported to be in collusion with

Mr. Speaker: She should not make
a speech.

Shrimati Renuka Barkataki: No,
Sir. Did he obtain permission from
the Prime Minister or the Govern-
ment of India before meeting Phizo
and carrying on negotiations with
him?
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Mr. Speaker: It is difficult for me
to argue with a lady.

The Prime Minister and Minister of
External Affairs and Minister of Ato-
mic Energy (Shri Jawaharlal Nehru):
I do not exactly remember whether he
took any approval from me: generally
he had my approval when he
went to London, if he wanted and if
he had occasion, to talk to Mr. Phizo.
I told him he can do so. He did no*
ask for my specific approval. I ‘de
not think there was any impropriety
in his doing so, and on the whole it
was a good thing.

Shrimati Renuka Barkataki: May
I know the nature of the gist of the
talks he had with Mr. Phizo?

Shri Jawaharlal Nehru: How can I
give details. I was not present there.
Apparently they must have, each of
them. put forth their views and tried
to convert the other party.

Shri Tyagi: Since the relations af
the local Government of Nagaland
with Phizo were those of hostility. {
wonder if the reaction of the locad
Government was duly collected before
the Prime Minister allowed a repre-
sentative of the Government of Indie
to have negotiations or talks with
Mr. Phizo.

Shri Jawaharlal Nehru: He had ne
negotiations nor had the Government
of India any talks. One Member n¢
Parliament. . ..

An Hon. Member: He is a Pariia-
mentary Secretary.

Shri Jawaharlal Nehru:....wemt
to America; on his way back he met
Mr. Phizo. I think he did quite
rightly.

Shri Tyagi: What was the gist of
the talks?

Mr. Speaker: He said that he &
not know.



6191 Oral Answers BHADRA 95, 1885 (SAKA) Oral Answers 6192

Dr. L. M. Singhvi: May I know
whether the Parliamentary Secretary
concerned has submitted orally or in
writing any report to the Prime Min-
ister in respect of his conversation?
Has he indicated any specific proposal
which might have resulted from these
conversations?

Shri Jawaharlal Nehru: He has
given a fairly long oral report; orally
he has told us of his talks. There
was no question of proposals being
made on this side or that side. He
put forward the Government's view
in regard to the happenings in Naga-
land and he pointed out to Mr. Phizo
that the path he was following was a
very wrong and harmful one for Naga-
land and Mr. Phizo defended it.
Broadly speaking, that was the thing.

Shri Tyagi said something ahout
asking the Nagaland Government. We
did not ask about his going there, but
Mr. Jamir the Parliamentary Secre-
tary, is closely associated with the
members of the Nagaland Government;
he consults them and co-operates with
them.

Shri Sweli: The Prime Minister has
just stated that he generally approved
this exploratory, informal discussion
between his Parliamentary Secretary
and Mr. Phizo. May I know whether
it will not be in the interests of a solu-
tion of the Nagaland problem to en-
courage more of such meetings and to
send members of the Nagaland Gov-
ernment to have more such :informal
discussion with Mr. Phizo?

Shri Jawaharlal Nehru: That is for
the members of the Nagaland Govern.
ment to decide. They are perfectly
free to have any discussion they
like.

Shri Hem Barua: In view of the
fact that we have been repeatedly
told since the inauguration of “the
Nagaland administration that Mr.
Phizo in London has almost fizzled
out, may I know whether this hospi-
talitv offered by Mr. Phizo to our hon.
Prime Minister’s Parliamentary Sec-
retary has resulted in anv chanee of
heart so far as Mr. Phizo is concern-

ed, or whether any concrete proposals
were evolved for the relaxtion of the
hostile activities in Nagaland?

Shri Jawaharlal Nehru: [ have just
said that there were no proposals on
either side. There were informal
talks and discussion.

Shri Hem Barua: Change of heart?
Mr. Speaker: Shri H N. Mukerjee.

Shri H. N. Mukerjee: In view of
the generally disastrous results so far
of the attempted pourparlers with Mr,
Phizo and his patron, the Rev. Michael
Scott, may I know if it is Govern-
ment’s intention still to continue this
kind of furtive discussion with a man
who has done something which goes
against the grain of Indian citizenship,
and may I know if Government
has even gone so far as in bhe
indifferent to the wishes of the
Nagaland Government before coming
into some kind of contact officially
through the Parliamentary Secretary,
with Mr. Phizo?

Shri Tyagi: It was to persuade him
to come to the right path.

Shri Jawaharlal Nehru: This Gov-
ernment is always prepared to pursue
any path which may lead to good re-
sults, to peaceful results.

Shri Hem Barua: Even with a fugi-
tive from Indian Justice. -
(Interruption).

Shri Jawaharlal Nehru: 1 think for
the Government it is too big a thing
to stand on prestige and refuse te
talk to anybody. .

Shri Ranga: The hon. Prime Minis-
ter has made a very brave declaration
now. In the light of that may !
know if the Government have at least
taken the trouble of showing some
courtesy to the Nagaland Government
by consulting them in advance and
afterwards conveying to them the re-
sult of—whatever it is—the conves-
sation which the Parliamentary Secre-
tarv had with Mr. Phizo, and has the
Parliamentary Secretary assured him-
self that Mr. Phizo is in a mood to
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co-operate with the Nagaland Govern-
ment? ’

Shri Jawaharlal Nehru: We are
always consulting and keeping in
touch with the Nagaland Government.

Shri Ranga: He must explain; he
should not say in genera] terms. Have
they consulied them before? (Inter-
ruption)

Mr. Speaker: Order, order.

8hri Jawaharlal Nehru: That I can-
not gay; Mr. Jamir, as I said, is close-
ly connected with the Ministers of
Nagaland. In fact, gs s0on as he came
dack, I think within 24 hours, he went
to Nagaland to report to the Nagaland
Government.

Shri Ranga: What did he say? Has
Phizo promised to co-operate with the
Nagaland Government?

S8hri Hem Barua rose—

- Mr. Speaker: Order, order. Hon.
Members should not stand up simul-
taneously.

Shri Jawaharlal Nehru: So far as |
know, Mr. Phizo has shown no inten-
tion of changing his old attitude.

Mr. Bpeaker: I have received a
request from Shri Prakash Vir Shastri
and snme other hon, Members that 1
should take up Question No. 696, but
I cannot take it up unless all hon.
Members who have got their ques-
tions. . .. (Interruptions)

ot PRI AER . ToAA TR,
q9 99 ¥ I8 AT
_ 8Bhri Raghunath Singh: My question
iy also important; Question No. 695.
Mr. Speaker: If there is objection,
then I cannot take that up,
Provident Fund Contribution

+
. 7 Shri Umanath:
1 Shri S. M. Banerjee:

Will the Minister of Labour and
EBmployment be pleased to state:

(a) whether it is a fact that some
big industries have agreed to raise the
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provident fund contribution from 63}
per cent to 8 per cent with a view to
helping the defence and development
of the country;

(b) if so, which are those industrres;
and

(c) from which date they are likely
to implement the above?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): (a) to (c). Under am
amendment made in the Employees’
Provident Funds Act, 1952 from 1st
January, 1963, the enhanced rate of
contributions at 8 per cent can be
applied by the Central Government
to any establishment or class of
establishments covered under the Act
after such enquiry as it deems fit. The
enhanced rate of 8 per cent was
applied accordingly to establishments
employing fifty or more persons in
four industries with effect from the
1st January, 1963, and in another
industry from the 1st April, 1863.
‘These industries are—

1. Cigarettes;

2. Electrical, mechanical or gene-
ral engineering produnts;

3. Iron and Steel;

4. Paper (other than hand-made
paper); and

5. Cement.

It is proposed to apply the enhanced'
rate to some more industries shortly.

Shri Umanath: May I know the
reason why the Government has not
notified textile, sugar and such major
industries at the same time as they
have notified the other industries?

Shri C. R, Pattabhi Raman: As the
Act now stands, an enquiry has to be
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made and thereafter, action has to be
taken. Actually we are speeding up.
We are making enquiries with regard
to the various other items also.

Shri Umanath: May I know whe-
ther it is a ‘fact that from the major
industrialists, huge arrears have ac-
crued even under the present scheme
and if ‘so, the extent of the arrears
and the action taken by Government
to recover the arrears under the pre-
sent scheme itself? '

Shri C. R, Pat‘abhi Raman: The
question of arrears does ot anse out
of this.

8ari Umanath: Contributions not
being handed over to the Government.

Mr. Speaker: Shri Banerjee,

Shri 8. M. Banerjee: The Minister
stated that some enquiry is being
made to get it implemented in other
industries. 1 would like to know
when a fina] decision is to be taken
#o cover all these big industries which
have made fabulous profits?

Shri C. R, Pattabhi Raman: In ac-
corddance with the Act, the State Gov-
ernments have been consulted in res-
pect of 21 industries. It is a long Jist.
In regard to the remaining 20 indus-
tries, the position has been examined
in the light of the views of the State
Governments. It has been decided to
maise the rate of contribution in 18
more industries with certain excep-
tions—excluding sugar and shellac.
The necessary notification for this
purpose will be issued soon.

SHORT NOTICE QUESTION

Pakistani Infiltration

SNQ 5. Dr. L. M. Singhvi: Will
the Prime Minister be ‘'pleased to
state:

(a) whether the Government of
India have agreed to discuss the pro-
blem of Pakistani infiltration into
Assam, West Bengal and Tripura with
the Pakistan Govéernment;

(b) if s0, what would be the scope of
these discussions;

(c) at what level woud this prob-
lem be discussed; and

(d) whether the personnel of the
Indian team has been finalised for
the purpose?

The Prime Minister, Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): (a) to (¢). The Govern
ment of India are agreeabie to discuss
the problem of Pakistani infiltration
into Assam, West Bengal and Tripura
at a Minister-level meeting with the
Pakistan Government, but they have
suggested that, before this Minis'er
level meeting, this subject should be
discussed at the official level so that *
points to be dealt with at the Minister.
level meeting are formulated in the
light of the results of the official-
level discussions.

We have not heard from the Pakis-
tan Government in reply to the above
suggestion.

(d) The personnel of the Indian
team has not been finalised.

Dr. L. M, Singhvi: May 1 know
whether this proposal is in any way
connected with securing an expedi-
tious demarcation of the border under
the Radcliffe Award?

Shri Jawaharlal Nehru: No, Sir;”
these are entirely different proposals.
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Shri Hem Barua: May I know if
the Government have succeeded in
establishing any political inspiration
behind this large-scale Pakistani infil-
tration into these three places; if so,
whether the Government have brought
she political aspects of this problem to
the notice of Pakistan, since there is
an apprehension that there might be a
second Kashmir in the offing in the
east?

Mr. Speaker: Will he kindly repeat
his question?

Shri Hem Barua: May I know.....
Shri Jawaharlal Nehru rose—

Shri Hem Barua: I have been asked
to repeat the question.

Shri Jawaharlal Nehru: As far as I
understand, the hon. Member has
asked whether there is any political
move behind this. I should think that
there is no particular political move;
maybe in the minds of some people,
but this matter is purely due to other
conditions, economic and the rest, and
this thing has been continuing for the
last 50 or 60 years. It iz not a new
thing, it is a con inuing thing. The
district of Mymcnsingh abounds in
human beings and goes on producing
more and more of them, and Assam
relatively has a much less population.
And, the stream over—hon. Members
ean read it......

Shri Hem Barua: When you sav
there is less population, that might be
an invitation for more infiltration.

Shri Jawaharlal Nehru: There has
been the invitation for the last 50, 60
or 70 years from the beginning of the
century (fmerrupticm).

Shri Hem Barua: I do not want the
Prime Minister to extend an invitation
again.

Mr. Speaker: Order, order. He
should listen to the answer.

Shri Ranga: He goes into history.

Shri Jawaharla] Nehru: That i
what I am venturing to point out
Long before Pakistan came into exist-
ence the movement of population from
the district of Mymensingh to parts
of Assam was continuing. Sometimes
it was encouraged by the authorities
there and sometimes dciscouraged.
There were all kinds of difficulties
there,

Shri Ranga: Syecd Ullat Y0h:an used
to do it.

Shri Jawaharlal Nehrz: We en-’
couraged it; possibly. others discourag-
ed it. But this thing had no political
motive; chiefly it vras the economie
motive for peopie going over.

Shri H. N. Mukerjee: Could I know
why when Pakistan posa:c before the
world as the inju~ed mnart:, cven in
regard to this knid of thing cur Prime
Minister should go rather out of the
way to offer certain oxpianations
which give a sort of.bona fide, a kind
of a clean bill of health.. (Interrup-
tion)

Mr. Speaker: Order, order.

Shri Jawaharla) Nehru: The hon.
Member would not like mc to be un-
truthful when answering a question.

Shri Ranga: He has himself created
Pakistan in this country.

Mr. Speaker: Order, order.

Shri Hem Barua: We do not want
the Prime Minister to behave like am
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umpire in a ericket match when our
interests are involved.

Mr. Speaker: Order, order. Dr.
Aney......

Dr. M. S, Aney: The hon. Prime
Minister stated that this movement has
been going on for the last 680 or 70
years. I only want to know whether
he can say from the figures that are
published now that after the partition
this movement has aggravated or not;
H it has aggravated, what are the
reagons?

Shri Jawaharlal Nehru: I think I
have stated here before that two,
three or four years after partition,
this movement continued (Interrup-
fions).

Mr. Speaker: Order, order.

Shri Ranga: The best thing is not
to put any supplementaries. He makes
the position worse.

Shri Jawaharlal Nehru: There were
no checks. By about 1452 or there-
ahouts checks were intrsJuced and
the movement was lessened. Three or
four vears later, checks were streng-
thened, Now......

Shri Hem Barua: To ro purpose.
Mr. Speaker: Order, order.

Shri Hein Barua: What is the pur-
pose? We are the victims.

Mr. Speaker: What is the purpose
now in intcrrupting him?

Shri Jawaharlal Nehru: Now the
movement has largely stepped. Indi-
viduals may. of course creep through
somehow, but they cannot go in such
f2umbers as it used to be tefore. The
problem now is of those who have
come in previously, not so much of
those who are coming now.

Shri Tridib Kumar Ch-:udhuri: May
I know whether the Gov: rnment are
satisfied that so far as infiltration into
Assam is concerned th: Criminal

Investigaticn Department of Assam is
functioning properly? May I also
know whether the attention of the
Prime Minister has been drawn to a
recent report of a Muslira infllitrating
into Tipperah and being caught at the
Tipperah airport? He was going to
Shillong in Assam and re confessed
that he stayed with a Muslim, a
Criminal Tnvestigation Cfficer of the
Assam Government. Muy I know
whether these facts do irdicate that
there is 3 motive behind this infiltra-
tion?

Shri Jawaharlal Nehru: It may be
the motive. I do not kncw about this
particular instance of som2body going
to Shillong via Tipperah. I cannet
say that.

Shri Hem Barua: Assam has become
a honeycomb of spies now.

Shri Jawaharlal Nehru; Perhaps,
Shri Hem Barua would be better
qualified to answer the questions add-
ressed to me.

Mr. Speaker: Dr. Singhvi.

Shri Tridib Kumar Chaudhuri: Sir,
my question has not been answered.

Mr. Speaker: Dr. Singhvi has been
called.

Dr. L. M. Singhvi: What are the
main considerations which prevailed
with the Government in taking the
diplomatic initiative in sending this
proposal to Pakistan and what, in the
opinion of Governmen*. are the
chances of its acceptance?

Shri Jawaharlal Nehru: It is net
exactly true that we have taken the
initiative in this matter, because the
Pakistan Government itself had sup-
gested a ministerial-level meeting on
this subject. We expressed our
agreement to it but supggested that
before that, an official-level meeting
should take place to clear the ground
to formally discuss the exact steps to
be taken. The main thing is that no-
body can possibly take up the attitude
that illegal infiltration should be
tolerated. The question that Pakistem
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Government raises, and carries on a
huge propaganda, is that people who

have been sent back are not Pakistani

infiltrators  but Indian nationals.
Therefore, to determine that this kind
of charge cannot truthfully be made,
we have to take some stcps to avoid
any mistakes being made in this
matter.

WRITTEN ANSWERS.TO QUES-
TIONS

Fourth Five Year Plan

-3685. Shri P. Venkatasubbalah: Wili
the Minister of Planning be plezsed
to state:

(a) whether it is a fact that the
Planning Commission is contemplating
of reversing the present plannirg
techniques in preparire and formu-
lating the Fourth Five Year Plan;
and

(b) if so, in what way it would be
a departure from the previous met-
hods adopted in preparirg the previ-
ous Five-Year Plans?

The Deputy Minister in the Minis-
try oy Labour & Employment ong for
Planning (Shri C. R. Pattabhi Raman):
(a) and (b). No Sir. In the light of
experience and further studies, pro-
cedures relating to the oreparation
of Five Year Plans are being con-
tinuously improved.
tions is being given to possibilities of
improving procedures and methods for
planning in the context of the Fourth
Five Year Plan.

Study of Public Sector Projects
. ([ Shri Shree Narayap Das:
2687. { Shri Firodia:
Shri §, N. Chaturvedi:

Will the Minister of Planning be
pleased to state:

(a) whether the Planning Comnis-
sion has got a study made of the
case of 15 projects in the public
sector;

Special atten-.
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(b) if se, the results of 3uch swudy:

(c) important points of deficiency
detected; and )

(d) suggestions made ‘0 make up
the deficiencies?

The Deputy Minister in the Minis-
try of Labour & Employment ungd for
Planning (Shri C. R. Pattabhi Ram:zn):
(a) and (b). The pilot study whch
the Planning Commission has taken in
hand with a view to evoiving suitable
systems for programming and for-
reporting on performance in public
sector undertakings is in progress.
Seven out of the 15 projects seiected
for study have been visited so far.

(c) and (d). These aspacts are
being considereq in relation to each
project ag it comeg under sfudy.

Industria) Disputes Act

Dr_ Ranen Sen:
*688. { Shri Dinen Bhattacharya
| Dr. Saradish Roy:

W1l the Minister of Labour and
Employment be pleased to state:

(a) whether the attention of Gov-
ernment has been drawn %0 the recent
judgment of the Supreme Court
that the emplovees under the cduca-
tional institutes are not entitled to the
privileges admissible under the Indus-
trial Disputes Act: and

(b) if so, how Government propose
to safeguard the interests of this class
of employees?

The Deputy Minister m the Minjs-
try of Labour & Employmeut snd for
Planning (Shri C. B. Patiabhi Raman):
(a) Yes.

(b) The matter 1s being examined.
Indians in Ceylon
( Shri Indrajit Gupta:

Shri Bade:
*689. { Sbri Brij Raj Bingh:
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Shri Kachhavaiya:
| Shri A, P. Singh:
| Shri Balkrishna Wasnik:

Will the Prime Minister be pleased
to refer to the reply given to Star-
red Question No. 274 on the 2€th
August, 1963 and state:

(a) whether Government's atten-
tion has been drawn to the reported
statement made in Ceyion’s House of
Representatives on the 30th August,
1963 by Mr. Felix Bandarnaike to the
effect that there were no “Stateless”
persons in Ceylon, and -that the
Nehru-Kotelawala pac: of 1954 was
not carried out by India; and

(b) Government’'s reaction to the
above-mentioned statement?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh):" (a) Yes, Sir.

(b) This statement is generaliy in
line with the views of the Government
of Cevion expressed in the past. The
question of people of Indian orig'n in
Ceylon is under discussion. The
Prime Minister has received : letter
from the Prime Minister »f Ceylon
which ig under examina.ion by the
Govermment of India.

Session of the U.N. General
Assembly

*690." Shr;j Hari Vishuu Kamath:
Will the Prime Minister he pleased
to refer to the reply given to Starred
Question No. 289 on the 26th August.
1963 and state:

(a) whether the names of the other
members of the Indian delegation to
the next session of the United Nations
General Assembly have beep finalised;

fb). it so, who and what they are:

(c) whether considerations of eco-
nomy during the period oif Emergency
have been borne in mind when fix-
ing. the size of the delegation;

(d) whether Gavarnment have pro-
posed or seek to propose ihe inscrip-
tion of additi~nal items on the agenia
of the session; and ’

6204
(e) if- so, the outlines thereof?

The Deputy Minister in the Minis-*
try of External Affairg (Shri Dinesh
Singh): (a) and (b). Yes, Sir. A
copy of a list showing the composi-
tion of the Indian Delegation js plac-
ed on the Table of the House.
[Placed in Library. See No LT-
1727/63).

(c) Yes, Sir.

(d) and (e). India along with 13
other " countries has proposed an
additional item entitied “The viola-
tion of Human Rights in South
Vietnam” for inclusion :n the agzends
of the 18th regular session of the
General Assembly.

Chinese Spies in NEFA

( Shri Bade:

| Shri Kachhavaiya:
'690-A.< Shri Brij Raj Singh:

| Shri A. P, Singh:

{ Shri Hem Barua:

Will the Prime Minister be pless
ed to state:

(a) whether it is a fact that ir
July, 1963 some persong wers arrested
ag Chinese spies;

(b) whether the arrestad persens
were kept in Teju Jail in NEFA;

(c) whether it is also a fact ihat
the arrested persong in Teju Jail have
absconded carrying with them: five
rifies and some bullets; ana

(d) the action taken against the
Officers on duty?

The Deputy Minister in the Minis-
try of Extermal Affairs (Shri Dinesh
Singh): (a) Five Mishmis from re-
mote northern villages of Lohit Fron-
tier Division, NEFA, were arrested in
May, 1963, for crossing the frontier
and re-entering it without valid-
documents.

(b) They were escosted down tc
Teju and remanded into judicial cus-
tody. under CRP guard pending en-
quiries.
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(c) At 530 A.M. on 24th July, they
agsked for water and overpowered a
gentry during heavy rain. They es-
caped with fcur rifles and 180 rounds
of ammunition belonging tv the CRP
guard. Two of them with one rifle
have been re-captured and a search
for the others continues,

(d) An inquiry has been ordered
through the Commandant of the CRP.
It is still in progress.

Contract system in Coal Mimen

891 f 8hri Yashpal Singh:
"\ Shrimati Savitri Nigam:

Will the Minister of Laboar and
Employment be pleased io state:

(a) whether the system of contract
labour suggested by ihe Court of
Inquiry (Coal Mining) has been abo-
-Jished in the coal mines owned by
the private sector; and

(b) if not, the reasons thercfor?

The Deputy Minister in the Minis-
try of Labour and Empioyment (Shri
R. K. Malviya): (a) and (b). OCut
of 227 coilieries where tha2 contraet
labour system was in vogue, it haus
been abolished in 187 collierjes. - In
the remaining the matter iz being
pursued actively.
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Training of Technica] Werkers
in Deihi

693 Shrimati Savitri Nigam: Will
the Minister of Labour and Employ-
ment te pleased to rafer to the repiy
given 1o Starred Question No. 761 en
the 8th Apr.l, 1963 ana state:

(a) the numkter of trainees for
whom provision has been made for
imparting training in the Industrial
Training Institutes in Delhi; and

(b) whether any assessment has
been made regarding the actual re-
qu.rements of the technical (skilled
and operative) workers in Delhi?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhd
Raman): (a) 4,868 by the end of the
Third Five Year Plan.

(b) Yes.
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Chinese Read-Making Machinery for
) Nepal

( Shri Indrajit Gupta:
,M‘{ Shri Onkar Lal Berwa:
Shri Vishwanath Roy:
[ Shri Harj Vishnu Kamath:

Will the Prime Minister h: pleased
tg state:

(a) whether it is a fact that the
Chinese Government have sought
#ndia’s permission to use Calcutta
Port for transhipment 5¢ road-making
machinery to Nepal as part of Chinese
assistance to Nepal; and

(b) i¢ so, Government's reaction in
the matter?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
$ingh): (a) No, Sir.

(b) Does not arise.

Hostile Nagas

[ Shri P. C_ Borooah:
2695. ! Shri Raghunath Singh:
{ Shri G. Mohanty:

Will the Prime Minister be pieased
to state:

(a) whether an encounter between
hostile Nagas and viliage guards and
~villagers took place near Zaikhu in
Kohima district on the 5th June, 1963;

(b) if so, the number of casualties
suffered on either gide; and

(c) the steps taken by Government
in the matter?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) An encounter between
hostile Nagas and Village Guards took
Place near Zuikhu on 12th June, 1963,
and not on 5th June, 1963.

() (s) Village Guards Nit

{11y Hostile Na-

gas :
killed . 4
wounded <

(c) Security forces have intensi-
fied operations against nhostile Nagas.
Denial to the hostiles of the use ef
their camps and hideouts is a part
of these operations.
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Construction of Pipeline by Chinese
in Ladakh

*697. Shri Yashpa) Singh: Will the
Prime Minister be pleased to state:

{a) whether Chinese are construct-
ing a pipeline from Tibet to Sinkiang;

(b) if so, whether tals will pass
through the area of Ladakh which is
under their illegal occupation; and

(¢) whether any protest hag been
tadged with the Chinese Government?

The Deputy Minister jn the Minis-
try of Externa]l Affaipg (Shri Dinesh
Singh): (a) The Government of India
are not aware of any oil pipeline
being constructed by the Chinese from
Tibet into Sinkiang.

(b) and (c). Does not arise.

Indian Emigrants to U.K.

Shri P, C. Borooah:
Shri Onkar Lal Berwa:
Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Prime Minister be pleased
to state:

*698.

(a) whether it js a fact that in
spite of the curbs impused by the
Commonwealth Immigrants Act, a
steadily increasing number of Indians
leave week after weeit to make
Britain their home;

(b) it 80, the numbper of Indians
who have so far left since the impo-
sition of the said curbs: and

210
(¢) the Government's reaction
thereto?

The Deputy Min'ster in the Miais-
try of External Affdirs (Shri Dintsh
Singh): (a) The cases of Indians
going to the United Kingdom to mnake
it their home are rare tnough Indians
continue to go there to geeic employ- .
ment. T

(b) Passportg were issued to 3,758.
ladian nationals during the  first.
year after the coming into furce of_
that Act, for proceeding to the United
Kingdom for employment, exciuding
their wives and children. It j3 not
possible to say how many of them
wil} make Britain their home.

(¢) Does not arise.
Contributions to Congo Civilian
Operations Fund

*699. Shri Indrajit Gupta: Will the
Prime Minister be pleased to state.

(a) whether Government have re-
ceived any request from the U.N.

Secretary General for contributions
to the Congo Civilian Operations
Fund;

(b) if so, whether Government pro-
pose to make any substantial ccotribu-
tion; and

(c) the purposes for which the
fund is being currently expended?

The Deputy Minister in the Minis-
try of External Affairs (Sarj Dinesh
Singh): (a) Yes, Sir.

(b) The request ig under considera-
tion of the Government,

(c) The contributions are required
to meet expenditure on experts and
techniciang employed in Operational,
Advisory and Training services in
the basic flelds such as public finance,
economic coodination, transport and
communications services, judicature,
public administration, postai s-rvices,
public works, public health, agricul-
ture and on about 800 secondary
school teachers.
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N. C. C. Traning

- 1901. Shri E. Madhusudan Rao: Will
she Minister of Defence ho pleased
#o0 state:

- ta) whietaer tne cumpulsory N.C.C
training was introduced from the
¥5th August 1963 in eacn college In
she country.

(b) the number of colleges in each
Btate and Centrally administered
sreas where the tralning hag started;

(¢) the number of N.C.C. cadets in
the various colleges in each State:

(d) the expenditure tn be incurred
«“n the scheme; and

(e) whether the students will be
fven any tiffin during the training?

The Minister of Defence (Shri Y.
B. Chavan): (a) Yes.

tbr and (c). Two statements are
sid on the Table of the House.
{Placed in L:brary. See No. LT-
¥728 /63].

id) Estimated expenditure cu Com-
puisory NCC Training for college
nudents during 1963-64 wii]l be—

t1) Centre’s share Rs. 1241:18 lakhs
(ii) States’ share Rs. 377:22 lakhs

ve) Light refreshments are bemng
provided by 19 out of the 24 States
and Centrally administered ierritories.

_ll‘ll_tkorapara‘ Project on Mahanadi

1902. Shri Ramachandra Ulaka: Wil]
the Minister of Planning be pleased
10 refer to the reply given to Unstar-
red Question No. 1359 on the 1st April,
963 and state:

\a) whether the investigations re-
garding Tikkerapara Prcject on Maha-
nadi (Orissa) have since been ccmplet-
ed and project report receited by
Planning Commission;

. tbY if so, the details thercof; and,

(c) the
thereon?

reaction of Government

The Deputy Minister in the Minis-
try of Labour & Employment and for
Planning (Shri C. R. Pattabhi Raman):
{a) No Sir. :

(b) and(c). Do not arise.

Panchayat Samiti Industries

1903. .Shri Ramachandra Ulaka:
Will the Minister of Planning be pleas-
ed to refer to the reply given to Un-
starred Question No. 1359 on the 1st
April, 1963 and state:

(a) whether any financia] help has
been given by Centre to the Orissa
Government for establishment of Pan-
chayat Samiti Industries in the State
during 1963-64; and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Labour & Employment and for
Planning (Shri C. R. Pattabhi Raman):
(a) and (b). As in the case of other
States, the Central assistance has been
allotted to the Orissa State Guovern-
ment for all their schemeg relating to
village and small industries. The total
amount allo:ted for 1963-64 is Rs. 61
lakhs (Rs. 43 lakhs as loans and Rs.
18 laklis as grants) and this includes
assistan~e for the establishment of
Panchayat Samiti Industries. Expen-
diture incurred on account nf Central
schemog of vili uid small scale in-
dustiies !ocated in Crissa State is ad-
ditional to’this amount.

43

Transmiiter for Jeypore (Orissa)

1904 Shri Ramachandra Ulaka: Will
the Minister of Information and
Broadeasting be pleased to refer to the
repiy given o Unstarred Question No.
2417 on the 29th April, 1963 and state:

(a) th- latest progress made so far
with regard to the construction of

_building for 10 k.w . medium wave

transmitter ai Jevpore in  Korapur

District (Orissa); and

(b) the total estimated cost of this
transmitter Station?

The Depu‘y Minister in the Mints-
try of Information and Broadcastix_:g
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(Shri Sham Nath): (a) The main
structural work on the transmitter
building has been completed. Flooring,
electrification, sanitary installations.
approach road, etc. are expected to be
completed by November, 1963 and
water supply is likely to become
availble by March. 1964.

(b) Rs. 12 lakhs.

School for Refugee Students

'1905. Shri Ram Chandra Mallick:
Wil]l the Prime Minister be pleased to
state:

(a) whether a high school has been
established at Chandragiri Refugee
Colony (Paralakhemudi) in the dis-
trict of Ganjam (Orissa) especially for
the refugee students;

(b) the amount spent so far for the
high school: and

(¢) the amount given by the Centre
for the construction of ihe school?

The Prime Minister, Minister of Ex-
ternal Affairs ang Minister of Atomic
Energy (Shri Jawaharlal Nchru):
(a) No Sir; but suitable arrangements
have been made for educaticn of Tibe-
tan refugee children at Chandragiri.

(b) An expenditure of Rs. 1000}- has
been incurred on providing facilities
for the education of the children.

(c) Does not arisc. The entire ex-
penditure on the scheme is heing met
oy the Government of India.

Chandragiri Refugee Colony

1905. Shri Rama Chandra Mallick:
Will the Prime Minister be pleased
to state:

(a) whether the second new village
has been established at Chandragiri
Retugee Colony (Paralakhemudi) in
the district of Ganjam (Orissa);

(b) the number of houses construct-
ed; and : 4

(c) the total amount spent an this
eolony sc far?

The Prime Minister, Minister of Ex-
ternal Affairs and Minister of Atemie
Energy (Shri Jawaharla] Nehru): (a¥y
An Agricultural Settlement for Rcha-
bilitation of Tibetan Refugees has
been set up at Chandragiri in Ganjam
Distt, of Orissa.

(b) 110.

(¢) The total expenditure incurred
on the Settlement at Chandragiri wp
to 31-8-1963 is Rs. 2,77,1291-.

ALR. Transmitter at Raipur

1907 J Shri Dhuleshwar Meena:
: ‘L Shri Ramachandra Ulaka:

Will the Minister of Informatiom
and Breadcasting be pleased to refer
to the reply given to Unstarred Ques-
tion No. 882 on the 18th March, 1863
and state:

(a) the latest progress of the instal-
lation of a 20 K.W. medium wave
transmitter at Raipur; and

(b) the total estimated cost of this”
project?

The Deputy Minister M the Mimstry
of Information and Broadeasting (Shri
Sham Nath): (a) The installation
work on the transmitter at Raipur i<
nearing completion and the ’ransmit-
ter is expected to be commissioned
into service in October, 1963.

(b} Rs. 12.08 lakhs.

ALR, New Delhi

1908 f Shri Dhuleshwar Meena:
"\ Shri Ramachandra Ulaka:

Will the Minister of Informatiom.
ang Broadcasting be pl d to state
the number of staff artists and em-
ployees of the New Delthi Station of
the' All India Radio, belonging %o
Scheduled Castes and Scheduled’
Tribes as on the 381st July, 1883?
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The Deputy Minister jn the Minis-
try of Information and Broadcasting
(Shri Sham Nath):

Scheduled  Scheduled
Castes Tribes

Staff Artists . 5 ..
Regalar employecs . 3% 1

Backward areas of Maharashtra

1909, Shri D, S. Patil: Will the
Minister of Planning be pleased to
state:

(a) the amount allotted to the
Maharashtra Government for ihe deve-
lopment of the backward areas of
Maharashtra State during the tecond
and Third Plans, separately: and

¢b) the main heads under which it
was spent or is being spent?

Phe Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): (a) and (b). Information is
being collected and will be laid ¢n
the Table of the House in due course.

Begistered Unemployeq in
Maharashtra

1916. Shri D. S. Patil: Wil] the
Minister of Labour and Employment
be pleased to state the number of
persons, both skilled and unskilled,
registered with various employment
exchanges in Maharashtra State as on
the 31st July, 1963?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): 2,59,239.

Heospitals for Industrial Labourers in
Rajasthan

f Shri Dhuleshwar Meena:
 Shri Ramachandra Ulaka:

Will the Minister of Labour amd
Employment be pleased to state:

(a) whether any hospitalg for indus-
trial labourere under the Employees

1911
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State Insurance Scheme have been
constructed in Rajasthan during the
last three years; and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): (a) and (b). No hospital has
been built under the Employees’ State
Insurance Scheme in Rajasthan dur-
ing the last three years. A 15-bedded
annexe has, however, been constructed
in the K.G.V.T.B. Sanatorium, Jaipur.
and two annexes of 12 general beds
and 16 T.B. beds are under construc-
tion in Bhilwara and Bari (Jdaipur
respectively. In addition 7 heds have
been reserved in the Lakheri Hospital.

Minor Irrigation Projects in Rajasthan

J Shri Dhuleshwar Meena:

\ Shri Ramachandra Ulaka:
Will the Minister of Planning be

pleased to state:

1912,

(a) whether any amount wag allo-
cated to the Government of Rajas-
than for minor irrigation projects out-
side its allocation of Third Plan: and

(b) if so, the details thereof?

The Deputy Minister in the Ministry
of Labour and Employment and for
Plamning (Shri C. R. Pattabhi
Raman): (a) and (b). The question of
making additional allocations for
minor irrigation programme outside
the Third Plan provision would arise
only in the last year of the Plan when
the progress of expenditure during the
first four years becomes available. At
the moment, only additional alloca-
tions outside the Annual Plan ceiling
are being made. Raiasthan was given
an allocation of Rs. 70 lakhs for minor
irrigation works, such as, wells, pump-
ing sets, etc. over and above thé
Annual Plan ceiling during 1962-63.
The question of making additional
allocations for this programme during
the current vear is also under consi-
deration of the Government of India.
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-Baral Industrial Projects, Rajasthan

1643 Shri Dhuleshwar Meena:
" Shri Ramachandra Ulaka:

‘Wil the Minister of Planning be
pleased to state:

(a) the number of Rura] Industrial
Projects that functioned in ajasthan
during the first year of the Third
‘Plan; and

{b) the amount given by the Centre
to that State for the purpose during
the same period?

‘The Deputy Minister in the Ministry
of Labour and Employment and for
Planning (Shri C. R, Pattabhi Raman):
{a) The programme of Rural Indus-
tries Projects started in 1962-63. Two
Rura] Industries Projects were allot-
ted to the Rajasthan State during 1962-
€3.

{b) An amount of Rs. 50,000 was
released in 1962-63 and an allocation
of Rs. 600 lakhs has been made for
1963-64 for the implementation of the
programme.

Women Registered in Bihar Employ-
ment Exchanges

1914, J Bbri Ramachandra Ulaka:
"7 \_Shrj Dhuleshwar Meena:

. Wil the Miisier of Labour and
A}_Employme’m,be pleased to state:

ta) the. number of women (both
‘graduates and non-graduates) regis-
fered in various Employment Ex-
‘thanges in~ Bihar as on the 30th
June, 1963: and

(b the number of 3uch ctandidates
who were provided with employment
assistance- during 1962 and January
o June, 1963?

The Deputy Minister in the Minis-
wy of Lapou;_ and Employment and
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for Planning (Shri C, R. Pattabhij
Raman): (a) ang (b).

Calegory of No.on No. placed® in
applicants, Live employment dur~
Register ing
ason ——
3oth June 1962 Jan. to
1-63 June,
1963
I 2 3 4
raduates 89 12 4
atriculates &
Intermediates 682 65 42

ow Matricu-
lation stand-
rd  (includ-
ng illiterates) SIIS 1269 459

Total . 588 “1346 sos

Minor Irrigation Projects in
Maharashtra

1915. Shri D. S. Patil: Will the
Minister of Planning be pleased to
state: '

(a) whether any amount was allo-
cated to the Government of Maharash-
tra for minor irrigation nrojects out-
side its allocation of the Third Plan;
and

(b) if so, the detailg thereof?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R, Pattabhi
Raman): (a) No; ’

(b) Does not arise.

Central Prejects in Maharashtra

. 1916, Shri D, S. Patil: Will the
Minister of Planning be pleased to
state the amount proposed to be spent
on Central projects in Manarashtra
State during the Third Plan period?

The Deputy Minister in the Ministry
of Labour and Employment :nd for
Planning (Shri C. R. Pattabhi Raman):
Information is not available. - -
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Pensions to Ordnance raclory
Emplopees

1917, Shri Balmiki: Will the
Minister of Defence be pleased to
state:

(a) whether it is a fact that the
liberalised pension rules have been
made applicable to Ordnance Factories
with effect from the 1st April, 1956;

(b) if so, whether credit for tem-
porary service is being given to all
those persons who retired on or after
the 1st April, 1956; and

(c) if not, the reasons therefor?

The Minister of Defence Produc-
tion in the Ministry of Defence (Shri
Raghuramaiah): (a) With cffect from
the lts April 1956, liberalised pension
ru‘es have been made applicable to the
holders of the posts which were then
governed by IODP Fund Rules and
were not classified as Industrial.

(b) Yes, Sir.

(c) Does not arise.

Documentary Film on Rural Electrifi-
cation in Rajastham

1918 Shri Brij Raj Singh—Kotah:
Will the Minister of Information and
Broadcasting be pleased to state whe-
ther the Films Division propose to pro-
duce a documentary film on rural
electrification in Rajasthan  parti-
cularly of the Chambal power area?

The Deputy Minister in the Minis-
try of Information and DBroadcasting
(Shri Sham Nath): The Films Divi-
sicn has no proposal for the produc-
tion of a film on “Rural Electrification
in Rajasthan”.

Documentary Film on Rajasthan

1919. Shri Brij Raj Singh—Kotah:
Will the Minister of Information and
Broadcasting be pleased to state:

(a) whether any documentary fiim
has been produced by the Films Divi-
sion on the Historical Monuments and

1228(Ai) LSD—3.

temples in the State of Rajasthan from
1962 onwards;

(b) if so, the details thereof; and

(c) if not, whether the Filmgs Divi-
sion propose producing such a docu-
mentary in the near future?

The Deputy Minister in the Minis-
try of Information and Broadcasting
(Shri Sham Nath): (a) No, Sir.

(b) Does not arise.

(c) At present there is no such pre-
posal.

‘Sainik Samachar’

1920. Shri C. Dass: Will the Minis-
ter of Defence be pleased to state:

(a) whether the revised pay scales
of translators of ‘Sainik Samachar’
have been implemented; and

(b) if not, the reasons therefor and
the likely date of implementation?

The Minister of Defence (Shri Y. B.
Chavan): (a) and (b). The revised
pay scales of Translators of ‘Sainik
Samachar’ prescribed in pursuance of
the Second Pay Commission’s recom-
mendations have been implemented.
It has, however subsequently, been
decided that in place of the 27 appoint-
ments of Translators which now exist,
there shall be 20 appointments of
Assistant Journalists in the establish-
ment of the Sainik Samachar’ in the
pay scale of Rs. 210-10-290-15-320-EB-
15-425. The existing Translators will
be selected for appointment as Assis-
tant Journalists. Those who are not
appointed as Assistant Journalists will
remain on their existing scale of pay.
The screening is expected to be com-
pleted shortly.

Civil Liability for Nuclear Damage
1921 ( Shri Yashpal Singh:
‘7 Shri Bishanchander Seth:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that India
participated in a conference on civil
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jiability for nuclear damage in Vienna
in April, 1963;

(b) if so, how many countries
attendcd the conference;

(c) the subjects discussed and the
decisions arrived at; and

(d) whether it is also a fact that
India was elected President of the
conference?

The Prime Minister, Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): (a) Yes.

(b) 58 countries.

(c) The Conference was convened
to conclude a Convention on Civil
Liability for Nuclear Damage. A copy
each of (i) the Convention (ii) the
Optional Protocol Concerning the
Compulsory Settiement of Disputes
approved by the Conference and (iii)
the Kesolution on the Establishment
of a Standing Committee passed by
the Conferenee is placed on the Table
of the House, [Placed in the Library,
See No. LT-1729/63].

(d) Yes. Shri B. N. Lokur, Secre-
tary, Ministry cf Law (Department of
Legal Affairs) was unan:mously
elected the Conference President.
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Motor Transport Workers’ Act

1924. Shri A. K. Gopalan: Will the
Minister of Labour and Employment
be pleased to state:

(2) whether it has come to the
notice of Government that the Motor



6223 Written Answers BHADRA 25, 1885 (SAKA) Written Answers 6224

Transport Workers' Act, 1961 has not
yet been implemented in Kerala; and

(b) if so, the action taken by Gov-
ernment to see that the Act is imple-
mented in the State?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): (a) and (b). The Rules
framed by the Kerala Government
under the Act came into force from
August 1, 1963. So the Act is now
being implemented.

Publication of Books

1925. Shri R. S. Pandey: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) the cost of publication of the
books emumerated in Appendix 12 of
the Annual Report of his Ministry for
1962-63;

(b) the number of copies printed
in respect of each of them; and

(c) the amount of their sale pro-
ceeds so far?

The Deputy Minister in the Minis-
try of Information and Broadcasting
(Shri Sham Nath): (a) to (c). Infor-
mation is being collected and will be
laid on the Table of the House.

Craftsman Training Scheme

1926. Shri R. S. Pandey: Will the
Minister of Labour and Employment
be pleased to state:

(a) the number of training insti-
tutes under the Craftsman Training
Scheme established since December,
1962; and

(b) the details of the institutes
(State-wise) including the number of
seats, in each institute?

The Deputy Minister in the Minis-
try of Labour and Employment azd
for Planning (Shri C. R. Pattabhi
Raman): (a) 51.

(b) A slatement is laid on the Table
of the House. [Placed in Library.
See No. LT-1730i63].

Indian Kidnapped by Pakistams

1927. Shri Raghunath Singh: Wil
the Prime Minister be pleased to state
whether 50 armed Pakistanis on the
22nd June, 1963 kidnapped an Indian
national from a border village in
Cooch Behar district of West Bengal?

The Prime Minister, Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): Yes, Sir. On the morning of
22nd  June. 1963, some Pakistani
nationals trespassed into Village
Chenakata, P.S. Mathabhanga, District
Cooch Behar and kidnapped an Indian
national. who was cultivating his land.
The Indian National was released in
the evening and returned to India.

ILA'F. Reservists

19%2. Shri Indrajit Gupta: Will the
Minister of DNefence be pleased to
state:

(a) whether it is a fact that several
thousands of reservists have been
called up by the Indian Air Force
since November, 1962:

(b) whether the number so called
up is excessive in relation to the
IAF's availabie machines and equip-

ment;

(c) the number of the reservists
who have come from public sector
undertakings; and

(d) whether there is any likelihood
of a part of them being released from
the IAF for other essential work?

The Minister of Defence (Shri Y. B.
Chavan): (a) 6 Officers reservists and
1840 airmen reservists have been
called up by the Indian Air Force.

(b) No.
(c) Officers—Nil.
Airmen—140.

(d) Reservists who are employees



6225 Written Answers SEPTEMBER 16, 1963 iVritten Answers 6226

of such undertakings as are engaged
in defence production and industries
supporting defence efforts can be
released from Air Force service.

A number of them have already
been released on request from their
employers.

“Aerorlox” Breathing Apparatus

1929. Shri P. K. Deo: Will the Minis-
ter of Labour and Employment be
pleased to state:

(a) whether it is a fact that a
breathing apparatus “Aerorlox” was
presented at Dhanbad by a rapresen-
tative of manufacturers in UK.;

(b) if so, whether the Chairman of
the Rescue Station Committee has
approved it; and

(¢) its advantages over the conven-
tional ones?

The Deputy Minister in the Minis-
try of Labour and Employment (Shri
R. K. Malviya): (a) Yes.

(b) No. No application for appro-
val of the apparatus has been received.

(c) It is claimed that it is light,
persons wearing it get cooler air and
also there are lesser number of valves
to operate it, and that it is easier to
learn the art of operating it. In view
of the fact that the apparatus uses
liquid oxygen, there are practical
difficulties in its introduction in this
country. It has not been approved yet
for use even in UK.

Dereliction of Duty in NEFA

1930. Shri Ram Ratan Gupta: Will
the Minister of Defence be pleased to
state:

(a) whether any officers stationed
in NEFA have been punished for
dereliction of duty during the Chinese
aggression; and

(b) if so, the details of the action
taken against the officials concerned?

The Minister of Defence (Shri Y. B.
Chavan): (a) Yes, Sir.

(b) Of the four officer concerned,
one was punished with forfeiture of
6 month’s seniority and severe repri-
mand. Another has been warned. The
cases of the remaining two officers
are still under investigation. Only the
first of these is an army officer. The
other three are civil officers.

Uranium Deposits in Parbati Valley

1931. Shri Hem Raj: Will the Prime
Minister be pleased to refer to the
reply given to Unstarred Question
No. 1436 on the 22nd August, 1962
and state:

(a) the progress made in locating
the deposits of uranium in the Par-
bati Valley of Kangra (Punjab); and

(b) whether these deposits have
been found to be of commercial
value?

The Prime Minister, Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): (a) and (b). Survey and
prospecting in the Parbati Valley of
Kulu (Punjab), where promising
occurrences of Uranium were  dis-
covered in October 1961 are still in
progress. The data at present available
are insufficient to evaluate the com-
mercial potentialities of these deposits.
It will take three years to complete
the detailed investigations required
for the assessment of the possibility
of developing of these depoOsits on a
commercial and economic basis.

Ordnance Factory in Kanpur

1932, Shri S. M. Banerjee: Will the
Minister of Defence be pleased to
state:

(a) whether it is a fact that a new
Ordnance Factory is to be set up in
Kanpur;

(b) if so, whether a final decision
has been taken; and

(c) if so, when it is likely to be
established?
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The Minister of Defence Produc-
tion in the Ministry of Defence (Shri
Raghuramaiah): (a) No, Sir.

(b) and (c). Do not arise.

Vessel for Andaman Islands

1933. Shrimati Savitri Nigam: Will
the Minister of Defence be pleased to
state:

(a) when the Andaman Adminis-
tration’s vessel now under construc-
tion at Mazgaon Docks, Bombay will
be delivered for inter--island service
in the Andaman Islands; and

(b) the reasons for delay in the
construction of this vesse] when it
was required so urgently by the
Andaman’s Administration?

The Minister of Defence Produc-
tion in the Ministry of Defence (Shri
Raghuramaiah): (a) The vessel will
be delivered by July-August, 1964.

(b) Delivery date quoted was 14|16
months from the date of receipt of
import licence or steel material or
approval of drawings whichever was
later. The last import licence was re-
ceived on 16th May, 63. Contracted
delivery should, therefore, have been
in Sept. 64. However, the Company
has advanced this date to July-August
64.

Darbhanga Aviation

1934. Shrimati Renu Chakravartty:
Will the Minister of Defence be
pleased to state:

(a) whether it is a fact that I.A.F.
are taking over planes belonging to
Darbhanga Aviation; and

(b) if so, whether their staff will
also be taken over by LA.F.?

The Minister of Defence (Shri Y.
B. Chavan): (a) LAF. are in need of
some Dakotas. The question of ac-
quiring the planes belonging to
Darbhanga Aviation is under conside-
ration.

(b) There is no proposal to this
effect at present.

Slavery in NEFA

1935. Shri 'D. J. Naik: Will the
Prime Minister be pleased to state:

(a) whether hereditary slcvery is
still existing in some parts of NEFA;

(b) whether any steps have been
taken to abolish it; and

(c) if so, the success achieved?

The Prime Minister, Minister of
External Affairs and Ministry of Ato-
mic Energy (Shri Jawaharlal Nehru):
(a) Some cases still come to light es-
pecially in remoter parts of NEFA.
Al] slavery there is not hereditary.
Some slaves were captured in old
tribal feuds. Others were used to
repay debts or become slaves because
they could not pay the customary
fines imposed for serious offences
against the community.

(b) Government took energetic
steps to tackle the problem. The
provisions of the Slavery Convention
of 1926, to which the Govt. of India
is the contracting party, were applied
formally to NEFA in 1938. Our Cons-
titution does not permit slavery and
every possible means has been ex-
plored to abolish it in NEFA through
social pressure, spread of education,
sanctuary. with Government to any
escaping slave, rehabilitation of slaves
on land and in Government employ-
ment; denial of asylum to refugees in
border areas unless their slaves are
freed; disqualification for benefits, in-
cluding Government employment, to
anyone found to be a slave owner;
and promulgation of orders that no
one born after 15th August, 1947,
should be accepted as a slave nor
should the transfer of ownership of
slaves after that date be accepted as
legal.

(c) Over 3.000 slaves have been
emancipated from 1950 to date and
approximately Rs. 53 lakhs spent om
their emancipation and rehabilitatiom.
Persistent efforts continue eempletely
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to eradicate the customn with the re-
gard to the gocial and economic fac-
tors involved.

Conferment of Foreigp Titles on
Indians

1936. Dr. L. M. Singhvi: Will the
Prime Minister be pleased to state:

(a) whether any title has to date
been conferred on any Indian citizen
by any foreign State with or without
the consent of the President of the
Indian Republic; and

(b) if so. the names of the re-
cipients, the dates of conferment
and the exact description of the
titles?

The Prime Minister, Minister of
External Affairs anq Minister of
Atomic Energy (Shri Jawaharlal
Nehru): (a) and (b). The Govern
ment of India are not aware of any
Indian citizen having accepted a
foreign title since the inauguration
of the Constitution. However, fur-
ther inquiries are being made and if
any such case comes to light, parti-
cular: will be placed on the Table of
the House. !
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Indo-Pak Officers’ Conferemce

1938 Shri P. C. Borooah:
: Shri Raghunath Singh:

Will the Prime Minister be pleased
to state:

(a) whether an Indo-Pakistan
Officers’ Conference took place in the
Lathitilla area on 30th July, 1863;

(b) if so, the specific issues dis-
cussed therein; and

(c) the result thereof?

The Prime Minister, Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): (a) Yes Sir, the Brigade
Commanderg of both the -ountries
met at Putni bridge, Lathitilla on
30th July, 1963.

(b) and (c). Both sides agreed to
abide by the decisions taken it a
joint meeting on 23rd July, 1962 :in
respect of the area of patrolling by
the personnel of either countrv: it
being agreed that-(a) no Indian
personncl  would patrol Lathitilla,
west of Putnicherra Nala, and (b)
no Pakistani personnel would patrol
east of fhe western boundary of the
villages Lathitilla and Dumabari.

Radio Station at Jammu

f Shri Abdul Ghani Goni:
7\ Shri Gopal Datt Mengi:

Will the Minister of Information
and Broadcasting be pleased to state:

(a) whether the radio transmitter
at Jammu is only of one-Kilowatt

1939.
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and it cannot be heard even locally;
and re

(b) if so, the steps Government
propose to take in this regard?

The Deputy Minister in the Minis-
try of Information anq Broadcasting
(Shri Sham Nath): (a) Jammu
Station of the All India Radio has
got two transmitters, one 1 kw
mediumwave and the other 1 kw
shortwave. Both these transmitters
are heard well locally in the Jammu
city and its environs. During night
time Jammu gets satisfactory service
from the transmitters operating at
Srinagar also.

(b) In view of the above. there

are no plans at - -sent to augment
the power =’ . transmitters at
Jammu,
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Calcutta Film Society Exhibition

1941. Shri C. K. Bhattacharyya:
Will the Minister of Information and
Broadcasting be pleased to state:

(a) whether his attention has been
drawn to the reports of removal of
certain pictures from Calcutta film

623>

soci?ty exhibition at Calcutta Infor-
mation Centre by the Publicity Min-
ister of West Bengal Government as
“most obscene and unworthy of pub-
lic display”’;

(b) whether it ijs a fact that one
of the removed pictures js Govern-
ment of India’s documentary “Our
original inhabitants”; and

{c) how such a picture came to be
prepared and released to public?

The Deputy Minister in the Minis-
try of Information ang Broadcasting
(Shri Sham Nath): (a) Certain
press reports to this effect have come
1o notice,

(b) No, Sir. None of the remuved
pictures is from this documentary
film.,

(c) Does not arise.

AXLR. High Power Transmitter at
Kozhikode

1942. Shri Koya: Will the Minister
of Information and Broadcasting be
pleased to state:

(a) whether there is a3 proposal .
for replacement of the existing power
transmitter at Kozhikode by a high
power transmitter;

(b) it so, when
pleted; and

it will be com-

(c) whether Government propose
to make Kozhikode Radio Station
independent of the Travandrum
station after the installation of the
saig transmitter?

The Deputy Minister in the Minis-
try of Information and Broadcasting
(Shrj Sham Nath): (a) Yes, Sir.

(b) By the end of the
financial year.

(c) No, Sir.

current

Persong of Indian Origin in Ceylon

1943. Shri Hari Vishnu Kamath:
Will the Prime Minister be pleased
to state:

(a) whether the  attention of
Government has been drawn to a
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press report appearing in the Hindus-
tan Times of the 20th August, 1963
to the effect that persons of Indian
origin who have been declared state-
less by the Government of Ceylon
would be eligible for British citizen-
ship.

(b) if so, whether the said report
is correct; ang

(c) the details of the British
Government’s proposal or scheme?

The Prime Minister, Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): (a) Yes, Sir.

(b) and (c). Government of India
have no official intimation but an
indication of the British Govern-
ment’s position in this regarq may
be had from a report appearing in
the Manchester Guardian dated the
20th August, 1963. A copy of the
report is laid on the Table of the
House. [Placed in Library. See No.
1731/63....1

“Sainik Samachas”

f Shri A. V. Raghavan:

1944 3 Shri Pottekkatt:

Will the Minister of Defence be
pleased to state:

(a) whether his Ministry has
taken any final decision in the matier
of publishing ‘Sainik Samachar’ in
Malayalam; and ’

(b) if not,
delay?

the reasons for the

The Minister of Defence (Shri Y. B.
Chavan): (a) and (b). No. The
question is still under examination.
It is hoped to take a decision shortily.

Attack by Hostile Tribesmen

1945, Shri P. C. Borooah: Will the
Prime Minister be pleased to state:

(a) whether it is a fact that hostile
Daflas killed another four persons on
the 20th June, 1968, at village Cyayan-
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gtajoin Kameng Frontier Division in
NEFA, the place where the Dafla
tribesmen killed 12 Government
officials only a month before; and

(b) if so, the measures taken by
the authorities to improve the

situation ang to prevent recurrence
of such incidents?

The Prime Minister,
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): (a) No, Sir. There were
no further casualties at the hands of
hostile Daflag after the original inci-
dent of 31st May.

(b) After the original incident,
administrative control was immedia-
tely re-established and within less
than two months, all the 32 weapons
captured in the raig along with
6,759 rounds of ammunition were
recovered. Everyone of the 41 main
culprits wag identified and taken into
custody with the help of the local
people themselves. The causes of
the incident were probeq and found
to be purely local.

Minister of

Earth Moving Equipment Manufac-
turing Factories

1946. Shri M. Rampure: Wiil the
Minister of Defence be pleased to
state:

(a) whether Government of Mysore
and Madras have approached the
Union Government for the establish-
ment of earth moving equipment
manufacturing factories in their res-
pective States;

(b) it so, whether Government
have considered their request ang if
so, with what result;

(c) whether they would be with
foreign collaboration; and

(d) if so, name of the country and
firm collaborating?

The Minister of Defence Produc-
tion in the Ministry of Defence (Shri
Raghuramaiah): (a) Yes.

(b) It has been decided to locate
the Heavy Barth Moving Equipment$



6235 Written Answers BHADRA 25, 1885 (SAKA) Written Answers 6236

Manufacturing factory at Kolar in
Mysore State.

(c) Yes.

(d) M|S Le Tourneau Westing-
house, Co.,, U.S.A.

Arms Plant

1947. Shri M. Rampure: Will the
Minister of Defence be pleased to
state:

(a) whether it is a fact that an
arms plant is likely to be set up in
India with Soviet and Czech 1id; and

(b) it so, the estimated cost and
its location?

The Minister of Defence (Shri Y. B.
Chavan): (a) and (b). Negotia-
tions with various countries for
different types of assistance for
expanding the Defence Production
Base are in progress and it will not
be in the public interest to disclose
the details of the schemes or the
negotiations.
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Ramanadhj Reservoir Scheme

Shri M. P. Swamy:

I
1549, Shri Paramasivan:

Will the Minister of Planning be
pleased to state:

(a) whether it is a fact that the
Ramanadhi Reservoir Scheme in

Tirunelveli District of Madras State
has not been approved by the Plan-
ning Commission for inclusion in the
State’s Third Plan; and

(b) if so, the reasons therefor?

The Deputy Minister in the Minis-
try of Labour & Employment and
for Planning (Shri C. R. Pattabhi
Raman): (a) Yes, Sir.

(b) Ramanadhi Reservoir Scheme
was not proposed for inclusion in the
Third Plan by the State Government
at the time of formulation of the
Third Plan. Later, the State Govern-
ment sponsored it, in their draft
Annual Plan for 1963-64, for inclusion
in the Plan. At the time of Annual
Plan discussions for 1963-64, in Decem-
ber, 1962, it was stated that the State
Government would send the prescrib-
ed proforma for the scheme shortly.
This was, however, not received. The
State Government was advised in
June, 1963 that the position regarding
inclusion of this scheme in the State’s
Third Plan could be reviewed only
after the prescribed proforma con-
taining basic information of the
scheme had been received and exa-
mined. This was received in August,
1963 and is under examination, in
consultation with the State Govern-
ment. The financial return from this
project is only 0.33%. It has been
suggested to the State authorities that
they might further examine the posi-
tion regarding the overall economics
of the scheme. This information is
awaited from the State Government.

Passports for Israel

1950. Shri Hari Vishnu Kamath: Will
the Prime Minister be pleased to
state:

(a) the number of applications for
passports to Israel received from
Indian citizens annually from 1951-52
to 1962-63 and from 1st April 1963 to
date;

(b) the number of passports granted
during each year of the aforesaid
periods;
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.(c) the number of applications for
Indian visas from Israeli citizens
received in each year of the afore-
said periods; and

(d) the number of visas granted in
.cach year?

The Prime Minister, Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): (a) to (d). The information
is being collected and will be laid on
the Table of the House in due course,

Legislation on Beedi-Cigar Industries

1951, Shri Koya: Will the Minister
of Labour and Employment be pleas-
ed to state:

(a) whether the Central Govern-
ment have received the reactions of
the Southern States about Labour
Legislation in the Beedi-Cigar Indus-
1ries;

(b) whether these State Govern-
ments have suggested a uniform law
for all the States in India; and

(c) the reaction of the Kerala Gov-
ernment thereto?

The Deputy Miinster in the Minis-
try of Labour & Employment and for
‘Planning (Shri C. R. Pattabhi
‘Raman); (a) and (b). The Central
‘Government had recommended to the
State Governments that in order to
provide statutory protection to beedi
and cigar workers, action might be
taken to enact legislation on the lines
of the “Madras Beedi Industrial Pre-
mises (Regulation of Conditions of
‘Work) Act, 1957. The Government of
Kerala has already passed a similar
Act on the subject, and the Mysore
‘Government is also doing the same.
The Madras Government have inti-
mated that uniform law on the sub-
ject will be helpful and they have
also requested the Government of
Andhra Pradesh to undertake similar
legislation.

{¢) The State Government is fram-
ing necessary rules for enforcing the
Kerala Beedi and Cigar Industrial

Premises (Regulation of Conditions
of Work) Act, 1961 and in the mean-
while considering the question of
enforcing the licensing provisions

_only.

Soviet Arms Aid

1952. Shri P. C. Borooah: Wil the .
Minister of Defence be pleased to !
state: ‘ |

k

(a) whether a Soviet technical mis-
sion together with an arms training
team is to visit the country;

(b) if so, when and for what speci-
fic purpose;

(c) whether a Cabinet Minister is
being sent to the Soviet Union to
finalise the financial imp¥ . srs of
the Soviet arms aid; anc

(d) whether the Soviet Union has
demanded a higher rate of interest on
their aid than the western countries
and if so, how much?

The Minister of Defence (Shri
Y. B. Chavan): (a) A Soviet Techni-
cal Misgion is shortly visiting this
country.

(b) It will not be in the public
interest to disclose the details.

(c) No, Sir.

(d) The terms of military aid have
not yet been finalised with all the
countries offering military aid. Neo
comparison is, therefore, possible, nor
would it be in the public interest to
disclose any details at this stage.

Land Reforms in Kerala

( Shri A. V. Raghavan:
1953. 4 Shri Pottekkatf:
LShri P. Kunhan:

Will the Minister of Planning be
pleased to state:

(a) whether any attempt had been
made to carry out land reforms in
Kerala as envisaged by the Planning
Commission;
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(b) if so, the number of interme-
diary tenures that have been abolish-
ed during the last ten years;

(¢) the number of tenants on whom
ownership rights have been confer-
red during the last ten years; and

(d) the number of tenants who
benefited under the fair rent provi-
sions during the last three years?

The Deputy Minister in the Minis-
try of Labour & Employment and for
Planning (Shri C. R. Pattabhi
Raman): (a) to (d). Information
relating to implementation of land
reform measures in Kerala has been
included in the Planning Commission
publication  “Progress of Land
T g,

«ddavagai tenures which are of
intermediary nature have been abo-
lished. Jenmikaram Payment (Abo-
lition) Act, 1960 was brought into
force with effect from February 23,
1961. Its implementation was in pro-
gress when it was struck down by
the Courts.

For the regulation of tenancies.
fixation of fair rent, acquisition of
rights of the landlords in respect of
non-resumable area, conferment of
fixity of tenure on XKudikidappukars
and imposition of ceiling on land
holdings, the Kerala Agrarian Rela-
tions Act, 1960 was enacted, Certain
provisions of the Act , relating fo
fixity of tenure, fixation of fair rent,
right of purchase by tenants of small
holders and restriction on transfers
were enforced from February 15, 1961
and Land Board and Land Tribunals
were constituted for the implementa-
tion of these provisions. By the end
of August 1962, 1,02,768 applications
were filed under these provisions to
the Land Tribunals, out of which 23,
227 applications were disposed of and
fair rent determined in respect of
2,589 applications under Section 186.

The Act was, however, struck down
cn December 5, 1961 by the Supreme
Court in its application to ryotwari

~

lands in Kasargod and Hosdrug
taluks of the State. In Decembér
1962, the Act was further struck down
b+ the Kerala High Court in respect
of bulk of the holdings in Travan-
core and Malabar areas. An interim
legislation was therefore enacted for
the protection of tenants and kudiki-
dappukars from eviction. The Consti-
tution (Seventeenth Amendment)
Bill, 1963 has since been introduced
in the Parliament with a view to
validating lang reform laws.

Workshops for Apprentices

1954, Dr. Mahadeva Prasad: Will
the Minister of Labour and Emplye-
ment be pleased to state:

(a) whether it is a fact that a team
of West German experts has reported
to the Union Government on the prob-
lems involved in the setting up of
workshop to train apprentices; and

(b) if so, the salient points of the
above mentioned report?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): (a) The Federal Republic
of Germany made available the ser-
vices of a Senior Adviser for a
period of three months to advise the
Ministry of Labour and Employment
on the implementation of apprentice
training programmes,

(b) The main points dealt with in
the report of the Senior Adviser are
as under:

(i) distinction between skilled
and semi-skilled and unskil-
led workers with the help of
the suggested detailed defi-
nition,

(ii) educating the training offi-

cers and first line supervisors
about the Apprentices Act,

(iii) maximum uniformity in
basic training so as to allow
inter-change of trades,

(iv) restricting the number of
short-term appreatices,
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(v) draft of detailed
diary,

workshop

(vi) trade test and trade exami-
nation,

(vii) development of Industrial
Training Institutes in indus-
trial areas with a view to
converting them as institutes
to carry out basic training of
12 months related  ins.ruc-
tion,

(viii) engaging foreign Apprentice-
ship Advisers who could be
attached to Central Training
Institutes, and

(ix) establishment of
Instruction Centres.

Related

Ordnance Factories

1955 f Shri A. V. Raghavan:
"\ Shri Pottekkatt:

Will the Minister of Defence be
pleased to state:

(a) whether there is any proposal
to locate ordnance factories in States
where there are none at present;

(b) if so, the names of States which
are being considered for this pur-
pose; and

(¢) when a final decision will be
taken in this matter?

The Minister of Defence Produc-
tion in the Ministry of Defence (Shri
Raghuramaiah): (a) to (c). Data
regarding suitable sites for the estab-
lishment of Ordnance Factories are
being c¢ollected from various States
including the States in which there
are no Ordnance Factories at present
so that, when it becomes necessary
to establish new Ordnance Factories,
in addition to six factories already
approved, selection of sites may be
made without delay. As no proposal
has yet been approved for new fac-
tories, in addition to the six factories,
it is not possible to say when a final
decision will be takem in the matter.
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Air Strip mear Hubli

1958. Shri Mohsin; Wiil the Min-
ister of Defence be pleased to state:

(a) whether there is any proposal
to have an air-strip for defence pur-
poses near Hubli (Mysore State); and

(b) whether Government have
made any survey to construct air-
strips in any other part of the coun-

try?

The Minister of Defence (Shri Y. B.
Chavan): (a) and (b). There is no
proposal to construct an airfield near
Hubli for Defence purposes. Survey
work was undertaken by the Civil
Aviation Department in connection
with the proposal for the construc-
tion of airstrips at ceriain places, in-
cluding Hub!i, for Civil Aviation pur-
poses. The proposal to construct
an airstrip near Hubli has been
dropped. Survey work has also been
undertaken for the construction of
airstrips at various places for De-
fence purposes.

Paper from Bagasse

1959. Dr. Mahadeva Prasad; Will
the Minister of Planning be pleased
to state:

(a) whether it is a fact that at a
recent meeting of experts held under
the Chairmanship of a member of the
Planning Commission it was decided
to undertake a study on the utilisa-
tion of bagasse as a raw material for
paper manufacture; and

(b) if so, when the study is going
to be undertaken and completed?

The Deputy Minister in the Ministry
of Labour and Employment and for
Planning (Shri C. R. Pattabhi Raman):
(a) Yes, Sir.

(b) A preliminary paper has been
prepared which is Dbeing further
scrutinized.

Coal Transport in Singareni Cellieries

1960. Shri Eswara Reddy: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether Singareni Collieries
Workers’ Union has drawn the atten-
tion of Government td the fac: that
transportation of coal is being carried
on through contractors by the man-
agement of Singareni Coliieries in
violation of an agreement arrived at
before a court of inquiry; and

(b) if so, the steps taken by Gov-
ernment to put an end to this?

The Deputy Minister in the Minis-
try of Labour and Employment (Shri
R. K. Malviya): (a) Yes.

(b) The Singareni Collieries Co.
Ltd. have been asked to terminate
the contract. The Government of
Andhra Pradesh have also been re-
quested to ensure that the contract is
terminated soon by the management.

Ventilation in Singareni Collieries

1961. Shri Eswara Reddy: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether it is a fact that venti-
lation in 6 and 7 trenches at Rud-
rampur Singareni Collieries Com-
pany, Kothagudin is not adequate
and the workers are forced to use the
Return Airway as travelling road;

(b) whether the Chief Inspector of
Mines advised the management to
provide another man-way for this
purpose six months ago; and

(¢) the steps proposed to be taken
by the Chiet Inspector of Mines in
this respect?
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The Deputy Minister in the Minis-
try of Labour and Employment (Shri
R. K. Malviya): (a) Ventilation in
the underground workings of six and
seven inclines of Venkateskhani is
generally fair except in two districts.
Workers are using at present the re-
turn airway for travelling.

(b) and (c). The Chief Inspector
of Mines had advised the mangement
to provide another manway for better
ventilation. The manway has been
partly completed and the management
has been requested to expeditc the
work.

Police Excesses in Goa

1962. Shri A. K. Gopalan: Wiil the
Prime Minister be pleased to state:

(a) whether Government have re-
ceived any complaint regarding re-
cent police excesses in Bicholim taluk
in Goa,

(b) if so, the nature of the ccm-
plaint received; and

(c) the action taken thereon?

The Prime Minister, Minister of Ex-
ternal Affairs and Minister of Atomic
Energy (Shri Jawaharlal Nehru): (a)
to (c). There have becn allegations
against the pclice and in particular,
against a Sub-Inspector of ill-treating
arrested persons, demanding bribes,
etc.

An enquiry in respect of these
allegations was recently concluded
and the report of the enquiry officer
is under examination cf the Goa
Administration. Suitable action will
be taken against the officer if the
charges are proved against him.

AIR. Programmes for Nepal

1963. Shri Mamaen; Will the Min-
ister of Information and Broadcast-
fng be pleased to state:

(a) whether the All India Radio has
a Radio programme beamed to Nepal;

(b) if so, the time allotted for such
programme;

(c) the number and the category of
the Staff for the said programme; and

(d) whether any standard of quaii-
fications were laid down for the selec-
tion of the Staff?

The Deputy Minister in the Minis-
try of Information amd Broadcasting
(Shri Sham Nath): (a) Yes, Sir.

(b) 45 minutes daily from 7.00 A.n.
to 745 aAmM.

(c) The staff consists of one Pro-
gramme Executive, three staff artists
and one Officer on Special Duty.

(d) The Programme Executive and
the Staff Artists possess the qualifica-
tions prescribed for their respective
posts. The Officer on Special Duty
is working on a part-time basis only.
No qualifications have been laid down
for this post.

Children’s Film Soclety

1964 [ Shri Pottekkatt:
" Shri A. V. Raghavan:

Will the Minister of Information and
Broadcasting be pleased to refer to
the reply given to Unstarred Ques-
tion No. 2475 on the 29th April, 1963
And state:

(a) whether the amount of $1,000
sanctioned to the Children’s Film
Society has been entered in the books
of the Society;

(b) if not, the steps taken to re-
cover the said amount from the
former General Secretary; and

(c) the reasons for not entering
the amount in the books of the So-
ciety for the past three years?

The Deputy Minister in the Minis-
try of Information and Broadcasting
(Shri Sham Nath): (a) No, Sir.
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(b) The matter is still under the
consideration o; the Executive Con:-
ci]l of the Children’s Film Society.

(c) The General Secretary of i{he
Society failed to get the amount en-
tered in the books of the Society after
receiving it on 15th December, 1961,
presumably, as he had squandered it.

Ammaunition Plant from U.S.A.

1965, f Shri Bri] Raj Singh Kotah:
"7 Shri Omkar Lal Berwa:

Will the Minister of Defence be
pleased to state:

(a) whether it is a fact that the
U.S. Government have offered to
India an ammunition plant on easy-
payment, long-term basis; and

(b) if so, the details thereof?

The Minister of Defence (Shri Y. B.
Chavan); (a) The U.S. Government
has offered to India a 'small arms
ammunition plant as part of the U.S.
Military Assistance programme.

(b) The plant will produce 762 mm
ammunition for Rifles and other small
arms.
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C-119G Transport Planes

1968. Shri Brij Raj Singh Kotah:
Wil{ the Minister of Defence be
pleased to state:

(a) whehter it is a fact that C-119G
transport planes of I AF. have been
fitted with an auxiliary Bristol
Orpheus 701 turbo-jet engine;

(b) if so, since when they have
been in operation; and

(c) whether this engine is being
manufactureq by Hindustan Aircraft
Ltd. a‘ Bangalore?

The Minister of Defence (Shri
Y. B. Chavan): (a) Nn. Sir. However
Orpheug 701 turbo-jet engine has been
tried out on one C-119G aircraft in
the form of a Jet Pack with success.
Orders ara now heine placed on the
HAL. *for some more Jet Packs.

(b) Does not arise.
(c) Yes, Sir.
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“Mongolian Huts” for Defence Forces

[ Shri Umanath:
1970. 1 Shri S. M. Banerjee:

Will the Minister of Defence be
pleased to state:

(a) whether it is a fact that during
the present emergency some ‘Mongo-
lian Huts’ were purchased by the
Commander Works Engineer, Ambala
Cantt. for the defence forces in high
altitude;

(b) if so, number of such huts, cost
of each and amount paid to the con-
tractors;

(c) whether there were
defects in those huts;

serious

(d) whether any enquiry was made;
and

(e) if so, the result thereof and the
steps taken by Government?

The Minister of Defence (Shri Y. B.
Chavan): (a) to (e). No Mongolian
huts were purchased by the Com-
mander Works Engineer, Ambala
Cantonment. However, 100 shelters
termed as ‘Mongolian huts’ were
rigged up by the Commander Works
Engineer, Ambala, for use by troops.
The bottom frame of timber was
obtained through a contractor and the
lining and outer covering were obt-
ained from Ordnance Salvagelocal
purchase. The amount paid to the
contractor for fabricating the shelter
including the cost of timber frame sup-
plied by him was Rs. 58,200/- for
these 100 shelters. The completed
shelters were examined and passed
by a Board of officers before despatch
to farward areas and no defects in
them have so far been reported.

Claim Applications for Industrial
Workers

1971. Shri Vasudevan Nair: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether it is a fact that in spite
of a specific provision under Section 20
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of the Minimum Wages Act, Labour
Commissioners of the Central Govern-
ment have not been appointed as
Authorities for deciding claim appli-
cations of industrial workers although
various State Governments have al-
ready appointed their Labour Com-
missioners as Authorities under the
Minimum Wages Act as well as under
the Payment of Wages Act:

(b) if so, whether Government pro-
pose to appoint the Labour Commis-
sioners of the Central Government
also as Authorities under the Mini-
mum Wages Act; and

(c) if not, the reasons therefor?

The Deputy Minister in the Ministry
of Labour and Employment (Shri
R. K. Malviya): (a) The powers of
the Central Government under Sec-
tion 20 of the Minimum Wages Act,
1948 have been delegated to State
Governments who have appointed the
Claims Authorities under that Section.

(b) and (c). Do not arise.
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Industrial Cooperatives

1973 Shri Umanath:
‘' Shri S. M. Banerjee:
Will the Minister of Defenee be
pleased to state:

(a) the progress made in the for-
mation of Industrial Co-operatives on
Ordnance Factories Estates;

(b) the concessions and facilities
afforded by Government to the Socie-
ties; and

(c) what control and supervision,
is being exercised by the Government
on their working?

The Minister of Defence Productiom
imn the Ministry of Defence (Shri
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Raghuramaiah); (a) Six Industrial
Co-operative Societies have been
formed on the Factory Estates so far
and two more are under registration
and should start functioning shortly.

(b) Director-General, Ordnance
Factories has been authorised to give,
at his discretion, to the Societies faci-
lities such as surplug land, buildings,
workshops, hutted accommodation,
machinery, stores and power, etc, at
reasonabie rates. The Societies will
also be given free technical advice in
setting up of the workshops and faci-
lities of training of workers at a nomi-
nal charge.

(c) Under the by-laws of these
Societies, the General Managers of
the Factories, where these Societies
have been formed, have suspensory
veto powers, in their capacity as
Presidents of these Societies.

Pensions to Families of Jawanms

1974. Shri Gopal Datt Mengi: Will
the Minister of Defence be pleased
to state:

(a) whether it is a fact that Pun-
jab Government have decided to take
into consideration the number of
family members  while according
pension to families of Jawans killed
or missing during the Chinese Aggres-
sion; and

(b) if so, which other States have
taken similar steps?

The Minister of Defence (Shri Y. B.
Chavan); (a) and (b). According to
in’ormation received from the State
Government, the Punjab Government
have sanctioned a scheme for grant
of a regular monthly pension of
Rs. 50/- to families of officers and
jawans killed during the Chinese in-
vasion and a monthly allowance of
Rs. 10}- per child of such personnel
for a maximum number of three
children. The Government of Maha-
rashtra have also sanctioned a scheme
for grant of short-term pensions up
to Rs. 1,800- per annum to Armed
Forces personnel for their deeds of
valour and to those wounded in action
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and to the dependents of those killed
in action.

12 hrs.

CALLING ATTENTION TO MAT-
TERS OF URGENT PUBLIC IM-
PORTANCE

(i) REPORTED  PHOTOGRAPHING BY
CHINESE EMBASSY OFFICIALS OF
COMMUNIST FLAGs ON GOVERN-
MENT PROPERTY

Mr. Speaker: Now the hon. Prime
Minister is to make a statement on
the Calling Attention Notice of Shri
Hem Barua and others on the re-
ported photographing by Chinese
Embassy officials of Communist flags
on government property.

The Prime Minister, Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): Sir, on Friday, 13th Septem-
ber, reference was made in this House
to a report appearing in a newspaper
to the effect that some red flags were
put up at a public place on the 12th
September, 1963 in the roundabout
taken of these flags by an official of
the Chinese Embassy. I informed the
House then that I had received no
information about this incident from
the Delhi Administration or any other
source. I had to rely on the news-
paper report only. I presumed that
was correct. I added that I would en-
quire into the matter and, if any
further information was received, X
would place it before the House.

I have now received a report from
the Delhi Administration. This states
that Communist Party flags . were
noticed on the morning of the 13th
September, 1963 in the roundabout
opposite the Willingdon Hospital and
the roundabout at the intersection of
Reading Road and Shankar Road.
These flags were put up by Communist
Party workers in connection with the
“Petition” and the “March” to Par-
liament which they were organising
on that day. The flags were not at-
tached to the poles used on the occa-
sion of the visits of V.I.Ps flying the
Tri-colour and foreign flags, but were
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fixed on bamboo poles tethered to the
lamp posts at the roundabout men-
tioned above. No reports of com-
plaints were made by any person about
the flying of these Communist flags
either to the Police or to any Magis-
trate or to the New Delhi Municipal
Committee. As soon, however, as the
flags were noticed, the New Delhi
Municipal Committee took action to
remove them immediately. It has not
been possible to ascertain whether
any Chinese Embassy official or any
other person took any photographs of
these flags.

It may be mentioned that on occa-
sions when political groups or parties
organise demonstration; or processions,
they carry and display prominently
their Party flags. Sometimes they
even try to fix their flags at public
places. The fixing of a flag by itself
where the public has access, does not
constitute any offence. Any person
who may have, therefore, fixed these
flags on these roundabouts on the 13th
September 1963, is not liable to prose-
cution. It is, however, the duty of the
municipal authorities as well as of
the Administration to remove such
flags if they find them fixed in un-
authorised places. This was premptly
done by the New Delhi Municipal
Commi tee in this particular case.

If photographs are taken in any
prohibited area, action may be taken
under the Defence of India Act. If
however photographs are taken at
places which are not prohibited, this
will not constitu‘e any kind of offence
and no action can be taken against
any person taking such phctographs.

The officials of the Chinese Embassy
had been noticed in the past taking
photographs of demonstrations and
other events in India which they can
use for their propaganda purposes.
For example, they were noticed taking
photographs of the demonstrations
made by goldsmiths some days ago in
Connaught Place. In thig particular
instance, however, it has not been
possible to ascertain whether the
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Chinese Embassy officials took any
photographs of flags planted by the
members of the Communist Party. It
is possible that the Embassy officials
took photographs of the “March” and
the ‘Pelition” demonstrations. This,
according to law, is not forbidden and
thus no action can be taken against
any person for taking such photo-
graphs of these persons or flags.

Shri Hem Barua (Gauhati): The
serious part of this incident is not a
political party putting up its flags but
the Chinese Embassy officials taking
photographs of that because, as the
hon. Prime Minister has himself said,
it is for propaganda purposes and that
propaganda is going to be against
us....

Mr. Speaker: He should straight-
away come to his question.

Shri Hem Barua: ....because the
Chinese want to demonstrate to the
world and to their own people that
there is a section of the people in
India who are in favour of the Chinese
and who are against this Government.

Mr. Speaker: Has he no question to
ask?

Shri Hem Barua: I have. This is a
very serious matter; that is why I am
saying this. I just wanted to know
whether the hon. Prime Minister
would inquire into the matter if the
Chinese officials actually took the
photographs of these flags flying in the
capita! and, if so, whether the Gov-
ernment is satisfied that the photo-
graph of these flags was taken, what
positive steps Government are going
to take against these officials in the
interest of the security of the country:

Shri Jawaharlal Nehru: I have al-
ready stated that after as good in-
quiries as we have made we have not
been able to find out that any Chinese
Embassy officials took any photo-
graphs. Then, I do not know how we
can take action against any person
whon we cannot spot,
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Shri U. M. Trivedi (Mandsaur): I
would like to know the answer to
one question urising out of the state-
ment that has been made today by
hon. Prime Minister. Has it been
considered by the Government
whether the hoisting of the Communist
Party flags at places where generally
flags are hoisted when we receive
foreign dignitaries was or was not an
act prejudicial to the Defence of India
Rules and if it was so prejudicial,
what particular action was contem-
plated against those who wanted to
prejudice us in the eyes of the world
that whereas we are at war with a
Communist country we are at one with
the reception of the Communists in
this country?

Shri Jawaharlal Nehru: 1 thought, I
had answered this as to what is the
position or what action is to be taken
or what is not to be taken. Flags are
displayed repeatedly by every party
present here. Many parties on the
other side take out processions and
display their flags, put them up at
places which, apart from the law
about it, did not beautify the place
at all.

Shri Indrajit Gupta (Calcutta South
West): The Chinese photographed Jan
Sangh flags also.

Shri Jawaharlal Nehru: Therefore
any rule to be made about it will,
naturally, have to apply to every
party.

Shri Hari Vishnu Kamath (Hoshan-
gabad): On a point of clarification,
Sir. The statement, if I heard him
aright, says that the Police or the in-
vestigating authorities could not as-
certain the facts about the Chinese Em-
bassy car and the officials taking pho-
tographs. Did the Police or the inves-
tigating authorities try to contact and
examine the correspondents of those
newspapers who reported this incident;
if not, what iz the reason for not con-
iacting them and, if so, what was the
fruit of the contact between the Police
and the correspondents of the news-
papers who reported this?
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Shri Jawaharlal Nehru: I do not
know whether they contacted or met

any correspondents to enquire about
this.

Shri Hari Vishnu Kamath: The
correspondents reported in the papers
about the Chinese Embassy car and
the officials taking photographs, The
point is whether the Police did or
did not contact them at all.

Mr. Speaker: Shri D. C. Sharma.

Shri Hem Barua rose—

Shri Hari Vishnu Kamath: There
should be an investigation.

Mr. Speaker: I should repeat again
and again that we ought to conduct
the proceedings in an orderly manner.
when hon. Members go on standing
and asking questions even when they
have not been recognised or asked by
me, it does not look fair. When three

" or four hon. Members speak simul-

taneously, what impression does it
give? The House should always be, I
should say, pleasant to the eye and
agreeable to the ear. (Interruption).
Again, the same thing while I am
making an observation requesting and
imploring hon. Members that they
are being watched by the whole world
just at this moment and our be-
haviour should be a disciplined one!
That was what I wanteq to request
hon. Members. Shri Sharma.

Shri Hari Vishnu Kamath: May I
submit. ...

Shri D. C. Sharma (Gurdaspur):
May I know, Sir....

An Hon. Member: Shri D. C.
Sharma shouts at the top of his voice.
(Interruption).

Mr. Speaker: Order, order. What

_ is this? That conduct is very repre-

hensible. 1 do not approve of it. 1
I am condemning one, it does not mean
that the o her should behave in a
worse manner.
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Shri Hari Vishnu Kamath: May I
submit the answers are not satisfac-
tory? I request you, impiore you, to
make them give satisfactory answers.

Mr. Speaker: Of course, I have to
take care of that. 1 have many a
time asked the Ministers to be precise
and explicit so that the answer is
complete. But sometimes I do feel
that even though the answers are com-
plete, some Members are never satis-
fled with the answers given. That
situation also arises. Therefore, we
have to guard against that as well.
1 take care to see that the answers
given are precise and explicit. But
the Members should not in that man-
ner obstruct the proceedings of the
House. They stand up and say, first,
the answer has not come and then rise
on a point of order and then on a
point of clarification and all that, That
does not look nice.

Shri Ranga (Chittoor): The supple-
mentary was quite relevant, There
was no proper answer.

Mr. Speaker: It is a simple proce-
dure. If the answer is not....
(Interruption).

Shri Ranga: He came with another
supplementary, and you did not allow
it.

Mr. Speaker: I remember the sup-
plementary that he put whether the
particular correspondent who was
responsible for the publication of that
news had been contacted by the
Police and facts ascertained from him
as to what was the source of his infor-
mation. To that the Minister said,
he does not know whether this has
been done. Now. what e!se can I do?
Can he advise me now?

Shri Ranga: It was to ascertain
whether the Police. . . (Interruption).

Mr. Speaker: Order, order. Can 1
proceed or not? I have always soli-
cited the co-operation cf the hon.
Members but sometimes I feel that is
not coming.
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Sm Ranga: If the answers are
unsatisfactory, we find it impossible
to accede to your request.

Mr. Speaker: If he refers strictly to
the job of the presiding officer, it is
not his job,

Shri Ranga: I am not standing in
your way,

Mr. Speaker: It is not his job to
extract the answer from the Minister.
It the Minister is not responsible and
does not give the answer, then the
House can take action, not the presi-
ding officer.

Shri Ranga: That is why we have
expressed ourselves; it is nothing else.

Shri D. C. Sharma: Sir, I apologise
for that behaviour.

I was going to ask whether the
Indian Embassy officials in China are
permitted to take photographs of
any kind at any time in any place in
the Republic of China.

Shri Jawaharlal Nehru: I can’t ans-
wer that question obviously. I do not
know if any permission is being
sought or refused or given. They do
take some photographs sometimes,
but whether they take them on the
occasions of processions or on days of
celebrationg or gtherwise, I cannot say.

REPORTED RECONSIDERATION OF THE
CoNMPULSORY DEPOSIT SCHEME

Dr. L. M. Singhvi (Jodhpur): I call
the attention of the Minister of
Finance to the following matter of
urgent public importance and I reques’.
that he may make a statement there-
on:—

The reported reconsideration of the
Comulsory Deposit Scheme.

The Minister of Finance (8hri T. T.
Krishnamachari): It would not be
correct to say that the Government
have committed themselves to recon-
sideration involving  any drastie



6261 Calling

IShri T, T. Krishnamachari]

changes in the Compulsory Deposit
Scheme. The working of any scheme
that is initiated by Government is al-
ways under continuous watch and
scrutiny by the Ministry concerned.

The Scheme itself falls into five
parts. Two of these have been im-
plemented, namely, one in regard to
persons liable to payment of tax under
the Income-tax Act, and the oiher ap-
plicable to employees of certain cate-
gories earning salaries of Rs. 1,500 or
more a year and who are not subject
to income-tax. The other three parts
relate, as the House knows,

(1) to persons liable to payment
of land revenue,

(2) to holders of immovable pro-
perty in urban areas assessed
to property tax, who are not
liable to income-tax, and

@3

~

to dealers whose annual turn-
over for purposes of State
Sales Tax is Rs. 15,000 or more
and who are not subject to
income-tax.

These three schemes have to be im-
plemented in co-operation with the
States. The benefit of the first of
these three, namely deposits made by
persons liable to payment of land re-
venue, would accrue entirely to the
States.

Government of India have circulated
these three schemes to the State Gov-
ernments for their comments. I have
also written to the Chief Ministers a
few days back drawing their atten-
tion to the letter addressed to their
Chief Secretaries by the Secretary of
Economic Affairs Department on the
subject. Further steps in regard to
these three parts of the scheme can
be taken only after the full picture
of the reactions of State Governments
is known,

Dr. L. M. Singhvi: Before 1 ad-
dress my question to the hon. Minister,
would you permit me, Sir, to raise a
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point of order? That is in respect of
a news item which has appeared in
the press this morning indicating that
the Finance Minister has written al-
ready to the Chief  Ministers of
various States to hold the scheme in
abeyance until further consideration
has taken place. If this cou.d have been
released or leaked to the press be.ore
a policy statement was made to this
House, certainly, even within the
foug corners of the pronsuncement
that you made the other day, we are
entitled to raise this question and
ask for the preservation of the dignity
and authority of this House. .

Mr. Speaker: Now, the hon. Mem-
ber might put his question. Has he
any question to ask or aot?

Dr. L. M. Singhvi. Yes, T Lave a
question to ask.

Mr. Speaker: Then, he may first put
his question.

Dr. L. M. Singhvi: My 3juestion is
whether the scheme is being reviewed
only in respect of the categories to
which it would be applied or also
in respect of the adeguacy, the cffi-
cacy and the sufficiency of the mea-
sures and the machinery fnr collec-
tion of these deposits, and also, of
course, the cost of collection.

Shri T. T. Krishnamachari: When
a scheme is reviewed, all possible con-
tingencies as affect the scheme are
being taken into account. Therciore,
the hon. Member might rest assured
that the suggestions that he has now
made will also be taken into account
when reviewing the scheme.

R g fag ()T o
TER & o ¥ g a7 & 5 5 Fwa
qiferariie J[ERET OF agq 997 N
T TTEE AT TR EIT R Y I
FeEd foofwe @m @ gemr
sy ?
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Mr. Speaker; The hon. Memuer
wants to know whether the replies or
the reactions of the State Govern-
ments have been received, and
whether they want that this scheme
should be withdrawn or modified

Shri T. T. Krishnamachari: No. [
have not got any replies as yet
Pprecisely.

Shri Hari Vishnu Kamath (Hoshan-
gabad): Before I put my question, I
would like to invite your attention to
rule 53. Or, shall I do so after put-
ting my question?

Mr. Speaker: First, he might put
his question.

Shri Hari Vishnu Kamath: Has the
hon. Minister been correctly reported
in the press as saying that this scheme,
if called by some other name, such

as the National Deposit Scheme,

would smell sweeter and wouald be
all right? Or is it because of the
prospect of dreadful hardship among
the low income and lower middle in-
come groups in the rural as well as in
the urban areas and also because of
serious administrative difficulties that
the scheme has run into, that Govern-
ment have been compelled to review
the working of the Compulsory De-
posit Scheme, and if so, what are ‘he
modifications at the back of his mind?

Mr. Speaker: How can he say about
the back of his mind?

Shri Hari Vishnu Kamath: All right,
in his mind.
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Shri T. T. Krishnamachari: I am
afraid, because there has been a mix-
ture of motives and questions. I can-
not understand which is which., If
the hon. Member wants to know if I
am suggesting a new name for the
scheme, perhaps I might sometime
later, not yet, but I think the scheme
will be the same, whatever the name.

Mr. Speaker: Will that be sweeter?

Shri T. T. Krishnamachari: A rose
smells the same whether it is called
by that name or any otner. I think
the hon. Member will be the same
even if he is called by any other name.

I do not quite understand what the
other part of the question is. I would
like it to be repeated,

Mr. Speaker: The question is
whether Government has been com-
pelled on account of the pressures of
dissatisfaction and other things to
review it.

Shri Harl Vishnu Kamath: Because
of thousands of representations....

Mr. Speaker: All those things need
not be repeated.

Shri Hari Vishnu Kamath: Because
he asked for it, because he has not
followed, with your permission, I may
repeat. The question is whether be-
cause of thousands of representations
to Government from low income and
lower middle income groups in the
rural as well as urban areas, and also
because of serious administrative
difficulties that the scheme has run
into, they have been compelled to re-
view the working of the Compulsory
Deposit Scheme.

Shri T. T. Krishnamachari: So far
as administrative difficulties are con-
cerned, I await the replies of the
Chief Ministers. They are thte people
who know best about it.

So far as pressures are concerned,
I think the Minister is continualiy
subject to pressures inside the House
and outside the House,
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Shri S. M. Banerjee (Kanpur): The
hon. Minister has stated that he is
‘awaiting the replies or the suggestions
from the State Governments. I want
to know when Government is likely
to take a final decision, and whether
they will issue necessary instructions
to stop deductions till a final decision
is taken after review.

Shri T. T. Krishnamachari: So far
as these three schemeg are concerned,
I must await the replies, at any rate,
of the majority of the Chief Ministers
of States. So far as the other things
are concerned, the two schemes that
have been implemented are in ope-
ration.

Dr. L. M. Singhvi: I had made a
submission.

Mr. Speaker: I heard him. It is
established and conceded by Gowern-
ment that when Parliament is in
session, any major declaration of
policy should, out of courtesy, be made
inside Parliament. There is no breach
of privilege in this, but propriety and
courtesy are different things, and
Government has conceded it. There-
fore, there is nothing that 1 have fo
say just at this moment If a Minister
asks the Chief Ministers to give their
reactions, and even if he holds it in
abeyance meantime, I do not think it
can be said that there is a major
shift. What he decides ultimately is
not known. That is all that T have to
say.

Shri Hari Vishnu Kamath: I invite
your attention to rule 53 of the Rules
of Procedure, which says:

“Answers to questions which
Ministers propose to give in the
House shall not be released for
publication until the answers have
actually been given on the floor
of the House or laid on the Table.”

Dr. Singhvi read only a part of the
press report. He omitted the pre-
vious paragraph in the press report
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in one of the major Delhi papers which
reads as follows:

“Opposition Members are un-
derstood to have pressed for in-
formation on the subject.”

That meang this Cal] Attention notice
this morning.
It adds:

“The Finance Minister is not
expected to throw any light on
the working of the Government's
mind beyond stating that all
representations will be borne in
mind.”

Then comes the portion relating to
the letter to the Chief Ministers. You
may say that it is intelligent antici-
pation, but it is too intelligent an
anticipation to be possible without
some sort of co-operation from the
Minister or the Ministry,—I would
not use the word collusion. Do you
think this is not a violation of this
rule at all? This is practically in so
many words the answer given by the
Minister just now. It has appeared in
the papers this morning.

Mr. Speaker: I do not think there
is any departure froin this rule. There
is no answer that he has given to the
press, and no answer that he has
given here. What is the answer that
he has given now? he rule that he
has quoted is that no question and no
answer shall be released to the press
before the question has actually been
answered in the House  The press
report that he read out only says that
the Minister is not expected to say
anything beyond such and such a
thing. That can only be a guess by
the press, There is nothing concrete
that I find there which I might pres-
sume must have been conveved on
behalf of the Ministry or the Minis-
ter to the press or to anybody.

Shri Hari Vishnu Kamath: May I
submit in all humility that the por-
tion to which my hon, friend Dr.
Singhvi referred, namely that he is in
contact with the Chief Ministers, is
practically the answer given by the
Minister today.

Shri Tyagi (Dehra Dun): We have
already lost time. Our friends ob-
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jected the other day to the Congress
Party trying to influence the Finance
Minister, and that day itself he said
he was contacting the Chief Minis-
ters.

12.36 hrs.
PAPERS LAID ON THE TABLE

ANNUAL REPORT OF INDIAN STATISTICAL
INSTITUTE

The Prime Minister and Minister
of Exernal Afflairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): I beg to lay on the Table a
copy of Annual Report of the Indian
Statistical Institute, Calcutta, for the
year 1961-62. ([Placed in Library. See
No. LT-1724!63]

CONCLUSIONS OF THE TWENTYFIRST SES-
SION OF THE INDIAN LABOUR CONFER-
ENCE

The Deputy Minister in the Minmis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): I beg to lay on the Table a
copy of the Main Conclusions of the
Twentyfirst Session of the Indian
Labour Conference held at New Delhi
on the 13th July, 1963. [Placed in Li-
brary. See No LT-1725/63].

Shri §. M. Banerjee (Kanpur): I
would like to know whether the re-
commendations have been accepted
by Government or not.

Shri C. R, Pattabhi Raman: They
are being reviewed by Government.
It is a tripartite conference, and the

* main conclusions are placed on the
Table. They are being considered by
the Government,

RePORT OF CHIEF INSPECTOR OF MINES
ON NUNDYDROOG GOLD MINE ACCIDENT

The Deputy Minister in the Minis-
try of Labour and Employment (Shri
R. K. Malviya): Sir, I beg to 'ay on
the Table a copy of Report of the Chief
Inspector of Mines on the fataj acci-
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dent at Nundydroog Goid Mine, Ban-
garapet Taluk, Kolar District, Mysore,
on the 13th August, 1963. [Placed in.
Library. See LT-1726-63].

12-37 hrs,

PRESIDENT'S ASSENT TO BILLS

Secretary: Sir, I lay on the Table
the following two Bills passed by the
Houses of Parliament during the cur-
rent session and assented to by the
President since a report was last
made to the House on the 9th Septem-
ber, 1963:—

(1) The Customs and Central
Excises (Amendment) Bill,
1963.

(2) The Appropriation (Railways)
No. 5 Bill, 1963,

ELECTION TO CGMMITTEE
INDIAN CENTRAL JUTE COMMITTEE

The Minister of Food and Agricul-
tare (Shri Swaran Singh): I beg to
move the following:—

“That in pursuance of sub-rule
(9) of Rule ! read with Rule IV
(2) of the Rules and Regulations
of the Indian Central Jute Com-
mittee, constituted under the late
Department of Education, Health
and Lands Resolution No. F. 254
34:A, dated the 28th May. 1836.
as amended from time to time,
the members of Lok Sabha do pro-
ceed to elect, in such manner as
the Speaker may direct, one
member from among themselves
to serve as a Member of the
Indian Central Jute Committee
vice Shri G. Basu ceased to be a
member of Lok Sabha.”

Mr. Speaker: The question is:

“That in pursuance of sub-rule
(9) of Rule 1 read with Rule IV
(2) of the Rules and Regulations
of the Indian Central Jute Com-
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mittee, constituted under the late
Department of Education, Health
and Lands Resolution No. F. 254
34|A, dated the 28th May, 1836,
as amended from time to time,
the members of Lok Sabha do
proceed to elect, in such manner
as the Speaker may direct, one
member from among themselves
to serve as a member of the In-
dian Central Jute Committee
vice Shri G. Basu ceased to be
.a member of Lok Sabha.”

The motion was adopted.

1238 hrs.

MOTION RE: INTERNATIONAL
SITUATION

The Prime Minister and Minister
of External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): Mr. Speaker, Sir, I beg to
move:

“That the present international
.situation and the policy of the
Government of India in relation
thzreto be taken into considera-
tion.”

This is almost a periodical resolu-
tion that is considered by this House,
and it is a good thing; both for the
House and the country, if I may say
so, and for the Government, that this
is so considered and various aspects
of this problem are debated here.

The foreign policy of a country.
obviously and primarily, has to deal
with the interests of that country.
with the defence of freedom of that
country, freedom and integrity, with
the advancement of that country, At

the same time, these questions have

to be viewed in any mature conside-
ration of the problem in the wider
context of what is happening in the
world. No country is isol¥ted and can
. pursue its own path regardless of
what is happening elsewhere.
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Therefore, our foreign policy has
always been looked at by this House,
in view of the context of the world,
more especially from the point of
view of advancement of peace and co-
operation in the world. In the ulti-
mate analysis, if I may say so, al-
though I do not know whether this
particular aspect hag been laid stress
of in this House previously, most
thinking persons realise now that there
is no future for the world except ul-
timately, not perhaps too soon, by
the development of some kind of a
a world order, That may not be near
enough to us today. But it was good
to realise that it is in this deveiop-
ing context that we have to view
events that happen in the world and
in our country. In any event, quite
apart from the possibility of a world
order coming into existence within
a fairly short time, we are most in-
terested, and this House and this
country repeatedly said so in the
maintenance of peace in the world
and so we have labured for
peace and disarmament which is
a prelude to that peace and for the
other aspects of this problem. In
doing this, we have naturally co-ope-
rated with, in the United Nations,
other similar minded nations in mea-
sures to ease tensions and conflicts.
And because we attach value to this
policy and because we inherited, if I
may say so, an outlook and the ap-
proach, we have followed a policy
which has been called a policy of non-
alignment; that is, maintaining India’s
independence and freedom to take
decisions on national and interna-
tional questions that may arise on the
merits of each case and not attaching
ourselves to any military bloc or to
have any alliance for military pur-
poses with any other country. We
think that this policy is right basi-
cally; it is right from the point of
view of any idealistic approach. It
is right as events have shown during
the past few years from the practical
point of view. We think it is right
now here today and any swerving

away from it would be h;™mful to our
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interests, to our freedom and to our
integrity apart from not serving the
cause of world peace, We have sought
and played our part in  various
peace-keeping operations in various
parts of the world, by active parti-
cipation in the disarmament cormit-
tees and we have signed, as the
House knows, the partial test ban
treaty and have supported the prin-
cipses of peaceful co-ex.stence.

Another aspect of our policy is
natw.auy the rapid economuc and so-
clal uevelopment of lnawia and in so
far wo wle Ius€igil pOucy QPSS 1l Lnat
we uave to pursue it subject, always,
t0 Kcuplng lile ma.n principies  tor
waica we siand. We nave received
considerab.e help irom the consor-
tium countiries including the United
Sta.es and aiso from the USSR and
otner socialist coun.ries in tne imple-
mentac.on of tho current Five-Year
P.an and in assurauces to he.p for the
Fourth Plan. We realise that with all
the heip we may get from abroad it
must be remembered that the main
burden fa.ls on our own country and
the bulk of the resources for imple-
menta.ion of the Pian has to be found
from our internal resourccs. To this
has to be added now the heavy bur-
den of defence expenditure in order to
strengthen our d:fences, especially in
view of the Chinese invasion. While
we have inevitably to strengthen our
defences because of our conflict with
China and because of the aggressive
postures adopted by the Chinese Gov-
ernment, even in regard to China we
are keeping the door open for peace-
ful settlement of differences and have
made it clear that if the Colombo pro-
posals are accepted in toto we would
be prepared to take the next step for
consideration of our conflicts. We have
further suggested that we are pre-
pared to refer the matter to the Hague
Court or {o have arbitration by agreed
arbitrators. To these two latter pro-
posa's, although they were made
months ago, we have had no formal
reply from the Chinese Government.
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In regard to Pakistan it has beer
our coasistent attempt to settie all our
differences and resolve them peace-
fu.ly. This necessitates ciimates which
heip in such an approach. That cli-
mate is totally absent at present on
the part of Pakistan, In fact the posi-
tion has considerably worsened re-
cently b:cause of the various attempts
made by Pakis.an recenty to join
with China on the sole basis of
aggression against India. It is clear
that Pakistan and China have nothing
in common and in fact till recently, or
even now, Pakistan is tied down to
various military alliances directed
against China. Yet curious'y these
approaches have been made and all
kinds of statements appear from time
to time to show that great love now
existing between Pakistan and China.
It is based not on any affection or love
or common ideals but purely for
aggression against India.

In the international sphere ope of
the most important things happening
recently has been the test ban treaiy
signed by the United States and the
USSR and England and subsequently
adhered to by about 100 countries
This by itself is not a very big thing
but it is a histerical development and
a very big thing seen in the perspec-
tive of what has been happening in
the past years and the repeated at-
tempts to make a break in the arms
race. We have, therefore, welcomed
this as the world has welcomed it,
apart from very few countries who
have objected, notably China and a
few other countries, This has jed to
an entente between United States and
the USSR and an opening out of other
avenues of possible settlements. From
the world point of view this is the
biggest thing that has happened and
we hope that this will continue and
ultimately result in full disarmament.

Another very vital and very import-
ant thing that has happened recently
is the progressive deterioration of the
relations between China and the So-
viet Union. Perhaps hon, Members
who may not have followed this may
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think that this is a new development
but actually it has its roots in the last
several years. In essence you may
say that almost the seeds of it were
sown from the moment when the new
Chinese Government came into exist-
ence. In the last four or five years
this has been developing and now it
has reached a point which sometimes
looks as if it was not very far from
a break. Inevitably any such conflict
between the Soviet Union China has
far-reaching effects on the world and
on us.

We have been living for the last
many years, since after the last war
ended, in an atmosphere of cold war.
We have often protested against this.
We have tried our best to I_;eep away
from it because we think that cold
war is bad, fundamentally bad; moral-
ly and ethically bad; and “practically
bad. And it is dangerous when be-
hind the cold war the nuclear wea-
pons are hidden somewhere. Perhaps
it may break out; that cold war was
in effect between the two sets of coun-
tries: the communist and the anti-
communist. It was said by some peo-
ple that it was a cold war against in-
ternational c¢ommunism, and by the
other side that it was against interna-
tional capitalism or imperialism, colo-
nalism and the like and mountains
of literature have been published on
this and speeches delivered, and what
is more, people’s passions have been
swept this way and that way. Gra-
dually it has begun 1o appear that
ideologies. however important they
‘might be, are less important in gov-
erning international relations and
national interests. Under the cover
of ideologies other interestg play.

For the last few years, in fact, since
the war, the fac! hz: become apparent
that the two greaf, biggest powers are
the United States and the Soviet
Union, and the other so-called great
powers take a back place. If there is
to be peace or war i will depend on
the Soviet Union or on the United
States. Naturaliy the others may en-
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courage it or hold it back. No doubt
their ideas come into conflict; their
systems of Government and economic
policies are different. But I do sub-
mit that the real conflict was not on
their ideologies, whatever people may
talk about it, but the fact that two

~ greatest powers in the world, each

one of them, dislike the other and
want to limit each other’s power and
authority because they look upon each
other as a rival. It was a kind of
thing that happened repeatedly in his-
tory; even now great changes take
place. So, the change was happening
on a world scale.

Many have talked about interna-
tional communism: We see a tremen-
dous break in the communist world.
that is between the Soviet Union and
China, and some other countries too,
but mainly between these two. So,
this concept of international con:-
munism, monolithic, has been shaken.
We see on the other side among the
western nations, sharp diffecences
which pull them in different direc-
tions. Even in this atomic ban treaty,
France has not agreed to sign it, for
various reasons. So we see thai these
two major power blocs are confront-
ing each other; armed to the teeth,
and reorescnting different ideologies.
This has undergone a grsat change,
and is undergoing a greal change.
Unforiunately, people’s ideas do not
keep pace with the thingz that are
happening in the world. Uniortu-
nately, some of our hon. friends on the
opposite side are getting so stuck up
in their grooves of thought that they
do not see the changing world and
do not keep pace with it. They repeat
the same slogans and they think that
they are going through a decp think-
ing process by repeating them.

o T AABT A fear (FERTATE ) :
nETN WEAA, T 4g WS faw A+
fmBEor i aa ® 7-aqF ?
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Shri Hari Vishnu Kamath (Hoshan-
gabad): The Prime Minister himself
had said at the time of the Chinese
invasion that he had lived in a world
of unreality, (Interruption),

Shri U. M. Trivedi (Mandsaur): All
the understanding is concentrated on
the other side.

Shri K. C. Sharma (Sardnana): Yes.

Shri Jawaharlal Nehru; The hon.
Member rightly remembers what I
said. I was talking about the changes.
I am free to confess that all of us.
and certainly I will include inyself
also, sometimes do not keep pace with
the changing world and changing
events.

Shri Ranga (Chittoor): Hear, hear.

Shri Jawaharlal Nehru: 1 am glad
Acharya Ranga has grasped the point.

Shri Ranga: At long last, after 30
Vvears of stewardship, you have realis-
ed it!

Shri Jawaharlal Nehru: I saic that
sometimes the peopie are rot moving
in reiationship with the changing
world of today. This talk of commu-
nism versus anti-communism govern-
ing the worid is no longer wholly re-
levant. There are conflicts ¢f course
betwecn ideologies, but :t is net
wholly relevant. There are changes
taking place on both sides of the werid
and both are governed more ot by
ideological approaches but by national
interests. Today, as between Soviet
Union and China, there may be differ-
ences in  ideology. T am not com-
petent to decide or express an
opinion about that, But funda-
mentally it is a conflict of na-
tiona] interests and international
approaches. Therefore, we in India
fortunately ir a large measure have
kept outside these ideological conflicts;
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the mere fact that we adopted mon-
alignment helped us to keep  aside,
apart, from these ideological ~onflicts
which have a tendency to smother
the mind and prevent thinking right-
ly, because when one thinks of limit-
ed conflicts, one is excited aLout it
and does not see things dispassionate-
ly and objectively. So, *he attitude
of non-alignment helps to keep the
mind straight to some extent; it does
not completely prevent us from gcing
wrong but it does help.

Our problems are today—we can
discuss them at length—are about our
conflict with China and our tension
and conflict with Pakistan. These are
two of our major problems, apart from
economic and other problems. But
even these problems have to be seen
in this larger context of the world
and not separated from everything
just as if we were two persons cut
off from the rest of the world and
trying to down each other.

I do not propose at this stage to say
much about China or Pakistan partly
because I have made statements about
that several times in the course of
the last two or three weeks in this
House, and partly because I would
prefer to say something after I have
heard hon. Members throwing some
light on those problems.

Shri Ranga: Throw some light. You
are in a position to do it. (Interrup-
tion).

Shri Hari Vishnu Kamath: We are
not competent to throw more light
than you can. We are in the dark!

Shri Jawaharlal Nehru: Another
asp:ct to which I would like to refer
is the major development that is tak-
ing place in Africa. During the last
few years a large number of African
countries have become free and inde-
pendent and are facing new prob’ems.
Still, in spite of that., some countries
in Africa, notably the Portuguese
colonies, are fully under the Portugu-
ese colonial domination, and ti'l that
is removed—South Africa. with its
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Apartheid and racial doctrines which
are a continuing menace not orly to
the people there but to the whole of
Africa and the world—we have to
strugg’e against colonialism and raci-
alism.

1 would like to refer next to the
Addis Ababa conference which was
held sometime ago this year where all
the Heads of States of Africa gathered
together and achieved a remarkable
measure of unity, in spite of their
differences, That was a very happy
sign and we must congratulate them
and help them so far as we can.

13 hrs.

One matter, which has been
referred to recently in the course of
questiong is Nepal. Our relations
with Nepal are particularly good at
the present moment. Some hon.
Member asked me to say if there was
absolutely no difference in outlook. I
cannot say that in regard to a large
number of hon. Members of this House
that we are all completely alike and
#here is no difference. That kind of
question does not permit of a
suitable answer. But as countries, we
are cooperating. We recognise each
other’s view-points. We do not
interfere with each other and we
hope to further each other’s good.

Ultimately, foreign policy, however
much we may play about with if,
depends on the strength of a country.
It does also depend on some other
factors. For instance, the part our
foreign policy and India has played
in international affairs in the last ten
Yyears or so has been far in excess of
our internal strength. It has been
able to play that part, not by throw-
ing our weight about—we have no
great weight to throw about—but
because of the correctness of our
policy, which was appreciated in other
countries and which drew their
attention; and, India counted far more
than its either military or financial
or economic strength was entitled to.
Normally, foreign policy depends on
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military  strength and economic
strength. We have neither, enough I
mean, to impress or make any differ-
ence to the world, Nevertheless, our
foreign policy succeeded in a great
measure. I am not referring for the
moment to our troubles with China
and Pakistan. I am saying generally,
considering that apart and it is for
us to consider whether that policy,
which has brought us such good
results and increased our prestige
and position in the world should not
be continued with such wvariations
as circumstances may demand.

The world today is full of problems.
Some people remind us, “Why haven’t
you settled with Pakistan all these
years?” My reply is, that is not due
to any attempt on our part to avoid
a settlement. We have tried hard and
we will continue trying hard. But
apart from that, it is well to remem-
ber that most of the problems today
in the world go on from year to year,
without settlement. Take the problem
of Germany, a major worid problem.
Take the problem of Berlin, a very
major problem. When people advise
us and criticise us for not seitling
our problems, it would not be polite
for us to answer in this strain, but
it is well to remind them how world
problems continue to drag on, because
they have roots in other matters and
it is not merely a question of bargain.

Take the problem of Indo-China.
In spite of the agreement in Geneva
seven or eight years ago when the
French finally left Indo-China, in
spite of that, in spite of the inter-
national Commissions there and the
great interest displayed by other
powers, the problems are not being
solved and they continue. Somehow
they are connected with wider inter-
national problems.

Even our conflict with China has
become to some extent connected,
although the two things are separate,
with the increasing conflict between
the Soviet Union and China. Looked
at from the point of view of China,
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it is probably far more important for
China to be on good terms with the
Soviet Union to get economic and
financial help from the Soviet Union,
than to have an adventure in India.
Some people imagine that China’s
aggressiveness in India was partly
due, I do not say wholly, to the
growing deterioration in its relations
with the Soviet Union. That may be
so. Anyhow, there is no doubt that it
affects us. It is a matter of major
importance what a great power like
the Soviet Union does, what attitude
it takes towards China, towards
India and other countries.

But I would beg to say that in
spite of the world having so many
problemsg and continuing problems,
which go on from year to year
because the roots are deep and each
is connected with another problem,
so that till some solution is found for
the basic problems, the other prob-
lems are not solved, still I would
venture to say that the general out-
look in the world today is somewhat
better than it has been in the past.
It is a more peaceful outlook. It aims
more hopefully towards a peaceful
worid and towards a solution of
world’s problems. That may or may
not apply to our immediate problems
with China or Pakistan, but that
atmosphere does help. In this larger
context of international affairs, our
weight has been cast—and I hope
will always be cast—in favour of the
preservation of peace and cooperation
between nations and I hope we will
not be swept away by momentary
passions and lose sight of that real
objective which every country in the
world should have.

Sir, T move.

Shri Hari Vishma Kamath: Wil
the Prime Minister indicate his
attitude towards Malaysia? It is a
burning issue of the day. In his
foreign policy speech, should that be
omitted? Today is the day for
Malaysia.
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Shri Jawaharlal Nehru: [ could
have dealt with it at the end. With
regard to Malaysia, exactly a year
ago, when I attended the last Prime
Ministers’ Conference at London, this
question was brought up before the
conference in the context of Great
Britain gradually withdrawing from
its colonial territories. We naturally
thought it was a good thing for
Great Britain to withdraw from its
colonial territories and we expressed
our willingness that this should be
done. That was our attitude. Many
months afterwards, some ircuble
arose in regard to this in Indonesia
and the Philippines. We hoped that
this matter would be amicably
settled and what little we couid do,
we did to that end. It did appear
several times that there was a settle-
ment on these points. The matter was
referred to the U.N. for finding out
the views of certain inhabitants in
south-east territories. The U. N.
sent some observers and they have, I
believe, reported that they are in
favour of this amalgamation and
formation of Malaysia. Naturaliy, we -
accept the report of the UN. So far
as Malaysia is concerned, my colleague,
the Minister for External Affairs, has
gone to represent us at Kuala
Lumpur during this announcement
and celebrations. We hope that the
slight friction that exists between
Indonesia, Philippines and Malaya
will be settled satisfactorily and
Malaysia will have a good start.

Mr. Speaker: Motion moved:

“That the present international
situation and the policy of the
Government of India in relation
thereto be taken into considera-
tion.”

There is one amendment by Shri
V. B. Gandhi. Is he moving it?

Shri V. B. Gandhi (Bombay
Central South): Sir, I beg to move:

That for the original motion, the-
follow:ng be substituted, namely:—
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“This House, having considered
the present international situation
and the policy of the Government
of India in relation thereto,

approves of the policy of the
Government of India.”
Mr. Speaker: Both the original

motion and the substitute motion
are now before the House. Now, about
the time limit for speeches. The time
limit ordinarily will be 15 minutes
for every speech, but so far as the
leaders of groups are concerned they
might be permitted from 20 to 25
minutes.

Shri Hari Vishnu Kamath: Up to
30 minutes in your discretion.

Mr. Speaker: Well, if I see at a
certain moment that I should extend
it even up to that I shall do so.

Shri Hari Vishnu Kamath: About
the total time to be allocated for this
debate, Sir, the Business Advisory

Committee, if I remember aright,
allotted 8 hours plus the Prime

Minister’s two speeches.

Mr. Speaker: No; only the reply.

Shri Hari Vishnu Kamath: I thought
it was both the speeches.

Shri H. N. Mukerjee (Calcutta
‘Central): Mr, Speaker, Sir, I am
glad we are having this discussion
exactly on the eve of the United
Nations Assembly Session where the
dssue of colonialism is very likely to be
predominant. I was glad to hear the
Prime Minister’'s reference to the
question of Africa in that connection.
T have noticed in certain quarters a
prognostication, a tendentious report,
that because of the Chinese aggression
India’s role in the United Nations has
been crippled. 1 do not think so and,
as the Prime Minister said, in spite
of our weakness in the military and
economic spheres we do still pull
considerable weight in international
affairs, and I hope that in the forth-
coming session of the United Nations
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Assembly our delegation will play its
due role.

When this House met last Friday, a
petition was presented on behalt of
more than ten million people of whom
a hundred thousand demonstrated
with discipline and dignity in the
streets of Delhi in a manner which
was without precedent in the history
of this city, and in that demonstration
it was made clear that large masses
of our people take a firm stand against
aggression whether, from China or
from Pakistan or from any other
quarter and at the same time they
take a firm stand in favour of the
policy of peace and co-operation of all
peoples with a view to advance to a
socialist future.

Non-alignment is a primary instru-
ment in the achievement of this basiec
objective of peace and world co-ope-
ration, and it is a pity that non-
alignment has been menaced by reac-
tionaries who but for the windfall that
Chinese misadventure has given them
would have found no footing what-
ever in Indian life of the present day.

Quite often the Prime Minister has
spoken very courageously about
India’s policy and I recall specially
his speech in the other House, but I
am afraid that the basic foreign policy
of India continues to be under sus-
tained and very mischievously moti-
vated attack by reactionaries in India
and abroad, and my fear is accentu-
ated by the fact that the waverings
and the weaknesses of Government
help forward such attacks. I know
the Prime Minister does not like us to
say ii, but the fact is that India's
image in the eyes of our Afro-Asian
friends, who matter a great deal more
in the last analysis than the money
bags of the West, is rather sullied and
distorted lately io an extent that even
on occasion our non-alignment has
come to be suspect, our anti-colonial-
ism has appeared to be somewhat
tepid. This has led to a position
where our own friends are confound-
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ed. The Prime Minister must really
wake up to this kind of thing which
is happening and take steps to see that
it is not allowed to go on in a manner
which is disastrous to the interests
of our country and to the peace of the
world.

I was very glad to notice in yester-
day’s papers a Press statement made
by the leader of our delegation to the
United Nations, Mrs. Pandit, which
was a forthright elucidation of some
of the. aspects of our foreign policy.
I noticed with seme interest that our
friend Shri Ashoka Mehta, who used
to be in the House till the other day,
is to be a member of the Indian Dele-
gation to the United Nations. So it
is good that a capable man who does
not belong to the ranks of the Cong-
ress is going to the Uniied Nations.
But I have one feeling that as a Mem-
ber cf Parliament and also otherwise
we have found himself very often
somewhat  vociferously  unfriendly
towards the socialist world, and while
perhaps he has been as vehement as
some of our friends here in his
criticism of non-alignment, he has
been a consistent supporter of what is
called, the ‘Western Bloc".

Shri Nath Pai (Rajapur): It is a
sheer nonsense,

Shri H. N. Mukerjee: It remains to
be seen how effectively he can present
our non-alignment policy before the
United Nations. Sir, I am not going
to take lessons in sense or nonsense
from the hon. Member from Gauhati.
But I know very well, it is a matter
of fact....

Shri Hari Vishnu Kamaih: He is
absent. The hon. Member from
Gauhati is not here,

Shri H, N. Mukerjee: 1 forgot I
did not associate the hon. Member
from somewhere in Maharashtra with
the kind of ejaculation which is so
characteristic of the hon. Member
from Gaubhati.

1 told the House that I am very glad
that he is going as a member of the
United Nations Delegation, but I am
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only waiting to see how far he is
presenting the basic policy in regard
to foreign affairs of our country. I
say this because I do have very serious
misgivings on account of the fact that
whoever goes to the United States,
whether the relay-racing ministers or
the peregrinating Members of Parlia-
ment, there seems to be an effort on
everybody’s part to try to persuade
the Uniteq States, specially, that by
non-alignment we do not mean any-
thing more than this, that we are on
the right side of the United States.
It is not so simple as all that. That
is why I do have misgivings and I
present them, for whatever they are
worth, to this House.

The Prime Minister has referred
very appropriately to the Test Ban
Treaty which was signed, if I mistake
not, on the 15th of August this year.
Even though it does not mean, as the
Prime Minister indicated, the end of
all our troubles, it is a matter of world
historic importance, and it is a very
good thing that India was one among
the very first countries who signed
this treaty. This is a treaty of much
importance. It has brought about
such a kind of change in the aimos-
phere that even West Germany has
swallowed its pride and prejudice and
signed 3 treaty which G.D.R. also has
signed as an equal participant. It is
rather surprising that a very peculiar
triumvirate has come up in the world
today who say that they would not
be a party to the test ban—a sullen
France which announced its own test
in the sorry remnants of its ci-devant
Empire, a sulking Albania and a China
discredited for its recent ultra revolu-
tionary antics in regard to India and
other matters relating to the inter-
national Communist movement. So,
this queer triumvirate is there, but
we need not worry over it much; on
the country, we should be pleased that
the isolation of China in the interna-
tional sphere, is taking place so very
clearly.

But I wish our Government not
merely to say that “we welcome this
treaty, we have signed it, it is a



6285 Motion re:

[Shri H. N. Mukerjee]

partial fulfilment of what we have
ourselves been pressing forward—
the Prime Minister’s role in that
regard is very notable—but we have
to try, as far as we can, to follow it
up and we should raise our voice in
support of the idea bruited in many
places that there should be a non-
aggression pact between the NATO
and the Warsaw Pact powers, we
should try to see that nuclear-free
zones are established in Africa and
also, why not, in South Asia in this
area of the world, including our own
country. We might also try, in view
of the United Nations having already
discussed the question of the economic
implications of the test ban treaty,
we might try so that Afro-Asian
countries, including India, can get the
advantage of a new special United
Nations fund for development, so that
the money saved on account of this
Test Bap Treaty could be utilized for
the purpose of helping the common
people of the world,

I said a little while ago that China
has been discredited, and this has
been very openly shown in the

" proceedings of the Executive Com~
mittee of the Afro-Asian Solidarity
Conference which met lately at
Nicosia. There is no doubt about it
that more and more China is losing
face with exactly those countries
with which she wanted to have the
kind of relationship which would
enable her to utilize them against us,
but it is exactly in other quarters,
sometimes cleverly clothed in sinister
fashion, that anti-Indian attitude per-
sits.

I have noticed that in the Inter-
Parliamentary Union meeting in Bel-
grade, where our Parliament has sent
representatives,—the Speaker’s nomi-
nee has been represented there—the
Secretary-General of that organisa-
tion, a very estimable gentleman from
France, Mr. Andre de Blonay......

Shri Nath Pai: He is from Switzer-
land,

SEPTEMBER 16, 1963

International Situation 6286

Shri H. N, Mukerjee: .. has chosen
to make a comment in his report to
the Inter-Parliamentary Union that
India’s bitter experience of the
Chinese had led to a “more realistic
foreign policy ang a realisation that
peaceful co-existence does not always
pay”, and another suggesting that* In-
dia may have taken the offensive in
the border flare up last October, when
Mr. Nehru rather optimistically order-
ed the army to expel the Chinese from
Indian territory south of the Mac-
Mahon line”. It is a good thing that
one of our colleagues, Shri P. Govinda
Menon, who was the leader of the
Indian Delegation, whipped him up
and as a result of that some of these
observations have been deleted from
that report. But it is good to remem-
ber that these friends of ours from the
Western countries, the Burra Sahib
countries, they take up this kind of
attitude in which they are past masters
and, as far as I can see, nothing is
said about them by people who always
jump to express their determination to
defend India’s honour and integrity
and all that kind of thing. I want
the Prime Minister particularly to
give his mind to this matter a little
more than he has time to do these
days.

What, basically, is the attitude of
the Western Powers? I have my
doubts regarding the West, in so far
as the Chinese question is concerned.
Is the West, with its NATO, SEATO
and other gesturings, including assis-
tance to us, really persuading China
towards peace? Or is it, in Machia-
vellian fashion, helping to build up
China in an indirect way? The
British Federation of Industries is
holding an exhibition in Peking
next year, the United States items of
trade can get to China via the United
Kingdom and Pakistan, Japan has its
natural market in China, China feeds
its population with Australian and
Canadian grain and we, on our part,
open our defeace fronet to the West.
Instead of helping to achieve peave by
bringing China tu reason, at least over
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the Colombo proposals, the Western
countries exploit the situation for their
own ends. We have got to realise this,
we must aim at self-sufficiency, which
means economic development, and our
defence production and military estab-
lishments should be our own. They
should be our own and not a field for
experiments, not a thoroughfare for
Westerners, as appeared to be the case
when certain recent incidents took
place.

I do not wish to repe;t, but over the
question of the- Voice of America
agreement we have seen what hap-
pened. The Prime Minister has said,
and very correctly, “if not revised
radically, we shall do without the
transmitter”. I fear that we cannot
mend it, we can only end that sort of
agreement. But here again I have
another fear to which I must give ex-
pression. The Prime Minister has his
own entourage which behaves very
dubiously. There were reports in the
press, repeated over and over again,
and no disclaimers came from the Ex-
ternal Affairs Miinstry’s pubiicity
apparatus, whatever it is, reports in
the press that a high-ranking officer
in that Ministry had very much to do
with the finalisation of the Voice of
America Agreement. It is reported
also that the very same high-ranking
officer, whose name was mentioned
in the press, but I would not mention
it here, is going to be elevated to the
prize post in the Ministry of Exter-
nal Affairs, a most extraordinary state
of affairs and I wish the Prime Minis-
ter applies his mind to it.

Then, the Prime Minister, a little
while ago, referred to our friend, the
Minister of State, Shrimati Lakshmi
Menon, having gone to Kuala Lumpur.
She is the Minister of State, and she
is the Minister of Foreign Affairs, as
far as our country is concerned. She
goes to Berlin on the in’itation o* the
West German Government. She goes
and she looks at the Berlin wa'l,
about which she knows ncthing, I ex-
pect, from wnat she says. Therefcre,
the papers report, on on the 8th
of July 1963 the Statesman carries
the news in bold letters in a box, that
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Shrimati Menon looked at the wall and
she said it was “an indictment against
itself at a time when we are striving
for one neighbourhood and one world”,
she said this about the wall,

Shri Ranga: Hear, hear.

Shri H. N. Mukerjee: 1 hear
Acharya Ranga saying ‘hear, hear”.
Perhaps, Acharya Ranga, Shri Nath
Paj and others of that description
applaud this sentiment of Shrimati
Menon. I do not know,

‘We have no business, no Minister of
State or Deputy Minister has any busi-
ness to make such a statement. With
the German Demorcatic Republic we
have not yet full diplomatic relations,
but we have very friendly trade rela-
tions, and the Prime Minister has re-
peatedly told us that, after all, we are
trying to develop friendship with this
country, it is only for extraordinary
reasons that we are not able to open
full diplomatic contact, here is a coun-
try which was the first amonz all Euro-
pean countries to condemn the action
of China in relation to India, here is
a country which has the finest eco-
nomic collaboration with India which
has in Calcutta built a beautiful plane-
tarium which is unique in this country
and in most parts of the world, here
is a country which should be recog-
nised diplomatically straightaway, here
is a country which is openly maligned
by the Minister of State for External
Affairs on the basis of some informa-
tion—I can vouch for it, she knows
nothing, about the whys, hows, where-
fors and all that sort of thing about the
Berlin wall—but she has done it. I do
not understand how the Prime Minms-
ter carried on with the entourage
which he has got.

There has also been the matter of
the Joint Air Exercises and I am afraid
no satisfactory answer has come as
yet. I am not going to repcat wha’ I
have said earlier, but very stern vigi-
lance is needed, because it is neces-
sary for us to see that our country does
not become the thoroughfare open to
all dubious foreign elements, elements
representing exactly those imperialist
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interests which were so far trying to
grab the entire resources w{ humanity,

This morning. I do not know, the
Prime Minisler, answering a question,
about Shri Phizo, showed an attitude
which I find impossible to understand,
the very strange in indulgence shown
to certain people. More particularly.
Sir, I bring in, with your permission,
the name of the Rev. Michael Scott.
because I am angry beyond measure
that a man like this decription, who is
pampered by the Prime Minister, for
heaven knows what reason, because
he lunched with the Prime Minister
and talks with him to his heari's con-
tent, for God knows how long, here is
a man. Rev. Michael Scott, who writes
in the London Observer of the 25th
of August, purporting to tell the truth
about Nagaland, the “truth” within
quotation marks. He says there are
people in danger. Then, I am quot-
ing:

“At present Nagas are being
threatened by the Indian Govern-
ment with air attacks which, fail-
ing assistance from abroad, must
mean physical extermination for
the resisters and starvation for the
villagers who support them.”

Then he goes on to say:

“If you have seen your villages
burnt, your women raped, your
crops destroyed and your unaided
defence during eight years of
jungle warfare being finally re-
dnced by jet aircraft attacks, you
might look at things otherwise.
Thousands of human beings have
been atrociously treated and are
now threatened with extermina-
tion.”

This is the way the reverend gentle-
man talks. I do not know why and
how he gets the freedom of this coun-
try. It is because of the dog-collar of
a clergyman that he wears or because
of the old school tie? I do not know
whether he went to Eton or Harrow.
But I do not know why this kind of
a person should be enabled to come
into our country and to do the kind of
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propaganda which he is doing with
some egregious effect that I quoted
from the Observer of the 25th August.

Then, I am glad. Acharyva Ranga is
also here. There are people in our
country who go against the basic
policies of our country in the most
egregious fashion and go scotfree. The
Government dogs not say a word about
it, possibly because of reasons of pat-
riotism they are to be pampered—I
do not know. As regards the ques-
tion of Kashmir the hon, Prime Minis-
ter said himself, very rightly. that we
are not going to present Kashmir on a
platter to Paikstan. We say, “God
bless vou! You have said the right
thing.” But what does the leader or
the supreme of Acharyva Ranga’s party,
Shri Rajagopalachari, who, as my non.
friend, Shri Khadilkar—he is nct here
—said, the other day is the Grey Emi-
nence of Indian politics, say about it?
He writes in his paper—

“There is notning stupendously
difficult in, nothing indeed so easy
as, making Kashmir and Jammu
state autonomous as it has been
before 1947 and either making it
a territory of the UNO or giving
it the protection of both Pakistan
and India.”

He says this.

Another little fellow trooping be-
hind him, Shri Shiva Rao, who was
a Member of this House when I first
came here—you know him—writes on
a solution to the Kashmir problem and
Heaven knows who finances its redis-
tribution on a mass scale. It comes {o
me because it is distributed freely. I
am not going to pay anything for
Shri Shiva Rao’s contribution to huma-
nity’s thinking. But “A solution of
the Kashmir problem” is the title of
what Shri Shiva Rao wuites and
it is reprinted from the Hindu
What he suggests is that Kash-
mir should be made an 1n-
dependent State guaranteed by India,
Pakistan, Afghanistan, the Soviet
Union, America, Britain and every-
body of that sort.
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We are always told sometimes in a
manner which makes my blood boil
that we are traitors to the country
and so on and so forth and by inneun-
does, by clauses, by prefaces, by pre-
ambles to questions and al] sorts of
things this thing is repeated over and
over again. But this kind of treache-
rous activity goes on,

Shri Ranga: Question

Shri H. N, Mukerjee: In the last
session of Parliament we passed a Bill.
The Bill said that whoever questions
the territorial integrity of our country
is committing an offence. I remember,
our friends of the D.M.K. were angiy
about it because {from a theoretic
plane they were putting forward the
idea of certain areas of Iadia not
quite belonging to it—very wrongly I
believe. But anyhow they were just
putting it on a more or less theoretic
plane. They were the people who
weore made the target of that Bill. We
all supported that Bill and these
people go on saying to their heart’s
content with impunity—and Acharya
Ranga sits here with impunity—that
Kashmir should be handed over to
Pakistan or Kashmir should be made
an autonomous State altogether or that
Kashmir should be guaranteed by
India, United Nations and by every-
body. What is this? This is nonsense:
This is something which this country
would not tolerate.

Dr. M. S. Aney (Nagpur): Acharya
Ranga has not said that.

Shri Raghunath Singh (Varanasi):
He is sitting here. He has not denied
it.

Shri H. N. Mukerjee: Acharya
Ranga iz the spokesman in Parliament,
which is the national forum. of the
party of which the supreme leader is
Shri Rajagcpalachari. 1f Acharya
Ranga is condescending enongh to dis-
sociate himself from thiz statement of
his leader here in this House to-day I
shall be highly grateful because he is
a very good friend of mine and 1 do
not want to have any quarrel .
(Interruptions).

BHADRA 25, 1885 (SAKA)

International Situation 6292

This is a question which is worrying
me, that is, the right reaction’s trea-
cherous policies regarding the calling
—in the other House they did call for
Western armed forces for defence and
the hon. Prime Minister gave them a
rapping good reply. But what gives
them the temerity? They defy our
basic principles because they have
been allowed to fatten and grow since
the period of the Chinese aggression
last year. For certain reasons perhaps
this is necessary for the Government
to pamper these people nonly in order
to be able to use them against us.
But as far as we are concerned, we do
not hesitate to shout from the house-
tops what we believe to be a correct
policy. We might very frequenty
make mistakes. Whoever does not? I
am not ashamed about it. I might be
very sorry when I make mistakes, but
I am not ashamed about it. We might
make mistakes but whatever we come
to be convinced of we shout from
housetops.

We have said over and over again
that basically the foreign policy of our
country, non-alignment, world peace
and ccoperation—is something which
has got to be built up and csnsuiidated
so that our country really can grow in
a new world of peace, happiness and
prosperity. That is what we have
been saying. But we are singled out
here in this House and also by other
devious methods outside in order to be
dubbeq as unpatriotic by these
wonderfu] patriots who are having the
run of the country and doing, God
knows, what damage in that process.
Must we let them carry on this nefa-
rious work because we are grateful to
tha United States particuiarly. T have
no time to go into that question or I
could have shown that ofter all the
United States is not quite so friendly
as we might imagine them to be.

Who are our friends? TlLey are the
disinherited of Africa and Asia. I
think of the great march in Washing-
ton—250,000 people. bizck men, whose
rights had so far been trampled into
the dust in the land of freedom,
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marching in the streets of Washing-
ton 250,000 strong with determination
-and dignity. It was a demonstration
to the world of a new evangel, a new
spirit, a Spartacus coming to Washing-
‘ton, a new God, so to speak, arriving
-on the scene of world affairs. Only
the other day—the hon. Prime Minis-
ter would know him,; other people
might not—there died at the age of 95
Dr, W. E. B. du Bois, a Negro scholar
of America, who went to Ghana in his
last days helping to prepare the Ency-
ciopadeia Africaana. He is the real
inspiration. He was a Communist, but
he is the real inspiration of this
wonierful movement, as Dr. Martin
Luth2r King has openly and publicly
acknowledged in the course of that
demonstration. Here is this demons-
tration. This is as a result of the im-
pact of the resurgence of Africa.

I remember, how in 1937 Rabindra-
nath Tagore wrote a wonderful poem
on Africa. He said how this Africa is
now being humiliated by brutes who
are so conscious and proud of their
power that they do not know the
meaning of human dignity. Now
Africa has risen. A new dimension has
been added to world history. A new
quality is added to international
affairs. It is in this atmosphere that
we have to work.

But India is hesitant. India on so
many occasions is hesitant. We find
that even in regard to a country, like,
South Viet Nam, where the Buddhists
who were so very near to us have
be:n persecuted, India had to be
prodded by Ceylon before she could
express her feelings in regard to that
matter even though India, as the
Chairman of the International Com-
mission, has a very special role in that
regard. In regard to South Viet Nam
we needed prodding, but in regard to
Malaysia to which the hon, Prime
Minister has made reference we did not
hesitate to work post haste. I do not
mind Malaysia being formed. If, as
the hon. Prime Miinster telis us, there
is an expansion of the area of free-
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dom in that part of the world, we cer-
tainly welcome it. If the people of
those areas want Malaysia, let them
have it. I do not for a moment wish
them not to have Malaysia. But was
there any special reason when against
Malaysia voices are being raised not
only in Indonesia and the Philippines
but also elsewhere and when the
United Nations was going to ineet
only tomorrow, was it necessary for us
to be sending not only our hon. Minis-
ter of State but also our messages to
be openly published in the papers
with a lot of fanfare and that sort of
thing? I do not mind Malaysia. I
do not wish the hon. Prime Minister
to misunderstand me and ministerpret
what I am trying to say. But I do say
this that in regard to Malaysia we are
quick enough and in regard to Algeria,
South Viet Nam, Angola and s0 many
other things we are not so quick. We
are not so quick because we have
chnaged. We are waiting upon the
Uniteq States and are closing our eyes
to things. This is why so many
dubious things appear. Our Forcign
Office should be more responsive to
what is happening in Africa and Asia.

When the hon. Prime Minister sent
a message to Mr. Jomo Kenyatta at
the time of the conference at Addis
Ababa, that was a magnificent act,
an act of inspiration, a very good
thing. But he never follows it up.
What we need in this country is a
nation-wide movement, a pronounced
movement, conducted by all patriotic
parties in this country in support of
African peoples who are still suffer-
ing under Portuguese and other domi-
nation. To that 1 call the Prime
Minister to lend his great support and
the support of his Party.

Mr. Speaker: The hon. Member
may conclude now.

Shri H. N. Mukerjee: Sir, I may
take 5 minutes more and then
conclude.

Mr. Speaker: Five minutes will be
too much.
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Shri H. N. Mukerjee: I do not ask
your indulgence too often.

Mr. Speaker: I would not mind.
But his second speaker will have to
suffer.

Shri H. N. Mukerjee: I will finish
as quickly as 1 can.

I will mention a matter which I
have sometimes mentioned in this
House before and that is in regard to
our diplomatic service. I know the
Prime Minister has a weakness for
his proteges. I know only good man
says, “Love me; love my dog”. But
why not see how the diplomatic ser-
vice fails agregiously? Why not see
the career diplomat who does not
‘know many of the basic assumptions
of our life is dominating the show?
I read only the other day in The
Hindustan Times, of all papers, dated
7th April, 1963, an article written by
Shri Sri Prakasa who was himself our
first High Commissioner in Pakistan.
He says:

“....though outwardly High
Commissioner I was only a sort
of Joint Deputy High Commis-
sioner in Sind....”

And that was because the ‘haw haw’
members of our foreign service, who
out-Blimp Col. Blimp, dominate the
situation. These pucca sahibs might
be very wonderful in their own way,
but they do not understand so many
things. I could refer to so many
matters like their lack of French in
such areas as Cambodia and Saigon.
There is, in the July 1963, special
number of the Ecinomic Weekely,
allegation in a signa2g article that in
Cambodia and Saigon thera are many
occasions when on accouri of lack of
French our diplomats do rot seem to
understand what is happering, Quite
apart from that, we fai] in the United
Kingdom; we fail in the United States.
I tried to ask a question earlier today
as to why we cannot make an impact
in such countries ani why Pakistan
gets away, with it. Pak'stan poses to
be ap injured party every time. A per-
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son like Bertarand Russell and, a persn
like Prof. Toynbee are in favour of
Pakistan or even in favour of China.
In the United States everybody is in
favour of Pakistan as against us.
Again, here is a report in the Econo-
mic Weekly of the team of journalists
who went to Britain and who dis-
covered that even the British Labour
Party were more friendly to Pakistan
than they were to us. What has hap-
pened? Why is it like that? I am
not against Pakistan. I am not in
favour of putting up the Hindu-
Muslim question, I feel I am com-
pletely secular. But at the same time,
why should we allow Pakistan all
4he time to pose as an injured party?
Why is it like that? I have heard
thesz reports. The Prime Minister
may have heard more about it that
when in their cups, some of our
foreign service people, when asked,
say, “If you ask me the truth in regard
to Kashmir, on a matter of principle,
Pakistan really has the right”. This
is the kind of thing that they say in
America or in Britain. They do so
because they do not understand. In
Africa and Asia, they do not frater-
nise with Africans. They are more
happy in the company of western
diplomats. I know there are excep-
tions. I do not wish the Prime Minis-
ter here to come up and say, “You
are not thinking about so many people
who are doing very good work”. I
know. They are doing very good
work. But they are exceptions to the
general rule or.there would not be
in the press unanimous attack on the
behaviour of our diplomatic represen-
tatives abroad. From Indonesia to
the Atlantic shores of Africa, Indian
representation is by no means a shin-
ing example either of Indianness or
of diplomatic efficiency.

I conclude now. Basically, our
country pursues the right policy in
international affairs but our hesitan-
cies and mistakes and the terrific
impact of foreign and native re-
actionaries on these policies distort
the image of India in the eyes of our
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friends and prevent us from func-
tioning as we should. I do wish the
Prime Minister—when he formulates
the policies he does it so well—imple-
ments them so that no objection can
be taken by the like of us.

Shri Ranga: Mr. Speaker, Sir, the
Prime Minister said that India’s posi-
tion in the world, except for our con-
flict with Pakistan and China, has
very much improved. This is the
confession, according to me, of the
fajlure of the Government. If except-
ing our conflicts with China and
Pakistan, we are making a great pro-
gress, I would like to know what that
progress means in terms of national
interest. It is the duty of the Foreign
Minister and the Government of India
to so develop our foreign relations as
to improve our position vis-a-vis
Pakistan and China.

13.46 hrs.

[MR. DEPUTY-SPEAKER in the Chair]

My hon. friend, the Deputy Leader
of the Communist Party has just now
said that our position vis-a-vis Pakis-
tan is very weak and that our officials
in the Foreign Ministry have been
ineffective in the propaganda that
they have been carrying on in various
countries including the West and also
the East. India’s position is not as
well understood as that of Pakistan.
‘What does that mean? It means that
the Prime Minister as well as his
bosom friends, Communists, are in
agreement over this that the Govern-
ment of India has failed in its foreign
policy so far as Pakistan front is
concerned.

Secondly, there is China. My hon.
friend Shri Hiren Mukerjee said that
China is completely isoiated. Why
has he been bold enough to make that
statement? It is because their other
friend, other uncle, the Soviet Union,
is at present at logger-heads with
China. And when China and the
Soviet Union are in conflict, the Com-
munusts in different countries had to
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make their choice and in our country
also they have made their choice by
going into two blocs—one the USSR
bloc and the -other China bloc. My
friends cannot deny the fact that
there is China lobby in our country
amongst our Communist friends and
those Communist friends who have
gone into China lobby have been
sincere enough in claiming that. They
have done so and they have borne the
consequences. They have paid for it
and they are carrying on their activi-
ties overground as well as under-
ground. That is why they think China
is isolated. But does China care for
it being isolated? Does it not wel-
come isolation? Here is an authority
who has written a new book which
I am sure the hon. Prime Minister
must have read judging from the
remarks that he has made in the other
House as well as in this House in
regard to China and Soviet Union
relations. It is entitled The New Cold
War Moscow V. Peking by Edward
Crankshaw. He says:

“The powerful and unscrupu-
lous government of a land of 650
miilion operating on its own,
completely untrammelled by any
international obligations of any
kind....”

She is happier because she has no
international obligations, not even
obligations towards the Soviet Union.

“however tenuous, is a discon-
certing element in itself. When
that government makes a deter-
mined bid for the moral leader-
ship of the existing Communist
Parties of the backward countries
and offers a focus for embryo
parties in many lands where
politics has so far not moved out
of the tribal stage, it hecomes
formidable inded. Mao Tse-tung
almost certainly believes that the
future for India, for Africa,
belongs to Communism...."

And there is a Communist lobby here.

“This is the very spectre he
invokes to frighien not us (who



6299 Motion re:

are not worth frightening but
Russia. What does Khruschev
believe? And what happens
when Khrushchev goes?”.

Therefore, the Chinese spectre is now
haunting the Communists who are
associated with USSR and their leader
Khrushchev. That is why my hon.
friend says, China is isolated. And it
is that isolated China which does not
at all seek these international obliga-
tions. The Prime Minister has
advised our representative there at
the United Nations to help her to go
into the United Nations, obtain a per-
manent place in the Security Council
and have the power to veto just as
unscrupulously and as freely as
Russia has done during the last so
many years. We dissociate ourselves
from this policy. Nevertheless, I see
some change—one would like to wel-
come it, but I am not quite sure how
far we would be right in welcoming
it—in the attitude of the Government
also in regard to China; judging from
this morning’s papers, according to the
news contained therein, the Indian
Delegation to the UN seems to be at
least thinking now of asking for
membership in the United Nations for
the two Chinas which have been there,
that is, Formosa and Mainland China.
I would like to know from the Prime
Minister a little more about this
matter, and T would like to know how
they look at thig particular problem.

Then, I come to the other point
that has been raised by my hon. friend
the Deputy Leader of the Communist
Party. He put a question to me and
to my leader Rajaji, in regard to
Rajaji’'s views about Kashmir,

I wish to remind this House, because
1 have stated it once before, that in
our party manifesto we have stated
21 principles, and on 20 principles,
we have stated our party's attitude.
On the 21st principle, we made it very
clear that our members would be free
to express their views and popularise
all those views also in regard to all
other matters. Kashmir is one of
them. The Hindi question or the
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language question is also one of them.
On these questions, Rajaji has held
those views and he is entitled to hold
his views. To the extent that the
country is wise or unwise in looking
into them, in examining those views
and in accepting them to the extent
that it finds them acceptable, well, it
is in the interests of the country to
do so.

So far as we as a party in this
country and in this House are con-
cerned, in regard to Kashmir, I would
like to know why it is that the Prime
Minister aillows that conspiracy case
to go on for all these years. Why
has he been satisfied, in keeping, with
all his love of civil liberties—all of
us have stood for civil liberties—one
of the great leaders of the Kashmir
area and the Kashmir peopie, Sheikh
Abdullah, once a bosom-friend of the
Prime Minister, in jail and in deten-
tion during those years, and now
under this pretence of a conspiracy
case, in jail, for so many years? Does
this redound to our credit? Does it
in any way help us in our approach
to the Kashmiri people vis-a-vis the
Pakistanis, or enable us to grow to
be in a position some day, if we may
have to do so, to persuade the Kash-
miri people to choose their comrade-
ship with India by an overwhelming
majority? I want answers to these
things.

Then, 'my hon. friend Shri H. N.
Mukerjee was say:ng certain things
with the tongue in his cheek, I am
afraid. He talks of treachery....

Shri Sham Lal Saraf (Jammu and
Kashmir): May we know what your
views are on Kashimir? We are in-
terested in knowing them.

Shri Ranga: I have aiready given
vou one. First ¢f all. solve this
particular problem cf Sheikh
Abdulilah, and in regard 1o the rest
of it....

Shri K. C, Sharma: He is under
trial and the judge will give his
judgment.
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Shri Ranga: This is a stumbling
block in our way 'in gaining the
comradeship and the consent of the
people of Kashmir to be with us, if
at any time, Government were to
find it necessary to implement their
own promise made long long ago of
having plebiscite. ...

Shri C. K. Bhattacharyya (Raiganj)
Why all these ‘ifs’ and ‘buts’? Why
not state your views clearly and in a
straightforward manner?

Shri Ranga: My hon. friend talks
of treachery. Was the Prime Minister
a traitor to this ccuntry when he
made an offer t, the Prime Minister
of Pakistan to let Kashmir be divided
between us according to the status
quo? He was not.... (Interruptions)

Some Hon. Members: The hon.
Member has said that the Prime
Minister was a traitor, He should
withdraw those words. ... (Interrup-
tions).

Shri Ranga: Wiy don't you follow
me? He was not a traitor. It was
not treachery for the Prime Minister
to have made that offer....

Mr. Deputy-Speaker: The hon.
Member must withdraw those words.

Shri Raghunath Singh (Varanasi):
They should be expunged.

Shri Ranga: Was the Prime Minis-
ter a traitor? My answer is ‘No’. ...

Mr. Deputy-Speaker: The hon.
Member’s words were that he was a
traitor to the country. He should
withdraw those words....

Shri Ranga: ¥ said: ‘Was the Prime
Minister a traitor to the country?..
(Interruption).

Mr. Deputy-Speaker: The hon.
Member’s words were ‘Once, the
Prime Minister wag a traitor to the
country’.
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Shri Narasimha Reddy (Rajampet):
He says that he did not use such
words at all.

Mr. Deputy-Speaker: He
withdraw those words.

should

Shri Ranga: There is no question
of my withdrawing anying. Let me
explain. ...

Mr, Deputy-Speaker: Then, they
will be expunged.

Shri Ranga: Why con’t you listen
to me? If you will kindly look
into the records, you will see exactly
what I have stated....(Interrup-
tions). Why don’t you listen to me?

Mr. Deputy-Speaker: I have clearly
heard the hon. Member. His words
were ‘Once the Prime Minister was
a traitor to the country’.

Shri Ranga: Would you not listen
to me? If, as you say, those were
the words that I hai uttered, then
they can be expunced, and that is a
different matter. DBut what I have
said is this: ‘Wajz the Prime Minister
a traitor?"....

Mr. Deputy-Speaker: To the coun-
try.

Shri Ranga: ....Aund my answer is
‘No’.

Therefore, if the Prime Minister
was not a traitor, when in spite of
the fact that the whole of Kashmir
is supposed to be a part of our coun-
try in the Conctitution and every-
where else, he was prepared to dis-
cusg with the other Prime Minister or
his opposite numbzr as to the divi-
sion of Kashmir op the basis of the
actual occupation, th>n, surely, it does
not lie in the 'mouth of anyone, not
even this friend who belongs un-
fortunately to the Communist Party,
in spite of my frierndship with him,
it does not lie in their mouth to try
and say that those people who offer
thege solutions in regard to Kashmir
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can possibly be traitors, not to speak
of saying that they are traitors....

Shri Harish Chandra Mathar (Jal-
ore): Does my hon. friend support
that view of his leader?

Shri Ranga: It is very unfortunate
indeed. I do not hold that view.
‘What more need I hava to say?

Shri Harish Chandra Mathur: What
is my hon. friend’s criticism of him?

Shri Ranga: Why should I ecriti-
cise? That is a view, and I look at
it as you look at it, and you have to
consider that view for whatever it is
worth.

Now, there ara certain areas of
agreement betwean us all. The
other day, I was very much pleasad
to find an open letter to the press
signed by Members of all political
parties,—I am not quite sure about
the Communists, but all other parties
are there—j3 le*t:r to the editor, or
to the press, appealing to all friendly
countries all over the world to see
that the Buddhists are net persecuted
in Viet Nam and that ia Viet Nam a
really democratic regime comes into
existence, It is that kind of an atmos-
phere of unity that we have to en-
gender in regard to as many prob-
lems as we possibly can in regard to
India as well as other countries.

I also welcom2 the advent of
Malaysia. I know that my friends
the Ccmmunists havs many mental
reservaticns, and some of their
friends are protesiing against the ad-
vent of th's new naidon and new
country, But it 1s a good thing that
it has come into existence, and it is
a well known fict that through that
the democratg all over the world
hope to be able ip stem the tide of
Chinese communism.

We are also glad that the Test Ban
Treaty has come to be a reality. I
am glad that with the co-operation
of the Prime Minister a Gandhi Mis-
sion was sent to various countries,
some members to the Soviet Union
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and some members to America and
England, and among them there was
my leader Rajaji alsc. It does not
redound to the credit o my hon.
friend Shri H. N. Mukerjee to say
that Mr. Shiva Rao s a little man.
Mr, Shiva Rao ~as one of the hon-
oured members of that mission.
President Kennedy paid tribute to the
good work of this Gandhian mission,
and Khrushchev also appreciated their
work. The most important of their
suggestions came from Raja‘i himself,
it we are to believe what Shri Shiva
Rao has revealed in us. They were
appreciated by all thsse people, and
we are glad that as a rasult of these
efforts made by our pecple as well
as by other people, by our Govern-
ment as well by cther Governments,
the test ban treaty has come to be
a rea:ity.

14 hrs.

We are also giad that Government
is receiving aid, nas asked for aid
from countries al] over the world and
is receiving from almost all coun-
tries. The Prime Minister seems to
think that we on this side do not at
al] change, that he alone is prepared
to change. At the same time, he is
prepared to share the compiiment
with everybody that all can be
weathercocks. It is not so. When
the time comes, we are also prepared
to appreciate a good g=asture from an
erstwhile politically unfriendly coun-
try. We dig not expect Soviet Russia
to come tp cur aid in the manner in
which she did at the time we nceded
it. We all know at the time we need-
ed it that Soviet Russia was not in a
position to render us that much help
that she is prepared to give today.
Why has this change taken place?
Because at that time she was still
hoping against hope that China might
possibly remain within her fold of
friendship and ‘leadership. Now she
knows that China is ro longer going
to be so. The three-week long dis-
cussions between the pundits of the
one side and the pundits on the other
side proveq futile, and therefore, she
appears to have made up her mind to
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come to our rescue alittle more openly
than at that time. To that extent
we welcome this change,

Unfortunately for us, our country
has not been developing as friendly
relations with the South-east Asian
countries as there is reeq for them.
We have not done enough to deve-
lop either cultural contacts or trade
relations as briskly and as success-
fully as necessary.

Secondly, there are people of Indian
origin, lakhs and Iziths of them, liv-
_ing in a number of these countries in
South-east Asia ag well as in Africa,
especially in East African countries.
It is true we have done the right thing
in saying to all thess people that
they should make up their mind as
to the citizenship they would like to
have, Indian or that of the Iocal
country, but in spite of it, even in
regard to those people of Indian
origin who have chosen to be citizens
of those countries, is it not the duty
of our Government to use its good
offices to see that ti:eir conditions are
improued are not worsened, that
their relations with the local Govern-
ments are not turned to their own
chagrin and dissatisfaction just be-
cause of the way ward policies of
the local Governments. Unfortuna-
tely, our Government has failed in
this regard especially, and their
failure has beccme quite glaring so
far as Ceyoln is concerned.

Recently, the railway woikers and
the staff in one of the East African
countries unwisely chose to go on
strike. Then they weaiz given an ulti-
matum. Afterwards they gave up the
strike and went back to work again,
but the local Government wanted to
treat them harshly, to dismiss them,
to subject them to viciimisation. What
did our Government do n orsder to
help them? Is it not the du'y of our
High Comrmissions in thesz countrics
intercede on behalf of the people of
Indian origin with th2 iocal Govern-
ment in order to see that their con-

SEPTEMBER 16, 1963 International Situation ( 56

ditions are improved, that they are
not victimised, and also to give our
people timely advice in regard to any
kind of struggle thai they would like
to have with the local Gover:uments?
So far, our Government has failed
on that front,

Then, we have to develop neigh-
bourly relations with Afghanistan,
Iran and other countries of the mid-
dle East. We have not done enough
in that direction. What is more, we
continue to fail to recognise Israel.
Why? I do not know. Surely, so
'many Africap countrieg where there
are Mohammedan populations with
Mohammedan leadars also in charge
of their govermmenis have reccgnised
Israel. I do not see any reason why
our Government shsuld continue to
refuse to recognise Israel.

Our Government iz trying to view
everything from the viswpoint of
Soviet Russia and its friends. It is
something like the tail wagging the
body. The Communist Party gives
the order here. It has begun to in-
terfere even in the civil service, in
regard to officers, in such matterg as
which particular officer has to be
sent to which place, to which depart-
ment and so on, and il also tries to
interfere in the constitution of the
Ministry and al] the rest of it. No
objection, because they have every
right to make suggestiors, but from
Soviet Russia these suggestions come
either directly or through our friencs
and the Prime Minister goes on re-
orienting foreign and  international
policies in the light of that. I can
give anv number of instances.

Shri D. C. Sharn}a (Gurdaspur):
Give one.

Shri Ranga: It is necessary for
the Government to try tc see that if
it wants to remain in a kind of non-
alignment, in suspeaded  animation,
it should not loan all the time 10-
wards Soviet Rus It shouid not
lend its cars to Scviet Russia alone




6307 Motion re:

and reorganise the sociaj economy
here and its foreign policies in order
to suit the wishes of Soviet Russia and
her friends and sateilites.

Is it not high time, especially in
the light of what is happening bet-
ween China and Pakistan, that we
declare ourselves in favour of the
independence of Tibet. The Com-
munist friends here who are waxing
eloquent on the freadom ¢f ail the
other countries, and asking our Gov-
ernment to go to the rescue of the
poor Portuguese =olonies and so on,
are so silent on Tibet because they
have already swaliowed Tibet and
like crocodiles they are masticating
and digesting it. Is :t not the sacred
duty of our country to declare our-
selves in favour of the independence
of Tibet and offer to do our best to
help the people of that country in
achieving freedom? In this direc-
tion. T would suggest that the Dalai
Lama should be given every freedom
to function as what he is. the real
and temporary head of these people,
until they make up their mind in a
democratic manner {o have their own
democratic government.

Then, there was this Voice of
America proposition. Who thought
about it? We did not think about it.
Nobody suggested it. It was the
Government which thought about it.
They needed it. Why? Because they
realised the power of the communists
and their propaganda ‘machine. Here
is an American journal, the A.JF.L.
and C.I.O. News of Washington which
quotes the USIS Chief, Edward
Murrow, as saying that last year the
communists went from 30 million to
40 million books in the number of
books they published in the non-
communist bloc countries. In addi-
tion, they cause to be published out-
side the Soviet Union about 100
million more. They were doing so
much work, they are doing it. Even
today conrmunist literature is circula-
ting in our country in a surreptitious
manner, and what is it we can do
against it? The Prime Minister him-
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self has confessed that we do not
have enough money, and thercfore we
cannot have enough news services,
CID, espionage and ali the rest of it.
Therefore, we have to depend upon
somebody else. For tha: reason, they
thought of thls Voica of America
deal. What happencd® Soviet Rus-
sia sent in a hush hush mannar her
objection. The next day the Prime
Minister turns round. And who is
this Prime Minister? He is a person
who has been the Foreign Minister
of this country every since this coun-
try achieved politica]l freedom. For
the past 16 years he has been Foreign
Minister. Is it right that he should
do so even from their own
point of view? When I was speak-
ing from that bench, as one of the
front bencers of the Congress, I
suggested it was high time for the
Prime Minister to give up the Foreign
Ministry. He would not agree. Shri
Jaya Prakash Narain made the sug-
gestion. He would not agree. That
was not even the first occasion. As
long ago as 1949, in the Congress
Working Committee deliberations, I
made that suggestion. Why did I do
so? Not because I did not lke the
Prime Minister, but because in every
other important democratic country
in the world you find that the Prime
Ministership and the Foreign Minis-
tership are kept separate.

Shri D, C. Sharma: Macmillan was
Prime Minister and Foreign Minister.

Shri Ranga: In England for ins-
tance, the last time that these two
positions were combined was in 1922-
23 by Ramsay Macdonald with very
baq results; and so much so the Bri-
t'sh people want that these posts
should be held by two different people.
Therefore, I made that suggestion.
Then came the answer that he also
saw the strength of my point and was
trying to find out one who could pos-
sibly be good enough to take up that
portfolio, After a white, he said that
it needs a man with tremendous
patience. I laughed and said is there
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another man who ig less patient than
yourself? He laughed. That was in
1949. Since then 14 years have gone
by. All the time he has been there.
Now, what has happened? Circums-
tances have changed: the world has
changed. India’s needs have been
changing. Yet the Foreign Minister
has not changed and the foreign
policy has not changed. It has be-
come a dogma and a doctrine, A doc-
trine of non-alignment. What is this
wonderful non-alignment today? It
was conceived as a kind of 3 face or
front for us to protect ug from too
much of an embrace from the Soviet
Union or too much of an embrace
from the United States and United
Kingdom. It can possibly be useful
when they are fighting among them-
selves. But they have come nearer
each other and these Communist
friends have now made this great
suggestion—who have always been
opposed to these Western pacts—that
there should be a new pact between
the Warsaw pact countries ang the
NATO countries. They want to work
towards that. Their foreign minis-
ters are going to meet. Where is then
this non-alignment? Yet our Foreign
Minister hugs this baby which has
grown 16 years old and which he
created. He will not give it up be-
cause he has become so fond of it.

In America they had Mr. Dulles;
everybody complained that he was too
rigid and the whole of America wait-
ed with bateq breath for this gentle-
man to Jay down his office. The rest
of the world thought that they had
had enough of that man in five years.
That was the experience of America.
It may be said that the longer a man
continues to be the Foreign Minis-
ter, or any Minister for that matter,
the greater would be his experience.
But what sort of expertise has been
displayed by a Minister who signed
asking people to go ahead thrice,
with the Voice of America. Three
times he did that. On the 4th time,
suddenly when somebody else drew
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his attention to it, he discovereq that
it was not four-square with non-align-
ment. Therefore, he said that it had
to be amended slightly. The latest is
that he wants it to be radically amend-
ed. What doeg this be speak of? Of
expertise? Or of inefficiency, grow-
ing inefficiency and growing in
competence and a growing un-
awareness of his own duties, in
regard to his own pet theory of non-
alignment and various other things
also. Therefore, it is high time, in
his own interest and in the interest of
the governing party and of the coun-
try, that the Prime Minister is
separated from foreign ministership
and the externa] affairs handed over
to a first rate man. During all these
16 years, he even failed to educate
people, properly and to train them.
The Deputy Leader of the Communist
Party referred to this. They are the
bossom freinds of the Prime Minister
and they say that the one and only
Minister of State whom the Prime
Minister has trained til] now does not
even know the meaning of the Berlin
wall.

That is the product of the Prime
M:nister’s schoo] in foreign affairs. Is
there another person? Yes, there
was but that was the man whom the
whole country clamoured against and
shouted down and in the end out of
good grace and good luck also, the
Prime Minister, making up his mind,
sent out of the Defence Ministry. Bar-
ring these two people, who is there?
One who is sent to the United Nations
today. Is this the manner in which
our country has got to develop our
experts in regard to foreign affairs?
The Prime Minister might say that
Ranga is talking through his hat.

Mr. Deputy-Speaker: The hon.
Member must conclude now.

Shri Ranga: But how can Ranga
make these observations in an autho-
ritative manner when al] the years
he has been monopolising as Prime
M:nister and Foreign Minister. Be-
fore we became free there used to be
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an advisory body for externzl affairs
and so much material wag circulated
among us. After we have become
free, what is the ridiculous position
to which we have been reduced?
The Leaders and prominent Members
of the Opposition are called to con-
fabulations with the Prime Minister
and asked to put some questions and
elicit some answers and be satisfied
with this. Is this the manner in which
any body can be expected to be
helped or assisted to learn about our
foreign relations? I charge the Prime
Minister with having failed as a
Foreign Minister and with having
faileq also to train his colleagues to
take his place at the right time—the
right time is long past; it is high time
already—and with having failed to
take not only the Leaders but also
prominent Members of the Opposi-
tion into consultation and co-opera-
tion. Therefore, I say it i high time
that there is a change in this Minis-
try, in the incumbent of the Ministry.
If the Prime Minister is not prepared
to do it, I can only say that the Prime
Minister fails in his national duty
towards this country in regard to
External Affairs.

Dr. Gaitonde (Goa, Daman & Diu):

Mr, Deputy-Speaker, I have heard -

with great care the leaders of the
two opposition parties who spoke
before me. Shri Hiren Mukerjee
could explain to us what the
internationa] situation today is, and
where he disagrees with our foreign
policy. Inspite of his brilliance and
his capacity for marvellous speeches,
I was really surprised that stress was
laid only on critism of three or four
persons who are not here. On one
point, however, I must agree with
him; I am solely and completely in
agreement with him as regards the
Portuguese colonialism. Excluding
that I do not think there has been
any great contribution from the side
of the Communist Party. He had also
referred to various events in various
other countries. What have those
events to do with our policy? As
regards Swantantra Party, only cne
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thing which Prof. Ranga said needs
answering. He says that non-align-
ment was necessary when Russia and
America were fighting; now that they
are embracing each other, why do we
want non-alignment? It shows that
he is not very much conscicus of
what exactly non-alignment is. 1
would like to give the defintion of
policy, not in my words, but in the
words of the Prime Minister who.
many years ago, delivered a Jecture in
the Colombia University in New York;
I do not find a better definition than
this:

“(1) The main objectives of our
policy are the pursuit of peace
not through alignment with
any major power or group of
powers but through an inde-
pendent approach to each
controversy or dispute at
issue;

(2) the liberation of subject
peoples;

(3) the maintenance of freedom,
both national and individual;

(4) the elimination of social dis-
crimination; and

(5) the elimination of want, dis-
ease and ignorance which
affect the greater part of the
world’s population.”

While discussing the foreign policy,
I would like to ask the Opposition
Members which of these things is
wrong. Nothing has been said. I
will not go into the details of the per-
sonal attacks that some hon. Members
made. 1 will go straight into the
achievements. We have also achiev-
ed something and that something is
quite big.

I remember what I had read many
years ago when, for the first time, in
the ninth session of the United
Nations General Assembly, we put
forth the first suggestion about atomic
tests ban. This was soon after the
explosion of the H-bomb in the Mar-
shall Islands, That was in 1954¢. In
the ninth session, we withdraw the:
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motion because the opposition was
great. In the tenth gession, we put
it to the vote and we lost. Today,
every country agrees, with the excep-
t’on of China and France, with the

est ban treaty. Of course any idea,
when it is new, naturally is criticis-
ed. So, after many years, we have
been able to convince the various big
powers that this idea was a correct
idea, and they have agreed.

1 wil] read out something that may
be of some interests to my hon.
friends here.

“Too many of us think peace is
impossible. But that is a dan-
gerous, defeatist belief. It leads
to the conclusion that war is in-
evitable; that mankind is doomed;
that we are gripped by forces
which we cannot control. We need
not accept that view. Ng pro-
blem of human destiny is beyond
"human beings.”

‘One may get the impression that this
is from the speech of our Prime Minis-
ter. Itis not. This is from the speech
of Mr. Kennedy. This is from his
speech on the test ban. Some years
ago many Statesman al] over the
world were opposing it. Today they
are agreeing to it. I am very happy
that this test ban treaty has been
signed by almost all the countries.

It is very surprising that although
we were the first to put forth the
idea of test ban, most of the papers,
especially the papers publisheq abroad,
do not say a single word about us.
What has happened to our propa-
ganda? 1 will mention certain facts.
In December, 1946, the United Nations
Genera] Assembly adopted the United
States sponsored plan for international
control ang inspection of atomic ener-
gy facilities. Russia refused *o accept
it. Then, jthe papers passed on to
November 1951; then July, 1955;
November 1955; June 1957. Then
comes August, 1958; theg_ October,
1958 and then March, 1959 and so on
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up to July 1960. But the most cru-
cial dale is not mentioned. That date
was in 1954. I cannot wunderstand
why our embassies all over the world
at least do not do something about
telling the people the facts as regards
our achievements.

Not only that. Here is a  recent
book. I do not know whether many
of my hon. friends have seen it, be-
cause it is too recent to be in the
hands of everyone. The book is by
Bertrand Russell which has come out
very recently in the past few weeks.
Bertrand Russell says something which
I think is very extraordinary. He
had talks with our Deputy High Com-
missioner and also with the Chinese
Charge de’affaires in London. It is
surprising that Bertrand Russell who
began with the idea that India was
right in this dispute between India
and China says at the end that after
having talks with both of them he
came to the conclusion that India
was wrong, This is something I
cannot understand. Our factg are so
clear. Why is it that our High Com-
miss‘on could not convince Bertrand
Russell - who is an intelligent man
who can understand the facts and
grasp the situation—about our posi-
tion? Even he could not pe convinc-
ed. I really cannot understand this.
Of course, Bertrand Russell, I know,
has a type of biag in his writings,
though not always.

After having mentioned about our
achievements, I would like to say
something about the Portuguese
colonies. The Prime Minister has re-
ferred to them and I would ‘like to
say one thing, which some Members
of the Opposition should have said
but did not say. The hon. Member
from the communist party referred it
but the Swatantra party did not say
anything about it.

After all, this is a human problem
and not an issue for party politics.
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We have been linkeq with freedom
fighters from Portuguese colonies
since a long time, and we fought to-
gether against the Portuguese colo-
nialism. But after the freedom of
Goa, there is an impression that we
have forgotten our friends! This
should not happen. I would only
stress again and again that we should
now put into practise whatever ideas
we had to liberate those who fought
with us for the freedom of Goa, and
who are stil] under  Portuguese
colonjalism in other parts of the
world.

My communist friend has referred
only to the colonies in Africa but not
in the rest of the world. I have seen
this happening in Africa also. In
Africa, the African people talk only
about colonialism in Africa. In India
also some parties, when they talk, talk
only of colonies in Africa. Why?
There is also a colony in China,
Macao. There is another in Indo-
nesia, Timor, Why don’t they talk
about them? I would requesy the
Government of India to see whether
they can help those freedom-fighters
who are actively engaged in freeing
themselveg from the Portuguese colo-
nialism. I would like to inform the
Government and this House—I am
sure the Government knows, may be
the House does not know—that there
is today a Provisional Government of
Angola. I do not know what is the
policy of the Government of India
as regards the Provisional Govern-
ment, whether we can recognise the
Government or not. In any case I
think there is nothing worng in keep-
ing contact with them and finding
out what are their difficulties and
what are the ways of helping them.

But only with respect to Angola,
but I believe very shortly other
colonies also will have their provi-
sional governments. And then we
shal] have to decide whether we want
to recognise these provisiona] govern-
ments or not. After all, I can assure
this House that they will be the gov-
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ernments of their future free coun-
tries and if we don’t help them at
this moment, naturally they will not
have any sympathies for us. Many
times they have drawn our attention
to this that when our problem was
solved we no longer thought about
them, now, fortunately, this problem
is coming up in the United Nationns. I
am quite sure that our representatives
in the United Nations will try their
best to see that Salazar’s Portugal is
completely boycotted as long as she
does not recognise the right of free-
dom to their colonies.

Now, Sir, only a few points re-
main. The first is as regardes ne
“failure of the Government” to
which Prof. Ranga referred and he
read from a book. I have also read
that book. He read only a part of
it. I could have read the rest of it
before the House, but I think there is
not much time at my disposal. One
thing I would like to say, that we
cannot say that it is the non-align-
ment policy that has brought about
“the failure” of the Government.
Then, as regards the policies of the
Government of India with respect to
Pakistan and China, I do not see
where the failure is. Because, it is
exactly because of the non-alignment
policy that we have got sympathies of
countries from all over the world, in-
cluding Russia, a communist country.
About Pakistan also I do not see any
type of failure; but as he has not said
in clear terms in what way there has
been failure, I do not think any
answer is needed.

Before concluding I would like to
say this that it is for the first time
in the history of Free India that we
have achieved something which will
be considered bv generations to come
as one of the greatest achievements
that any nation could aspire for, that
is the test ban treaty. And I hope
and pray that this would be the first
step towardsg disarmament if al] the
countries follow the proper vpath.
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Shrimati Lakshmikauthamma
(Khamrmam): Hr. Deputy-Speaker,
Sir, it is a happy augury in the in-
ternational situation that now both
the power blocs are convinced that
the only way to exist in the world
today is co-existence. India, as the
propounder of Panchsheel, i very
proud that most of the great powers
today appreciate the spirit of Panch-
sheel. Panchsheel has been India’s
gift to the world which now has won
the approval of the great powers in
the world. As regards Panchsheel
I do not want to repeat what our hon.
friend said. Unfortunately he is not
here now. I pray for his recovery
and wish that very soon he will come
back to participate in our discussions.
I do not want to repeat what he said,
but it is disgraceful to say what he
has said about Panchsheel. -Panch-
shee] is like panchamrit for a parched
worlg and parched humanity, for a
world parched of hope of survival
ang for a world living in constant
fear of tota] annihilation. It looked
at one time as though both the blocs
were convinced of a head—on col-
lission and hence they roped in as
many nations as possible into their
power blocs. And so that stock-piling
of weapons went on. Within a short
time, however things become rather
confusing to the high priests of both
bloes, and now they are convinced
that Mother Nature, ag an impartial
mother, has revealed her secrets to
both to the same extent and effective-
ness. Total annihilation began to
start in the face of both. Mastery
over space has become the common
heritage, irrespective of the ways of
life. Today Russia has very proudly
been able to send her first woman into
space, and today Kennedy and
Khruschev are in a position to ex-
change greetings on one another’s
feats of conquest of space.

The leaders of the bloes also en-
countered some other problems. They
have found to their dismay that not
all the entrants into their blocs subs-
cribe to their ways of life. On the
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other hand, they had their own ex-
cellent reasons for joining the biocs.
Pakistan is 3 typical example for this.
From the lap of Washington right
into The embrace of Peking is a
breath-taking hop, ideologically
speaking. But whoever held Pakistan
guilty of any ideology at any time?
Adherence to an .deology requires
strength of conviction, readiness to
pay for that conviction, if need be, and
involvement in a variety of compli-
cations.  All these factors have com-
bined to bring about a change in the
fabric of world thinking,

India has welcomed, as many other
countries, and is very proud to be the
first to sign, the historic nuclear test
ban agreement. After the conclusion
of the agreement the representatives
of U. S. S. R. and U. K. continued
talks in Moscow on the possibilities
of concluding a no—war pact between
the East and the West. The idea of
such a pact originated from the
Russian Premier Xruschev. Those
who took part in the discussions were
the U.S. Secretary of State, the Bri-
tish Foreign Secretary and the Soviet
Foreign Minister. The Western dele-
gates have said that after consulting
their NATO allies they wil] come to
such an agreement. The presence of
the U.N. Secretary-General U. Thant
at Moscow at that time is also very
significant, showing that the U. N.
supports the peace efforts by the big
powers. As the Prime Minister said,
more than a hundred countries have
signed this nuclear test ban agree-
ment, the notable exceptions being
China and France. China hopes to
produce her first atom bomb in the
very near future anq her adherence
to the principle of “the inevitability
of war” prevents her from accepting
any such agreement. France under
De Gaulle sticks to the idea of in-
dependent national nuclear deterrent.
China also disclosed in this connection
that Russia refused to help her in
producing an atom bomb in 1956. This
disclosure is not without its signifi-
cance inasmuch as it indicates very
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forcefully Soviet Russia’s anticipa-
tions regarding China’s attitude as
early as 1959. Incidentally, it also un-
ravels a possible clue to the strained
relations between the two countries
which subsequently took an ideological
turn, leading to border tensions re-
cently. The reigning fashion of the
world is going to be peaceful co-
existence with considerable deflation
of the bloc mania, which is now be-
ing increasingly regarded as outmod-
ed and unprofitable. In the interna-
tional sphere, our country by and
large was looked upon as ¢ harbinger
of peace and co-existence, despite
certain enigmatic character attached
to our policies for some time in the
minds of power blocs. If India has
been harping on the above theme since
a long time, one can only observe
that every idea has to wait until :he
time is ripe for its acceptance.
Communist China, however, conti-
nues to have other ideas, again for her
own excellent reasons. History testi-
fies to the fact that one dominant
trend in Chinese thinking, down the
ages, has been an obsession with the
idea of her superiority over all other
nations of the world, It is this chau-
vinism which is the real motive force
in the Chinese context—whether it is
the imperialist garb or the communist
guise which is adopted at a given
period in her history. China is not
angling for a few thousands of square
miles of border territory, even though
that may be vital to her at the moment.
On the contrary. China is playing for
the highest stakes imaginable, namely,
the stakes of world supremacy. There-
fore, in the given struggle, to reach
that goal, no tactics would be taboo,
no holds would be barred from the
Chinese standpoint. Into this Chinese
pattern of thinking, the inevitable
clash between capitalism and commu-
nism, envisaged by the orthodox
Markist doctrine, fits admirably.

It is an article of faith with China
that when the conflagration takes
place, both the nuclear powers would
conveniently be wiped out of exis-
tence, leaving the Chinese in consider-
able numbers to carry China to her
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fore-ordained destiny of world leader-
ship and supremacy, This point of
view has been confirmed by Marshal
Tito in no uncertain terms sometime
ago. China wants that the showdown
should be accelerated and the polarisa.
tion of nations into two blocs armed
to the teeth should take place to has-
ten the desired catastrophe. It should
be especially noted in this context
that China hates an unaligned nation
more than one aligned to the western
bloc. Each nation aligned either way
is a welcome step in the direction of
the cherished catastrophe, Such is the
height of callousness in the Chinese
thinking today. How surprising is it,
therefore, that the only other party
which gsubscribes to the doctrine of
alignment with almost comparable
fervour should be the Swaiantra Party
of India! Though it may look on the
face of it purely accidental, going a
little deeper into the matter, it is
perhaps not impossible to trace the
phenomenon to the resultant idemtity
of the right and left reaction in their
international approaches, So, the
world holocaust in the point where
“the twain do meet”!

As regards Pakistan. the Prime Min-
ister has already made a statement in
the House ruling out any possibility
of reaching an accord with Pakistan
on the basis of either internationalisa-
tion or division of Kashmir Valley.
He strongly deprecated the war-like
attitude of the Pakistani leaders and
the coming together of Pakistan and
China with hatred of India as their
common aim. India was always
anxious to be friendly with her neigh-
bours. but that was not the attitude of
Pakistan. Its main purpose appeared
to be to see that India remained weak.
Desvoite this. India offered certain con-
cessions to Pakistan including a ‘no
war pact’, but in view of the rigid
Pakistani position these concessions
are no longer oven and they must be
treated as withdrawn, except the “no
war  mnact” which holds good. The
Prime Minister also asked those
western powers who were insisting on
the settlement of the Kashmir question
to see for themselves the maligning
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propaganda being carried on by Pak-
istan against India. Pakistani leaders
also declared that even if the Kashmir
problem was solved, their country
would not either go to India’s defence
or give up its friendship with Peking.
The Prime Minister declared that there
is little possibility of a settlement so
long as Pakistan persists in its irra-
tional animus against India. Mean-
while Pakistan’s friendship with China
appears to be getting thicker and
thicker, However, what Pakistan
stands to gain by befriending China is
only a partnership in the latter’s isola-
tion in the world context.

The recent thirteen-day visit of the
King and Queen of Nepal to this coun-
try marks a happy stage in the deve-
lopment of its relations with this coun-
try and it has produced fruitful re-
sults,; The Himalayan Kingdom of
Nepal hag always been treated as a
younger sister of our country. India
has gone out of its way to help Nepal
in every possible way in its develop-
mental activities. It has not only
taken the shape of major long-range
projects like Trisul, but in recent ges-
ures like he granting of facilities for
land transit to Pakistan, Indian aid te
Nepal is concrete and consistent. King
Mahendra has expressed his country’s
gratitude to the Government of India
for the aid that we are giving for the
deveopment of communication, agri-
culture, forests, education, etc. History,
culture and nature have bound the
two countries closely for a long time.
President Radhakrishnan hag said
that,—

“When we have so many things
in common, when we are neigh-
bours ourselves, your security and
stability are as vital to us as our
security and stability are vital to
you.”

The Chinese Foreign Minister, Mar-
shal Chen Yi, made a mischievous re-
mark sometime ago that if any country
attacks Nepal, they will not keep
quiet, But Nepal’s leaders, however,
know what is what. In a significant
speech at the Indian Independence Day
celebrations at Kathmandu, the Chair-
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man of the Nepalese Rashtra Pan-
chayat declared that “an attack on
India through Nepal could only be
made over the dead bodies of the
Nepalese”, A very significant feature
of Nepal's progress is the recent revo-
lutionary change in the personal laws
of the Nepalese, Nepal's social and
legal structure in several important
matters will now be very much akin
to India’s and greater friendship will
result therefrom, based on identity of
outlook and approach.

About non-alignment, it has been so
many times explained and the fruitful
results of our non-alignment policy
have been seen by everyone in the
world. But some of our friends refuse
to see the real nature of our non-
alignment. The suitability of our
policy of non-alignment was never in
the past so unambiguously demonstrat.-
ed to our friends as it has been in the
context of the Chinese invasion. Our
friends feel that the policy of non-
alignment has been inhibiting the flow
of aid to us from the west. If any-
thing has been inhibiting the flow of
this aid from the west, it is the attitude
of blackmail adopted by Pakistan and
not our policy of non-alignment. Fur-
ther. in the history of the interna-
tional communist movement, India, a
non-communist country, has very dra-
matically indeed supplied the touch-
stone to separate progressive thought
from sectarian reaction. India is not
only non-aligned vis-a-vis China, but
is firmly aligned with all other im-
portant nations of the world, from
both the power blocs as well as out-
side the blocs. In spi‘a of myriad
clarifications and elucidations, a good
deal of misunderstanding and distor-
tion persist in the understanding of
non-alignment. The word ‘non-
alignment’ prima facie gives the im-
pression that it is essentially a nega-
tive concept. The common explana-
tion given that non-alignment means
not joining any of the blocs also
strengthens that impression. Nothing,
however, would be more confusing
than to look upon non-alignment as a
negative concept. Non-alignment does
not mean self-imposed isolation. Tt
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does not mean unabashed opportunism.
What non-alignment does mean is the
continued exercise of a nation’s right
to judge and act on a given issue,
when the issue presents itself, in the
manner in which a free nation wishes
to judge and act, A non-aligned
nation judges an issue whereas an
aligned nation prejudges it. A non-
aligned nation has all friends and no
particular foes, whereas an aligned
nation always finds the whole world
divided into friends and foes with the
exception perhaps of non-aligned
nations,

A non-aligned nation doeg not mere-
ly express its opinion and keep quiet
thereafter, On the other hand, its
non-aligned character comes to an end
the moment a decision on merits is
arrived at on a given issue. There-
after, so far as that issue is concerned,
the nation does align itself and very
actively too, if necessary, with all
like-minded nations. Thus, the gist
of non-alignment would be positively
to take dec:sions on merits and nega-
tively not to line up with any party
or persuasion in advance.

I feel convinced and I hope my hon.
friends also will feel likewise, that
our non-alignment policy is correct in
principle and profitable in practice.
Again, there are profits and profits.
What may seem profitable today may
prove to be suicidal in the long run.
The quest for short cuts and unprin-
cipled stunts is bound to come to grief
early or late. Despite one’s continued
disillusionment at the erratic beha-
viour of nations, it is never wise to
become too cynical about principles
and too squeamish about immediate
political dividends.

Non-alignment as India understands
and follows is a positive dynamic
policy. It is correct in principle, being
in complete conformity with national
sovereignty and independence, It has
been, by and large, found profitable in
the interests of the nation, and with-
out causing any detriment to national
interest it has promoted and is likely
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to promote more than any other policy
peace and understanding in the world.
It has the approval of the people.

People only feel that we should be
more prepared irrespective of our non-
alignment, India’s policy of non-
alignment is entirely pragmatic and
not dogmatic, India’s policies have
never betrayed any trends of dogma-
tism either during her long and ardu-
ous freedom struggle or during the
equally arduous post-freedom struggle
to achieve socio-economic emancipa-
tion. Indeed, the only dogmas that
have appeared on the politico-econo-
mic horizon so far are the attempts
to exhume the putrifying carcass of
unlimited private enterprise, feudal
resurrection and reckless bloc mania
so vigorously advocated by the Swa-
tantra party.

Even though in the economic field,
we have been making rapid advances
and at the recent meeting of the con-
sortium it has pledged aid to India to
the satisfaction of our country. The
recent exhibition in Moscow which
was opened by Mr. Khrushchev also
shows that we have great prospects in
international trade. All this, I am
sure. indicate that we have attained
great results in the national and inter-
national fields within these few years.

Shri U. M. Trivedi: Mr. Deputy-
Speaer, Sir, it is high time that we
decide for ourselves that we give up
speaking of empty platitudes and
come to brass-tacks. For long we have
watched how the international situa-
tion is growing, and in the interna-
tional situation we had the position
before us that the world was found
divided into two camps. One was
thinking in terms of nationhood and
the other was thinking in terms of
international party politics. Slowly
but surely, as the Prime Minister
admitted today, the nations have
become conscious of the fact that
something like nationhood exists
everywhere.

The relation that have now deve-
loped between Russia and China are
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indicative of the fact that mere be-
lieving in particular ideologies will
not help the nations to come toge-
ther. Similarly, we have the peculiar
picture of Pakistan hugging China—
one a dictatorship with not even the
rudiments of democracy established,
the other a mighty imperialist mind-
ed so-called communist country out
to destroy the greatest democracy in
the world which is struggling for its
existence for the sake of bringing
peace in this world. How these two
ideologies can work together must
be an eye-opener to most of us, and
those in our country who have got
extra-territorial love may open their
eyes and come to this conclusion that
after all it is the nation which counts
ang they must work for the uplift of
the nation rather thap for their ideo-
logy which is obtaining elsewhere.

Sir, our relations with most of the
foreign countries have not been very
happy. Except that some good words
are said about our Prime Minister or
about some of our leaders, we lack
entirely the sympathy of those who are
about us. What are the reasons for
it How is it that there is not much

love lost between us and Burma? The.

same is the case with Indonesia, Even
in Ceylon we are hooted out, and no
one seems to care what our sentiments
are. Even with the best of intentions,
in the Uniteg States of America even
today there is a feeling that we are
some sort of wrong-doers as against
Pakistan. How is it that this feeling
persists, and how is it that we have not
been able to meet the propaganda
that is being carried on against us by
Pakistan?

Sir, in this world and in today's
world, even the best may be made to
look the worst by sheer propaganda.
Goebels had developed the theory
that by repeating a falsehood very
often and continuing that falsehood
unchecked a thing which is white
may be made to look black. Simi-
larly, unabashed propaganda against
us by Pakistan in the United States
and in the United Kingdom has led
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to this position that we have not many
friends there. Some people on the hig-
her tops do realise our difficulties but,
yet behind their back they have still
got a feeling that we are some sort of
wrong-doers. Are we not in a posi-
tion to wipe out that feeling?

Is it not a sort of war between us
and Pakistan that is on? What is a
cease-fire? The very expression
‘“cease fire” indicates that we were at
war with those with whom we have
got this cetase firee We have been
very complacent in our attitude, in
meeting the Pakistani menace. It 1s
no satisfaction to us that we send pro-
test notes. Sir, there is a saying in
one of the smritis of Yajnavalkya
which says that a king who levies
taxes on his subjects, if he is not able
to protect his subjects is sure to go
to hell. Well, most of the present-
day people may not believe in the hell
or heaven theory. But the fact still
remaing that there cannot be a worse
type of ruler than one who cannot
afford protection to the citizens over
whom he rules. What is our posi-
tion today? In season and out of
season, year in and year out, for the
last seventeen years I should say for
the last fifteen years, we find that
accusations are being made against
us by Pakistan. We know the accusa-
tions are false but we are coerced to
give them money, we are coerced to
allow them to take water and we are
made to look fools in the eyes of the
world. Genocide is practised against
a large number of people in Pakistan
and masses are being destroyed, and
yet we have not been able to make
use of the United Nations for the pro-
tection of the small Hindu minority
that exists there. And what is
happening against us today? Infiltra-
tion in Assam is going on, infiltration
with a motive and we trust them. We
are very ‘ftrustworthy, nay, very
trusting people. We have said that we
are very secular. Being secular, we
do not, naturally, interfere in the re-
ligious affairs of the people. Being
honest people, we think that the
others may be equally honest, though



6327 Motion re:

our experience in the past has been
otherwise.

15 hrs.

Very recently, we have found that
our police was able to detect espion-
age against us, a spy ring, by actors
with Hindu names and Mohammedan
origin in Bombay. They were carry-
ing on espionage. It is going on even
now. We have found that in the cities
of Delhi and Calcutta Pakistani
spies are working and yet, because of
our gentlemanly attitude—I would call
it cowardly attitude rather than
gentlemanly attitude—we refrain-
ed from making to the world known
that here are spies working in our
country. We did not disclose it.
Knowing full well the temperament
of the rulers of Pakistan, we allowed
them to take advantage of three or
four days, during which we never dis-
closed the espionage by Pakistan
spies, until they came forward with
allegations or rather counted-allega-
tions that we had our spies in Paki-
stan, rather a retaliatory step, and we
had to swallow it. Every time we
have been made to look fools.

The position of Kashmir today is
worse than what it was ten years
back. We have not moved an inch
to get back the huge territory which
wag seized from us by Pakistan, now
in the hands of Pakistan. We have
lost a further territory of 12,000 sq.
miles to China and we are not able
to take it back, Now, negotiations
are there and mediation is contempla-
ted, to do what, to give away a por-
tion of XKashmir, to make some
arrangement to give away a portion of
Kashmir, so that whatever is gone in
Ladakh may go but no further grab-
bing by the Chinese may take place.
What an idiotic way of thinking is
this? Can we not cry a halt to this
and determine for ourselves what
should be our attitude for driving
out the aggressor?

It is unfortunate that hero-workship
in our country should have grown
to such an extent. There is the say-
ing in Sanskrit
‘ot FaaT gy aveqo fassfa” and we

continue to feel that one who sits at
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the top has got some emblem of divi-
nity in him. Yet, those are not the
ideas by which we can be moved
today. We have seen in the countries
about us, even in the greatest amongst
them and wealthy amongst them, how
leaders have been treated. In England,
Anthony Eden, the prince charming
of those days of Nngland, committed
a blunder and he was sent out.
Chamberlain went away and no body
cried over it. Churchill went away,
a man who brought victory to England,
saved England from utter calamity;
yet, when he went away, nobody
cried over it. This is democracy. In
these days of democracy, a man does
not count. What counts is the nation,
After all, what are we here for?
the greatness of  the nation.
What is this Parliament for? For
achieving greatness for our country,
to move our country to great dimen-
sions. The aim and object for which
we are meetig here and deliberating
is to see that our country flourishes
and becomes popular.

Yet, in whichever direction we loek,
wherever we cast our eyes, we find
the other nations are not well-dis-
posed to us. What happened in
Burma? Let us cast our eyes there?
There were 14 lakh Indians in Burma
in 1940 and 3 little more than two mil-
lions when Burma was separated from
India. But what is our strength in
Burma today? And what type of ex-
propriations have taken place there?
How is it that medical officers who
were being recruited about ten months
back and big advertisements appeared
in the press, these advertisements
were suddenly withdrawn, an order
wag passed that all Indian doctors
must go away from that country
and others are being recruited from
other countries?

The Chinese menace is there, grow-
ing for a number of years. Since 1947
it was growing and we have not been
able to <check it. We had many
friends in Burma, we had good rela-
tions with Burma and yet our propa-
ganda miserably failed. Why? Be-
cause, proper men were not posted to
meet the demands of the Burmese
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and pacify them, although we could
have very well pacified them and
established good relations with them.

What has happened in Indonesia?
A Minister from Indonesia goes and
makes a  statement against us? A
Minister even from Ceylon goes to
Peking and makes a statement against
us. Where do we stand? These are
very small nations no doubt, but even
then, so many small ones will make
one big one. Our relations with these
countries can be improved only when
they feel that we are strong. In this
respect, the saying of the man in the

is quite relevant. grmenR TTEFTT
less we are strong, we can show
power, nobody is going to abide by us
or yield to us. So, the policy of the
man in the street must be followed
in the case of nations also. We can-
not just sit complacently, talk big
philosophy, talk nice things and then
suffer humiliation when the opportu-
nity comes. What a greater humilia-
tion can there be for a big country
like India, for a country which
back to be defeated by a people
who were known to be so afraid of
an ordinary policeman that in the
streets of Hong Kong 50 or 100 people
would be herdeq by just one Indian
constable, the very same people can
stand up against us and not only stand
up but defeat a big army of so many
divisions, take some of our army per-
sonnel as prisoners and take away all
our arms. It is g matter on which we
should hang our heads in shame, What
was the reason behind jt? Why has
it happened? It is very often said
that we are not a very rich nation
and, therefore, our spies are not very
effective and that our espionage is
not very effective. Leave aside es-
pionage, I am talking of the counter-
espionage that must be there to protest
ourselves and to protest our country.
This must be done. We cannot afford
that things should leak out from our
country and be sold to others. It is
this picture which is before us. What
effort have we made to meet it? This
is what was uttered by one Mr.
Chakravartty—I remember in the
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month of July—I think who happens
o be our permanent representative in
the United Nations. What did he say?
I-?e said that we cannot have diploma-
Uc relations with Israel because we
have a big Muslim population in our
country. Are we guided by considera-
tions of pleasing the Muslim population
here? Then tomorrow we will have g
Christian population and there are
Christians living in other foreign
countries. What of that? What relation
has the Indian Muslim got with a
foreign Muslim. How are we going
to tolerate this position? How long
are we going to tolerate thjs position?
How long are we going to continue
that position: because the man is a
Muslim, therefore, he is not one of the
nation? If that theory exists, we are
doomed. We ourselves decided tha:
that theory must go, that there is one
country, one nation alone and that
is the Indian nation. It is the good-
will of that Indian nation which must
determine our foreign policy. It is
not the minorities that live in country
which should determine our foreign
policy. I should say, “Do not count
them in terms of a minority, but
count them only as Indians”. There
may be muslims in America; there
may be Muslims in the United Xing-
dom. These are not the factors which
determine the foreign policy in these
countries. Other nations, I shoulg say,
have recognised Israel and have got
doplomatic relalions with Israel. We
have also recognised Israel. But we
are afraid to establish diplomatic
relations with Israel. Why? Can
such a reason be advanced by us? 1
say, the policy dictation, the foreign
policy dictation, must be the dictation
of the Indian nation and for the
benefit of the Indian nation for
the good of this country and for the
good of no other country. We should
decide it for ourselves. It is true
that we must not make an effort to
disturb the peace in the world. But
when we say that we should not
make any effort to disturb the peace
in the world, we must also realise
that the anxiety must be felt all over
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the world. It should not be the an-
xiety of the Indian alone. It should
be the anxiety of one and all who
live in this world. If others are not
afraid of disturbing the peace in the
world, then certainly we mus: give
a blow for a blow or more than a
blow to bring the man to his senses.
A goonda will not cow down or will
not hesitate to beat you simply be-
cause you salam him....

We have done enough in our own
way to appease China. We have pro-
tested—one  protest, two protests,
hundred protests—and have made
protests after protests. But what is
the result? Absolutely no result. It
is only now that our strength and
defence has risen; it is only now that
we are trying to equip ourselves with
better weapons that probably China
has come to realise now that it will
not have the easy way which it had
about twelve months back. The might
must be shown, but not only a mere
show will do but it must be exhibi-
ted and that exhibition will become
necessary for us today, not tomorrow.
We are not to wait for tomorrow be-
cause we have been humaliated and
humiliation must be retaliated
and must be vindicated and
that vindication can only come when
we drive out the Chinese forces from
all those posts which they are now
occupying and which we claim as our
own territory. It is the only terri-
tory which we want. We do not want
an inch of their land. But from our
land they must be thrown out lock,
stock and barrel and it is then only
our position in the world will
establish.

=t qme (fragd) o SuTewe
TRy, gara faRw-Afa & awag #
garR mifagt 3, fs9 #1 ga faond
qIE FES §, S IO BET 8, 99 W
g7 FT 99 F Ty FA qFA NRied
T gU A H Ig F7A F g wwwz
AT e § 5 wme Am-uereAde
m difs & grrg ¥ IR IR Ay
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Fifarar 77 F g, wifs § a8 ¥87 7
rga a1 gt FEA F T 9 F1 A
A € 1 @ yE 9w FTQ EY
T Helt T qgT 0 TR} A 59 fawx
H moq faue W@ § afFT 59 F 9
Y g T A OF qga q971 9 KA1
g (& 99 ywe ok #9 oF dwda
AT 9T gEATER FQ & W 99 ZEt
IqA TF AL & AALF qG AL AT
§ a9 AA-gEEAHE #1 STEvEEdl
F4T & | A &1 garer @ fF afs w=g
I &@F & I T FT SHL 9T A,
&1 SmET qATEE g, ATFT qH AwRE
¢ % qd 9= 9 W & o @st g
TF W | W qG AA-TATEARE FT
Haed a8 geas & fF afz e wa AR
A F gER F A9NF AT 949, A
AH-TARAHE T FIE ATGE@HFAT TEl
EhlY, @Y SN T q1 WA qeHiq i
qAT & AR A IE F qAT G Y
ffg & o &1 & guAT §

¥ g & gra w=g G0 ¥ 42
e T =gar § 5 Faw o9 &
@, afew gAT At & gAY g AT
It AT §, 9T eHead ey st
AT ERT, TET e g, gl o g |
& A W g8 feq FT 7 96y &
i Wread o 7@ @St @, W'’
=T H gq grm 1 e fafeex ¥
¥ TIT MRl A FET g (FEHEL TF
T X 39 F (AR F AER W
fea &8 IR 99 F 9wl 99 &
gy ¥ woAr g fraifa 36 o
TR & 1 IR ag T v e
FR $A€T & Fg7 0 g8 Afq fAuifa
Fr g}

™ gFeg ¥ gEie #5 arfaat F
et weal ¥ fae saa feo
HR @A) & Feaew W 9@ | F oy
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I% |’ MY g7 w1 @ | e
g9 F €T T@AT 91ey f gwi avary
¥ R g Afe & avew § g
et v s Fed E 1 g R @ T
T T@AT ZNT /T oAy Afa F
¥ F faae 9 W W) afe
TTAWFAT g v 39 AT § qAvea
FIAT NI | AFHT TF 19 gH FT TG
AT AT | T OF e qeg R
T\ R FE oy 3T ], A9 F
qray ¥ gAY AW F AW w4y g
# ¢ @ ¥ 7 faufea 7 @ @ 1
afz o ¥ g Hfsq @ Ik
Fuferal #t AR & ae o afs gw
AR W E A I F IR IS
fagra & fo o gt o W §
TR RE ITIIE
fagrma @@ 83—

famewg Afafagom: UFEETW

Hﬂﬁ'ﬂ'ﬂTﬁT@ TS AT qASS

qdFaT AR TR At
= 9w Sfa"afa ) 9 13
oiq @O F W fagm gaw afk
AT AT @ &, a1 gX 9w # fawr
¥ faafae & §mr &1 af 3 @
I FI &, T 99 qwar ¥ g¥ vgien

a@@m%laﬁmtﬁﬁ?ﬁaa@

N oA e ¥ faafag & g
F@ § 1 At wwNE gErd s
FAE @ aST G X F g

F anmQ g6 | AEAT F ArEEw F
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Y, AR At ¥4 ¥, afg wAL
ATgT gHT @gEar @ § a1 g
I F ANTQ £ WifF i qesfq,
T g, ag feemr & fE e
TATY AT T4, 0 F1 I & AT
gAT |rfer A g7 Annd § | dfF
I HeAmEt ¥ ogEra Afa w9
Fred T € | g Aifd oF aga
Afma AT 1 wfmEm g fa
s fea g9 @F g o Afa &
sifa &t qwdt | 9 #}E T
T2 fem @ @it f far R—
oF ARG Y ¥ T F 9T qAM-
afrs g g—a =g w1 @ &
3% fgm @ ®1 T I8 wEOEE oft
g afea g7 Y s AN faw a6
FT Tfgy 1 g¥ fewar @ o # @
f& & /AT F 99 T AW I TS
W | [ F AT FT weAn F o

g A dEEl T Om R
e feafa & gvaew | 5 arew
ez ofaar & S e & a1 3ux afww
W F Y g § 99 ¥ AR grE
7= gw wfed 1 faemmw 7 qa@Er
I Y AR T Ay e AMgd |
= ¥ g¥ FIE GgAd g | gHIR faadr
AT FT A FFE T F gAR GEEET
o=g TGt &, a1 99 BT FIO0 W F@qv
fear & | 7' Few & f5 @ =W g
aNfed | §9 E QA @i W a8 Jwar
& | 9TH TR I ATHT WY 9g ST
g WX 9g WY 98 Fg 99T & “IWETA
auwerT” | afE e Y @ A}
f y@w Fifve, afsr sa ffay
forg & gAY T AT A ™Id FL
AfeT & W F TR1 ST ¥ T q@
EaT § fF S ot g€ afvw 1 qr
w1 g G @ R afg gar & a
feaw for o | R A 7 I A
gamaraw fFm sk g @
Te ¥ wfAe & T § AR Tg gfaax
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F F I T FG B @7 FT AT 3 AT
ZEA FY TR qwETH F P ;2
A v g forx oft 7€y wew F fr e
o e & F3 g o wweET ¥
& e | 39 a%g FT A
fFAfm e P g
ag S99 | afs gu afe ST w79 F
off afm s § wo gefeaw
Negd @R §, TN T F TN
fefafeer qa1 #7a &, =t §gA
af/ F1 | €, 7= gfaat Y of
T &, T g T §, A e
% a8 & fF gn gfaser faoniy, g#
o faseit | gw ogER A ¥ Amw A
® & W I7 W | 9 qET F w7
WE o O FT G F AT gEA A
HET E A @ § | AT g s A g
affq o afaw & & @ & wEI
T FT FFT § | 3H AT FT AN
9 FY wfaw gw g w4 1 afg g
Hifq @er &, afs ag @e7 9% gmf @,
afg W@ O 99 qrg I A #,
T A FT W FeATw FqEar & A
T § F1E ag Y 0d AT Y TRy
fefmr e g g d 3 & 7
% fam gaR T A A § WK R
qma WTE FY g ¥ T3 ary & | o
g AR AeF, A GERT Aw 9T
HHFT FT AL S| FT HIT qTG AT
A g, AT RIS g I &
HR A G FY 799 FT g @A G IR
gh & AR T @ =W S5 gEra
fafema fagama & & ag o gy Afa
2 9 WA KA RO |

|fF = arer & gw fafae s
Hg JGAT 9% AT A G FT AANqE g T8N
¢ 5 g Aifa = & ) g Aifa
AN G I wmfEr s #d
AT 9 W€ FIAT T8 I@aT g

TR AN SEF AEAIFAT R | [ HT
IR A N ox Fafas aw fan
ATIFTE 1 FW AT F TR AN E |
e F gW T NE q@gT w0 afw
T A FIferT #Y ¢ a9 @R et A
T ¥ 39 71 fag gar @ 5w
¥ 1T I #Y TF F Fgr 77 & 6 sy
= 9 |9 A fFar o, fedq o w7
SUTET T TEET I T I AT AR
AT HFE AAT § a9 gare faAt &y
AT ¥ gW 9T Tg  SOATH ST AT
t f& gw 7 et § wmfvw @ w3 gfaa
a2 Y & o7 gm ¥ oA ared @Y
wWEL I TfEm wifF R
fegeam N Afg st @ A A E
I F A FA T AEER
is@RETFQ @I 1 afFw 3
I 3T TG @ FI W a1
ST i Fif #1 fF 9w fegeam
F1 N IWlT AT 79 G5 A9 F A7
faars 2 @ &, 791 ag TENE 4 9T
39 HT A 9 FAq7 Sy 7oA ;| oIA
F Fars g Afa F wER 9 99 I
3 & gt 97 ? UF e § wine gn
#7 wawe T 5 7 Faw fegeam A1
IfF g fafy WY smte=
UL |

qigT Tga fRwt ¥ s & 7
36 JATHI A, TG F AT & AT
FT §, I TG FIA T AH HAGL
W frar & 1 & fefaurss & mm g
& grriT § @ § A 9 & /m A
# § qradia w1 g | & ardds W@
gl F AN Y FaEg FTE | BT 99
i # & 7 fggew & sfa wwgm
wiaaT a8 o g 1 afe fe &
sifafafe & fet ua wea ) 3o 7 faar
T FN TRfAFT W Y IET AT
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[ qrem]
A g fe dwegwe W v
£ gl T WTEAT WA & |

U A qH AT LA FT HA€w
faar & | faeds & & mm § A1
g ara=id 1 #gEx faer & 1 -
Few st AR Fe s HD oA #
T g | Al W o A e §
FgT § fr 3uTHfes ST &1 3w wegar
Y TG A T ) gER UF GO A
g™ a9 Fwg ECRGS
AT A AL DEI T A
TF a e g s | S geETEr §
F HOX & qaTEl TE F AW A FHT
FW & AR W gER wrg §, aveEardy
a1 FEYfAEE T FHAEE TTF FT I0TA
FQRE TN IE F ATAS ST AE
& s § X 99 qTF 9@ A Taw
5 gm wrE fFr aue 3 @ § fRad
R gu | QN TEFR T TG qF
TrEY §, 98 I & JTUT A1 A< fRT
F AET AT gHAT § | qET ag
g gt FT et )| fegea @
g T g, SEFr o Afqar
iR § 5 fagrat ox smnfa &
X ag S I FAT ATRAT & | ZWAQ
TR GATA THT A Y qF SHHeTH
FHAT FT TAT TAAZA F ATAT TGl &
g av gand faet wv el s Ay A
farra F F7 H1FT ALY ST AT(ET |
ot 72 F1§ fawraa ST £ Frfgg
AT AfEEI &, ¥ AMZ & FOAT
qg F@ | AfA @ I=E
TEE II H QU FT§ AT E |
Fommgfrak e miw &
W qT faa) F3 A § 9 W oaw
T q § wgET g

WET 9% WX FATETEI $T W &,
¥ uF 99 FEAT ATgAr § | TG aB
I I A Aifd F w=I qer
gZIH FT TFE &, AT S T9AY I
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= g % 9ud 38 wafa ) 38 ¥
ot Amfge g @ N o fewr ®
o FW fF7 @ & | ggR § AEar
g1 9 AREI A UF ONERE &7
S AT Tar g7 o IE AR |
%8 A< &9 WY firg 17 1 few R of
o afus & =fgy, e afas
Hifg F aX § Iq9T AW Y W | |
g8 A fagrat &1 g fadey #
FET aifgd, woAr Afagl &1 9=
FET g AT @ R A AT AN
I F FEWEAT § | CF geAr &
FT9F AT § | AT IFT G I
HTYTE G | A ST 9 gy 9w &
faea@ie ¥ oF aOT R ¥ &7 @ 91
A OF ST ¥ gAY gy fAew w1 Fw
‘g g faeex AR’ ? ag @ g
X OAF AT AT g | I TE
NamaafsgeEqr &1 g
W F FOST AT @A & AR FE 9
H § et Oy ogy & A% 9+ 47
ftoAew 9 @ oW o
i A ggHAN T AgE AL |V
aFar & | & awman § 5 g garamEt
J, gATY ot oot faRwt & § 9%
g foaar y=R ge anfed, T8 g
g | S g ggT 9% YA Ag R
€ e Age | € ) iy QY R
I AT ¥ FIGHT F Ig AGE
quE 437 | T T F7 HAF A 8,
St & gar aFar g 1 & fow feet 3w §
T g gt ¥ gamEe § 9 F AN
T YO fFar g, agi ¥ S o §,
I #Y e 7 @ ww fFar 8
W T® T "EGE g & T ¥ A
SiERCRG IR E SRR R cak)
fraem & wgar § 5 @ fewm ®
FTHT AT T FTH ST o7 Y T
g | 9 W T AE F AL AT
afed f5 fegem = Af7 7 g,



6339 Motion re:

T T FT T R, GATA G 4T,
T Ty fagrw ®&w g, gw T
sifewT # & forg o =9 T g Ay
gfew 1 § 2T 31 g fawm mfw &1
FT @ & fow | F @ § AR A
FCAT ARY § | T HH H gH ¥ gggnT
FREIR AT T ART &

TR FIE g TGl § (6 oG F1E W
T & T 9T AT § AT AT Ig TE
oSy gifae FaT @, A sed U ¥
ToF qud Iufedd gt € 1§ wow
2 FY TAAT B § FCH ATIHT GAATAT
AT E | B AT F FE a9 qR
At gER qETEAl ¥ g6 @ A9 0w
IO ST A IH 9 gHAT F fEaw °av |
# 78 gwaan g fr gat dw = R
THTT FY @ a gf & omy w oy
gara fax A g3 S 5 faadr o
F TR | §H TTEHAT AT R W g
Iq AT FT qFEAT FAT 3 1 W AR
TG W Aree fF g aga FER
§ AR Hiv Tga TFAAC § | W
T arq @ @Y Y gEen w}Y A%
aifes w71 @ T | AfEx F AW
ey SEwr #Y Fw & & amm o
fFeT IZw T AR T@ FT G AT I9T
& WX ATRAv fRAT 97 1w SEEr
g LW I AT 7 a T g
1 gut wrd G 7 @ fFogw NS
FHfaar & foasT o1 FTF1E &1 AT@w |
T aXg Y a1 gATR Wi fARrw g :%
w3 Fv g feor 7@ & | g5 o w@fsa
T E ¥E FAS F FWT UL
ATATET G AT QTR ¥ a9 9 grees
A &, T g dwa ¥ e g,
e # gifew ®W F fag g
ot & qrm A AR @Ta g 1 AT
TN qOA TS & T I, HOAT 17 T
3F @Y gU, TAFI FaATAT IHT FriaeT
F g1 & grow faware e awgar
g f& ag | Zard S& == T
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g agma Mgl &, a9 s ag  wo=t
TE R FAT & | FE WY o,
¢ W gy safew, #wow gfand
oAt Afe FT QAT TKEA A2 AT
FET & | SUF TEUF FT 9 HrawqTHar
gIT & 9 98 ST & | I Hrawmwar
T A9 A gE q IUFT AN NS
™ FE | fggEm ¥ oo fed
I F¥ A A R

TF A9 9gT ATE § | g FO
Wi ot wifa F @, A g
gamn wfmsa T awmar =
[WH AT FT YA KT A00EA,  I9
W F T FT FET MG, By 2w A
ToE TR, A T R A A w
WY 9 T ATEH T AT T FQ
g1 AR g A F A faEw O
F FT 97@AT g fF F1% a@ S
garadt 1 sfaEE ¥ O3t Y qorEn
FT A Moo IEE! FT TF FEAT FT
qQT 9T | HTEfRT & U A9« AT
IaeEIGT AT gETe W F gra
¥ fF 399 X I g wR 2w
g w2 e o A ag fegeamr &1
FHE HC GhAT & | WX AT WTSHT
J TR 9T QT A AWT TR T
T F 9T T W quH d59 F g9
TET FASIT § | Af Ty q19 AR &
& e wifgd f5 g@ 5§ @
¥y ard & | § 3o wEE & g
¥ e T e Srean | AW FEW
fF & M § wR W #§ 39 Fg
%) o g ofaw famr D AR
T e @ QAT T WA I &
fF e 3% wRgfE ¥ AR T AT
F g X A% ¥ seiw fawg Ay A
= i frpe 1 oqgw

HH T & FgAr At | ¥ miEr
Tgd s g fF wow ww aew &
Tug faar
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Shri R. G. Dubey (Bijapur North):
Mr. Deputy-Speaker, Sir, I am grate-
ful to you for inviting me to partici-
pate in this very important debate.

Shri S. M. Banerjee: He has not
invited you but only asked you.

Shri R. G. Dubey: The internatio-
nal situation covers a very wide
variety of topics, and I should not
like to deal with all of them.

I shall refer to a few subjects like
the partial test ban treaty, the grow-
ing rift between Peking and Moscow
etc., but before I discuss these mat-
ters, I should like to refer to the re-
marks made by the leader of the
Swatantra Party, Shri Ranga. He as
well as Shri Mukerjee referred to the
Voice of America deal, but from diffe-
rent angles, I think it wili be wise
for the House to accept the Prime
Minister’s statement ang leave the
matter at that. I do not think there
is any point in discussing or question-
ng the Government’s policy about
that.

15.31 hrs.
[Surt KHADILKAR in the Chair]

Shri Ranga went to the length of
suggesting that because of the Voice
of America deal, the Prime Minister
should give up the portfolio of Foreign
Ministership, and he quoted examples
in England and other countries, I
am surprised he has forgotten the his-
tory of India, our national movement
and his own past association with the
Congress. He is free to maintain his
present views, but he forgets that
Pandit Jawaharla]l Nehru, even before
the advent of freedom, when he was
not Prime Minister or Foreign Min-
ister, was the author of our foreign
policy. The Congress resolutions that
were adopted from time to time speak
volumes about the part he played in
fashioriing the foreign policy of India.
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Considering all that has happened
during the last year or two, I must
confess that the foreign policy that he
has followed has given us strength in
the wide world, and possibly is a
great saving factor for the future of
India also. In the context of the
second world war, it was said of
Churchill that he was equal to four
divisions of the army. I will not be
exaggerating if I say that our Prime
Minister is also equal to several divi-
sions of the army. It is not after all
the army alone that fights a battle for
the country or against aggression.
The role of the army comes at the
last moment. It is actually in the
fielg of diplomacy that we gain
strength, and from that point of view,
[ tried to search within myself whe-
ther we hag grown weaker, whether
we haqd lost friends in the world. To-
day the two Great Powers, U.S.A. and
U.S.S.R., both appreciate India’s stand.
What more proof is needed for the
vindication of our foreign policy?

The partial test ban treaty is a
very important event in the history
of the world, there is no doubt. After
the two world wars, the statesmen of
the world were still faceq with the
problem of peace. After the second
world war, there were differences in
the allied camp, with Russia on the
one side and America and England
on the other. Then there was the
Berlin issue, the disarmament ques-
tion, the American spying incident and
ultimately the Cuba situation which
took the world almost to the brink of
another war. But Khrushchev and
Kennedy both showed wisdom and
statesmanship and a third world war
was averted. After all this, for the
first time in the history of the world
there has been a change for the bet-
ter. The partial test ban treaty to
some may seem not to be quite satis-
factory, but admittedly it is a step
in the right direction of peace. At
the communist conference in East
Berlin, Khrushchev gave his philo-
sophy, indicating how he looked at
this whole problem He realises that
hereafter war means a nuclear war



6343 Motion re:

which would involve the destruction
not only of the capitalist countries,
but also the communist countries.
The atom and hydrogen bombs make
no difference between one territory
and another; they will affect all
human beings, possibly the whole of
humanity will be destroyed. It is
this consideration that has weighed
with Khrushchev and also with Ame-
rica and England, Some friends re-
peatedly ask us: why not entirely
change our foreign policy? They for-
get that in the present context, nei-
ther England nor America want us to
give up our foreign policy wholesale
and embrace them simply because
they are not in a position to accept
the responsibility. We are opposed to
the foreign army coming to India. If.
for argument’s sake, you ask England
and American soldiers to fight for us,
in the present context of internation-
nal affairs will they do so? Are they
in a position to fight for us? So, ours
is the path of wisdom. The Prime
Minister has chosen the correct path.
The partial test ban treaty, though it
has come laie, has done some good;
the world situation has improved for
the better. But Peking is obstinate
and China refuses to sign the treaty;
so also De Gaulle. These are isolat-
ed cases where they are trying to
develop trends against peace. I was
surprised when Prof. Ranga said that
we need not continue non-alignment
policy because Kennedy and Khrush-
chev have come together. Mr. Krishna
Menon, the former Defence Minister,
said in his able speech sometime back
that our foreign policy aimes at
world peace and world co-operation.
Does Prof. Ranga mean to suggest
that we should give up world peace
and world co-operation? By all means
we should prepare our country for
defence if China does not improve her
ways; we are prepared for it. The
communist party is critical of the
joint exercises. I fai] to understand
it. We have received radar equip-
ment already from the U.S.A. and
UK. and so they send their officers
for training purposes as it is highly
complicated machinery. What is wrong
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in it? If Soviet technicians come here
or we send our boys to Moscow to
get training on MIGs, it does not
violate non-alignment; but if the same
thing is done in the case of U.S.A. or
UK., then it violates non-alignment!
That is illogical. Why have this in-
feriority complex? If anybody comes,
nothing happens. We are prepared to
take from Russia and also America.
Washington also says this about the
Chinese attacks. China is not going
to repeat its invasion because the two
great powers in the world, America
and Russia which are militarily great
powers, are not interested in a world
war. So, China would not be able to
risk any such major invasion against
India. There may be border war or
border invasion and we must be pre-
pared for it.

15:39 hrs.

[MRr. SpEARER in the Chair]

There is the growing Moscow-
Peking rift. It is very interesting
topic for students of political history.
As Prime Minister said, it is not pure-
ly an ideological issue; some element
of it may be there. Even before
Cuban crisis, China was talking of
Russian revisionism. China thinks of
Marshal Tito as a revisionist and a
renegade and as a person acting
against the basic policy of Marxism.
Khrushchev rightly takes note of the
present context of things. If you re-
sort to war, as a means of spreading
communism, there will be destruction
of humanity and that is why Khrush-
chev rules out war as a means of
achieving it. Economic construction
or eccnomic development is the only
way. There is nothing wrong in it.
America also has showed that by
way of an example to other countries.
There is nothing wrong in it. Russia
also shows that there is nothing wrong
in it. Somehow or other, Peking has
placed herself in an isolated position.

Some people say that our foreign
policy is wrong because China has
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attacked us anq peaceful co-existence
is gone. I do not see how it is wrong.
We have to express and behave in the
proper way. China is our great
neighbour, We cannot but be in
friendship with her, but if China be-
comes a traitor, an enemy, it is none
of our mistake, We are certainly pre-
paring to meet the situation. No
price is great for the freedom of the
country and for the defence of the
country. We are doing that.

Regarding Pakistan, [ think the
House has to support the Prime Min-
ister’s stand entirely. There, Pakis-
tan’s attitude has become very
strange. Pakistan is feeling that when
we are facing another enemy, it could
trouble us, and we will be in a diffi-
cult condition. So, they feel, why
not hit us. I think it should be re-
membered that India’s genius and
India’s spirit lie in the fact that we
cannot be bullied into this kind of
action by Pakistan. We are not going
to be bullied. We are not handing
over Kashmir in that manner. What-
ever attitude the Prime Minister has
taken in this regard is the correct ane.

In some quarters, in England or
America, people think that we should
change our attitude. How to change
our attitude? There was partition of
this country for which we were not
prepared, but we had to accept it in
the interest of freedom. We want-
ed to become free. There is not one
single Hindu remaining in West Pak-
istan. All of them have come this
side. So far as East Pakistan is con-
cerned, there are reports again and
again of a Hindu minority exodus.
Then there is infiltration into Assam.
We have shown the maximum gener-
osity and courtesy towards Pakistan
in these matters. It is pointed out
that if Pakistan wants to bully us,
we are afraid because China is also
against us. We are not afraid of
Pakistan. We are also not afraid of
China. We are prepared to face both.
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I now come to the question of
South Viet Nam, where the Buddhists
are being persecuted. India has al-
ways been against such things. We
have been a tolerant people and the
greatest thing about Indian culture is
its religious tolerance, We have in
our country large numbers of Hindus,
besides Christians anq also people be-
longing to Islam, Buddhism and Jain-
ism. So many religions are there in
India. So, if any community is being
persecuted because it does not follow
the religious doctrine of its rulers it
is against the grain of India. That
is why naturally our Prime Minister
declared that we shall spare no effort
in solving this problem in South Viet
Nam.

Somebody suggested that we should
not attend the conference to be held
there if China is invited. It is a very
illogical attitude, because we are not
to invite anybody. Some other people
take the initiative and somebody else
is convening the conference. To say
that “you do not sit there because the
Chinese are invited” is something
which is illogical. It passes my com-
prehension, In such matters we have
to go there.

We meet on the eve of the inaugu-
ration of the Federation of Malaysia.
We are happy that this new Federa-
tion is coming into being. We have
played some part in regard to the
liberation of people in Africa. But
Angola and othcer colonies arc also
there. Possibly it seems that we have
one idea: that is the talk about soli-
darity of Africans and Asians. I am
not against that. We want that the
Africans should develop because
Africa is backward, and there should
be more scope for them. But then
this slogan of solidarity of Asians and
Africans especially after China invad-
ed India has lost its significance. When
we talk of a world federation and
the United Nations, why is such a
thing called for? By all means, if
coloured people are under subjection,
they must be set free. I am glad, in
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this context, to see that the Negro
problem in the U.S.A. is being solved.
I am glad that Mr. Kennedy’s admin-
istration wants to do everything which
will remove the disabilities to which
the Negro people are subjected. This
is one aspect.

Another aspect is South Africa,
where the administration wants to
continue its domination over the col-
oured people. All these things are
going on, Taking all this on balance,
as a whole, I do feel that the foreign
policy of the Government of India
with regard to the world events is
perfectly right. There may be one or
two mistakes. It is not that we can-
not rectify them. For example, in
the light of what has been happen-
ing after the Chinese invasion, some
of our policies did undergo a degree
or a shade of change. That does not
mean that basically there was any-
thing wrong,

With these few words, I resume my
seat,

Shri Hem Barua (Gauhati): Mr.
Speaker, Sir, except for Chinese in-
transigence, the complex of world
politics today is acquiring a new dir-
ection that has brought international
relations into a new focus, Under
the ethos and elan of the Test Ban
Treaty, the East-West dialogue con-
ducted so long in a language of anger
and banter has undergone a new
transformation. The world glimmers
with a new light and hope.

From the point of physical success,
the Test Ban Treaty has brought
about a sort of nuclear stalemate and
created a psychological atmosphere.
Tt has at least put a stop in a sense
to dirty nuclear testing. Knowledge-
able sources have estimated that in
between the UK, the US, angq the
Soviet Union, they have put off 425
nuclear test explosions. What a tre-
mendous respite to humanity, what a
tremendous relief to our unborn gene-
rations!

1228 (Ai) LSD—T.
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Since the reasonable attitude
adopted over the Cuban issue by ail
concerned, and issue that brought the
menacing shadow of a thermo-nuclear
war nearer home, the world is steadily
progressing into a climate of sweet
reasonableness, except for the rapid
intransigence of China and France, a
bizarre combination,

Mr. Khrushchev has made a very
valuable suggestion. He says that
after this Test Ban Treaty, there
should be a non-aggression pact bet-
ween the NATO and Warsaw Pact
countries. On the other hand, Mr.
Dean Rusk has come out actually
with a nine-point programme towards
the relaxation of tensions through co-
operation. I would say, in the midst
of darkening shadows of war in the
horizon, there is an enchanting glow
today of understanding and reason-
ableness, The birth of the Malaysian
Federation is a landmark in this dir-
ection. We wish her well.

The Soviet Union in her forties has
sobred down like a woman in her
forties. Much of the unbridled excite-
ment and enthusiasm, irrepressibiliiy
and irresponsibility of youth is vrear-
ing off. This is a happy augury in the
international family of life.  Under
these altered circumstances, I hope
and trust that India will be able to
play a distinctive role assigned to her
by destiny.

If I say that there are visible cracks
in the two blocs, Eastern and Wes:ern,
I shall be guilty of making too naked
an appraisal. But the fact remains
that the world that was so long bi-
polar in its composition, is today,
under the impact of a new alignment
of forces, tending to become polycen-
tric, multi-polar in its complex. Now
the conflict is more intra-block and
less inter-block. .

May I say that the east wind is
blowing into the west wind and vice
versa, There is a new confrontation
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of values in the context of which, the
old dialogue between alignment and
non-alignment has lost much of its
edges and meaning; it is at best a
sterile debate. I feel that in the con-
text of international forces today, all
nations are aligned and yet they are
non-aligned,

Today who can suggest that India
should align herself and be a satellite
of some power, big cr small? Simi-
larly, who can suggest honestly that
India, because she 1is non-aligned,
should, without considering the cal-
culus of national power relationships,
confine and cripple herself in an at-
mosphere of grand isolation? I weculd
say, non-alignment is the pole star of
India’s destiny and all those who say,
because of our heavy dependence on
western defence aid, that non-align-
ment has become of late a paper
slogan, are sadly mistaken. I do not
understand the Communist contention
in this. This House is familiar with
the support that the Communists have
given to non-alignment. Their sup-
port is a sham support in the sense
that if the Communists by any chance
can come to power they will be the
first to disrupt non-alignment and
align India with the Communist Bloc.
In the context of it, the Chinese who
say that the world js basically divid-
ed into two antagonistic camps, there
is only the east wind and the west
wind and co-operation between the
two is a sacrilege—the Chinese who
say that there can be no alternative
and therefore there can be no non-
alignment, are introducing a danger-
ous philosophy into international
thought and relationship. I would say
they have failed to reading the warn-
ing on the wall of time. They have
faileq to realise and understand the
dynamics of change.

But I have a complaint here. Our
policy of non-alignment often betrays
itself by emotiona] and psychological
bias, Our own recent information is
that even in the matter of granting
visas and passports visitors to Com-
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munist countries get preference over
visitors to western countries—I am
referring to Indian visitors. I do not
know how, as reported in the papers,
Shri E. M. S. Namboodiripad, the
former Chief Minister of Kerala, could
be in Peking. I do not understand
that,

Now, Sir, another redeeming fea-
ture today is that the ideclogical
edges of most of the nations are being
chiselled off. The hot line betwecn
Kremlin and the White House in order
to relieve the cold war tensions, the
cold war yielding place to a hot line,
is a symbol of developing international
goodwill and understanding apart from
ideological divisions. From this stand-
point the recent, newly established
entente between Pakistan and China
is symptomatic. The only stag in this
entente is that it is prompted and
motivated by power politics and other
opportunistic considerations rather
than by a genuine desire for interna-
tiona] goodwill and understanding. I
would say that the misfortune :s ours,
misfortune born of the Peking-Pakis-
tan axis, because the chosen theatre of
operation of the Sino-Pak honeymoon
will be India.

China has befriended Pakistan,. a
country of SEATO alliance. The ques-
tion that naturally arises is whether
China has allowed ideological consi-
derations to over-rule her partnership
with the SEATO country. If China
has not allowed ideological considera-
tions to over-rule her partnership
with Pakistan, I would say, why rage
ang rumble when India in her hour
of crisis leans with this bloc or that
bloc for defence aid? I would tell,
and from rather the deepest part of
my heart, that the choice before the
nation today is between freedom and
slavery under the Chinese. I do not
think that the Indian people would
ever choose the latter.

We are confronted with two enemies
on our frontier—China and Pakistan—
one suffering from  revolutionary
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chauvinism and the other suffering
from impotent anger. It ig a fact that
we are oscillating today between two
contradictory points vis-a-vis China.
One is the threat of war poised against
us by China and the other is the
carrot of peace dangled before us by
the Colombo powers, It is also a fact
that we are today confronted with two
cease-fire lines, one imposed on us
unilaterally by the Chinese and the
other imposed by the Colombo Powers.

Now the stalemate on the frontier
has proved advantageous to the
Chinese and our position is rendered
more difficult. At least one glaring
advantage accruing out of it for the
Chinese is that they are majntaining
pockets of their troops in the 40-
kilometre demilitarised zone both in
Ladakh and NEFA, without any let
or hindrance from our side. There-
fore, I would say it is high time for
the Colombo Powers to declare to the
world that China refused to accept
the Colombo Proposals and that any
further drift in the matter would only
jeopardise our interests. Or else, 1
would ask our hon. Prime Minister to
request the Colombo Powers io say,
and if they do not say it, he should
himself announce it, that because of
the Chinese intransigence the Colombo
proposals are dead for us.

This is an old theme, of course, that
we placed too much of faith on Panch
sheel and all along thought that
China was an honest partner to it.
This is an old matter, yet I am re-
ferring to this because of certain facts.
A simple reference to an incident or
episode would establish how wrong
we were in our estimate. Mr. Chang
Wen-tien, Chinese Vice-Minister of
Foreign Affairs was dismissed. And
why? Because this Minister was, 1
quote:

“a right opportunist who had
propounded the erroneous
view . . . that peaceful co-exist-
ence in accordance with the Five
Principles (Panchsheel) and Ban-
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dung would be the basis of
China’s Foreign policy”.

He had to lose his job for propagat-
ing this erroneous view that the
foreign policy of China was according
to the Bandung principles, From this
fact it is evident, if at all evidence is
necessary, that to China Panchsheel
was a tool, a trick of the trade, to
camouflage her dirty imperialistic as-
pirations and designs; it was never
an abiding basis of her foreign policy.

China has massed her troops on our
frontiers and the question naturally
posed is whether China means 0
attack us again. To me, whether
China attacks us again or not is not
so much material. To me, what is
material is whether we are prepared
to recover the 12,000 sq. miles of our
territory under the illegal occupation
of China or not. The Colombo propo-
sals are not an answer to my question.

It is a fact that China wants to do-
minate the whole of Asia and the
whole of Africa by cold-war tactics
China's border agreements with Nepal,
Burma and Pakistan and trade and
air agreements with Ceylon and Pak-
istan are not isolated events. They
are a part of a carefully planued sin-
ister strategy, and we forget this fact
only at our peril.

China has been very active in the
African continent since she was in-
troduced to the Afro-Asian world at
Bandung, that is to say, since 1955. 1
would say that we have almost neg-
lected to take the initiative to get the
support of these emerging natior_r, of
Africa. What happened? Chmesp
interests are all-embracing, diplomatic
and commercial, political and econo-
mic, eultural and social. As against
that, what have we done to win the
support, co-operation and sympathy
of the emerging nations of Africa?

We should not forget that during
the last four years the Chinese export
figures have gone up impressively over
her import figures. And what about
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us? We simply live in a universe of
illusions in which the world of solid
facts does not find a place.

What about our publicity? Our pub-
licity is awfully poor and the one pet
argument usually advanced in justis
fication of it, and one point only, is
our paucity of funds, paucity of re-
sources. But have we ever thought
that within the resources that are
available, our publicity has not come
upto standards, it lacks in standards,
it lacks in vigilance? @ When this
NEFA crisis came to a head, when it
developed, China released well-docu-
mented literature written in the Japa-
nese language for the consumption of
the Japanese people but what did we
do? We simply dumped our Embassy
at Tokyo with a few bundles of lite-
rature written in the English langu-
age for the consumption of a people
whose knowledge of the English lan-
guage is awefully limited. This is
only one example out of many. It is
a well-known fact, the failure of our
diplomatic missions abroad is in the
matter of dissemination of informa-
tion, the failure of our diplomatic mis-
sions abroad to move abreast with the
political developments in this country
as also in the rest of the world is too
well known to be repeated. What
about them? We had an half-an-hour
discussion here about financial irre-
gularities, In the matter of finances,
they have created a pandemonium and
politically they have created a chan-
delier civilisation. And then to crown
it all, our Ministers go about making
statements. The statement that Mrs.
Lakshmi Menon, otherwise a very
charming lady, made about Israel at
Jordan to the effect that India is not
going to give the de jure recognition
to Israel because India is sympathe-
tic to the Arab force, does more harm
than good. I would say, this is a
challenge to the fundamental policy
adopted by eur Prime Minister vis-
a-vis Israel.

16 hrs.
Then, I come to another point.
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About the broadcasting hours of
China—Chinese broadcasts—may I
cite an example? During 1956, the
total broadcasting hours of China to
the Central African countries and
Egypt was only 3% hours per week
in English. By 1961, from 3} hours
per week, it jumped to 1103 hours per
week in English alone apart from
broadcast in Swahili, Arabic and
Chinese, You must not also forget
the fact that in the point of total
broadcasting hours, China is the
second nation in the world. But what
about us? Ours is a sordid tale of
half-heartedness and indifference and
lack of will and inept mental alert-
ness.

Now, I would say a few words about
Pakistan. Pakistan’s spite for us, for
India, is biological and I would say,
even if the Kashmir problem is solv-
ed according to the wishes of Pakis-
tan, I am afraid the relations between
Pakistan and India would continue to
be as bad as before. I must not be
misunderstood on this score, not that
I do not want that efforts should be
made towards the improvement of the
relations between these two coun-
tries—ceaseless efforts are to be made
for the improvemen: of relations bet-
ween India and Pakistan—but what
strikes me is this. I will simply pin-
point that. It is here where the think-
ing of the Western powers goes com-
pletely wrong. They seem to thing
that the magic wand lies in the solu-
tion of the Kashmir problem and once
it is solved India and Pakistan would
jointly face the Chinese menace. Here,
I want to repeat again that even if the
Kashmir problem is solved, the hosti-
lity of Pakistan because of the dispa-
rity of size between the two countries,
theirs and ours, and other psycholo-
gical reasons is bound to continue. I
do not understand the Daily Express
editorial. It is an astounding editorial.

16.05 hrs.
It advises UK, ang U.S.A. thus:

“Tell Mr. Nehru to settle his
quarrel with Pakistan, quit Kash-
mir and get every Indian Soldier
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into position to face the threat
from China”.

What a perverse attitude!

The suggestion for mediation over
the Kashmir problem like King
Charles’s head is coming up over and
over again, of late. But I would say
that we must not agree to mediation
unless and until we are convinced
that Pakistan’s attitude over Kashmir
thas at least undergone some notice-
able change, or else it will serve no
useful purpose.

Apart from what Mr_ K. P. S. Menon,
our ex-Ambassador to the Sovied
Union has written in his recent book
called The Flying Troika about our
dispute with China, which is very ob-
jectionable,—the Prime Minister possi-
bly has read that book—and apart
from what another Indian, Mr. Tariq
Abdullah, son of Sheikh Abdullah has
written in the Contemporary Review,
a British journal, about ‘India holding
Kashmir in a concentration camp’,
apart from these things, there is no
denying the fact that cspionage on
behalf of our enemies has struck deep
roots in this country.

The very fact that one of our Air
Force pilots was involved in the recent
Pakistan High Commission espionage
scandal pin-points a significant fact.
My reading is this, that China is inter-
ested in ascertaining our air strength
and effectiveness through Pakistan
sources before she decides to attack
us again, this time, perhaps, jointly
with Pakistan. I am sorry to say, and
it pains me to say so, that this is
not or the first time that we are be-
trayed by our own people; we are a
wretched nation. When we decided to
drop our troops, during the Chinese
aggression in NEFA by parachutes, it
was an Indian who betrayed the news
to China, the exact time and date; 1
am sorry to say that. I do not know
whether the Henderson-Brooks report
on the NEFA reverses centains this
piece of information or not. When the
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fall of Bomdila and Sela was immi-
nent, it pains me to say that*®

Some hon. Members: Shame!

Shri Hem Barua: May I confide in
you Sir, that I hag the misfortune....

Shri Kapur Singh (Ludhiana): I
wish to go on record as saying that it
is not in accordance with the tradi-
tions of this House to criticise a person
who is absent......

Mr, Speaker: Yes, it is not. I also
agree with the hon. Member.

Shri Kapur Singh: ** unless he is
here to answer thig charge, this obser-
vation must not be on the record.

Shri Raghunath Singh: The man
is not here to defend himself.

Mr. Speaker: I entirely agree with
the objection of Shri Kapur Singh,
that we cannot attack people here who
are not present here to defend them-
telves. That has been the tradition,
and we must maintain that. That is
not fair at all....

Shri Raghunath Singh: Especially
when he is not in office.

Shri Jawaharlal Nehru: May I say
that the attack is not merely an
attack, but it is the grossest libel that
one can make against an Indian? * *
[ do not know where my hon. friend
gets this information from.

Shri Hem Barua: I have deeper
sources, and I had the misfortune of
meeting these two foreign correspon-
dents. * *

Mr. Speaker: Without going into
those facts, he can make his observa-

Shri Hem Barua: I am sorry for
bringing in this incident.

Shri H. N. Mukerjee: Could I find
out if these observations of the hon.

**Expunged as ordered by the Chair.
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Member will be permitted to be
broadcast to the country because of
parliamentary regulations and all
that, or are you ordering the press not
to report this kind of * * observations?

Mr, Speaker: He ought not to have
made these observations. That was
baq on his part too.

Shri Nath Pai: Will you kindly
bear with me? It is up to you to
decide which ghould remain and which
should not. But may also know
from you and from the Prime Minis-
ter whether the malicious attack
launched by Shri Hiren Mukerjee on
a delegate to the United Nations was
in conformity with or in the interests
of the country, whether it was proper
for him to single out a delegate of the
Indian people going to the United
Nations, by which he chose to weak-
en the representative character of
the delegation?

Shri Kapur Singh: This is a perti-
nent question.

Mr. Speaker: If a representative
goes there to represent our country,
he has to enunciate and pursue the
policies that we have here, the poli-
cies of the nation. If some Member
finds that he has departed from that,
certainly he has a right to refer to
that in that context. But here, this
was quite a different case which Shri
Hem Barua. I am very SOITY
that Shri Mukerjee should have
stood up and made observations
that were not called for.at all, and
rather not in desirable language also.
But those observations, of course,
cannot remain on the record, and I
woulg ask that these might be ex-
punged. The press would also take
note of this.

Shri H. N. Mukerjee: Could I have
the courtesy of being told what ex-
actly was the undesirable phraseology
which T used? 1 only asked you
whether you were going to permit
this kind of thing to remain on the
record.
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Mr. Speaker: Not the language, but
the adjective.

Shri H. N. Mukerjee: So far as
the other words are concerned, I think
they are parliamentary. I do know
the English language to a certain
limited extent, and I would like very
much to be informed where I am be-
ing unparliamentary.

Shri Jawaharlal Nehru: I have been
simply stunned by what Shri Hem
Barua hag said. It has amazed me.

Shri Surendranath Dwivedy: It has
been expunged now.

Shri Jawaharla] Nehru: Quite
apart from the fact that it is not
‘customary or usual or proper to men-
‘tion persons not here,* *

Shri Surendranath Dwivedy: Will
this go on record? This also should
be expunged.

Shri Jawaharlal Nehru: * *

Shri Ranga: He has withdrawn the
allegation.

Shri Surendranath Dwivedy: May 1
humbly submit that these remarks of
the Prime Minister should also be
expunged. (Interruptions.)

Mr. Speaker: One should speak at
a time. Let us at least stick to that
practice that there ought to be only
one standing at a time. Shri
Dwivedy.

Shri Surendranath Dwivedy: After
you have ordered the expunction of
Shri Hem Barua’s remarks, I do not
think it was proper for the Prims
Minister to come again in defence.*.
If those remarks remain in the record
then Shri Hem Barua’s remarks should
also be there.

Shri Ranga: Otherwise, both should
be expunged.

* * Expunged as ordered by the Chair.
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Mr. Speaker: Because it is intended
that those remarks should not gc
there, I have to look into the context
of the other observations or words
that might be connected which mighi
give a clue that something had been
said which has been expunged. That
also will have to be expunged. 1
will have to look into the record.

Shri Kapur Singh: I would like tc
say about what you have said that
the principle of the procedure should
be clearly understood, that if from
the Government Benches laudatory
remarks are made about an individual,
whether he is a Government function-
ary or not, then it becomes permissi-
ble for others to make non-laudatory
remarks also, but since you have ex-
punged the non-laudatory remarks,
the laudatory remarks should also be
expunged.

Shri Thirumala Rao: A fact was
mentioned by the Prime Minister * *
There is nothing laudatory of com-
plimentary about it. Not only mcn-
tioned a fact * * nothing more
than that. Why should the hon.
Member object?

Shri Surendranath Dwivedy: Are
you advising the press also not to
take note of the remarks of the Prime
Minister?

Mr. Speaker: The Press always
takes note of expunctions, and they
do not publish expunged portions.
They would first see the record as to
what I have decided to be published,
and then give it to the press.

Shri Hem Barua: When I think of
the treasonable conduct of our own
men, Indians, naturally my blood
starts boiling.

Shri Jawaharlal Nehru: May I again
say that he is referring to the exact
incident without mentioning the
name?
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Shri Hem Barua: I am mentioning
severa] cases and putting before you
the catalogue of treacheries.

Shri Jawaharlal Nehru: I have no
doubt you will do so. I shall be glad
if the hon. Member wil] do so I have
not heard of such cases.

Shri Hem Barua: I have., May I
repeat them again? ....(Interrup-
tions). 1 am mentioning about the
book, about the article........

Mr. Speaker: Hon. Members are
not addressing the Chair at all.

Shri Hem Barua: When I think of
the treasonable conduct of our own
men, Indians, frankly speaking, Sir,
my blood starts boiling. If I were
the Prime Minister of India, I would
have lined them up, these traitors,
against the rampart of Delhi and shot
them down, one by one. There can
be no compromise between treason
and nationa] freedom.

Shri Jawaharlal Nehru: I do not
know what the hon. Member is talk-
ing about.

Mr. Speaker: That was
about some Indians........

generally

Shri Jawaharlal Nehru: It seems to
me that the hon, Member is talking
non-sense. . . . (Interruptions.)

Shri Hem Barua: How can he make
a statement like that?....(Interrup-
tions.)

Shri Jawaharlal Nehru: May I en-
quire if ‘non-sense’ is an unparliamen-
tary word?

Shri Ranga: But the way in which
it was said is thoroughly unbecoming
of you. You are the Leader of the
House.

Shri Koya (Kozhikode): Sir, on a
point of order. Is ‘non-sense’ parlia-
mentary?

Mr. Speaker: ‘Non-sense’ has been
used in the morning: nobody took ob-

* + Expunged as ordered by the Chair. )
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jection at that time: that was used
bere in his House.... (Interruptions).

Shrimati Renu Chakravartty Bar-
rackpore): Shri Hem Barua used it
against us.

Shri Hem Barua: I have never done
0.

Mr. Speaker: Mr. Nath Pai used it;
Shri Hem Barua did not vuse it. That
was the mistake which Shri Mukerjee
made at that time.

Shri Hem Barua: I am very much
in their mind, Sir.

Mr. Speaker: Shri Himatsingka.

Skri Himatsingka (Godda): The
Prime Minister has set sut at length
the policies followed by the Govern-
ment, and the results that have flowed
from the policy of non-alignment and
how it has helped in keeping peace
and order in the world. He also said
how India stood in the counse] of
world.

Mr. Speaker: Order , order; there
should be less talking now.

Shri Hem Barua: That is the after-
math, Sir.

Shri Himatsingka: After the
Chinese invasion, things have ap-
parently changed. India was regarded
as a very powerful country, In fact
our Army had shown its strength in
various fields but because of the un-
preparedness and the neglect—that
was neglected for sometime—we had
tu taste the Dbitter experience last
October. A country is heard only
when it speaks from strength. There-
fore, I feel that India should take all
possible steps to increase her strength
both militarily and economically. That
can only be done if we take all possi-
ble steps for the purpose. You know
that India was respected and heard,
before, but not now, and we must
get back our former prestige.
That can only be done it we raise
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our military strength and also are
in a position to speak from that
strength. Therefore, it is necessary
that we increase the strength of the
army, equip it properly and also arm
it properly. There should be less talk
and more work. That can only be
done if we really take proper steps.
at the proper moment,

What happens in the councils of
the world? As has been mentioned,
our diplomacy is not having proper
effect and the result is that what we
expect to achieve does not happen.
Therefore, it is necessary that our
diplomatic representation is  stren-
gthened and a better class of people
who can create a better impression in
those countries is sent,

It is very necessary that in the im-
portant capitals of the world we make-
proper arrangements for propaganda.
In that respect, we are at a less
advantageous position than Pakistan.
Of course, Pakistan’s case so far as
Kashmir is concerned is very easy to
be placed before the world. They sim-
ply say, “we do not want anything
except plebiscite.” But then we have
to explain the circumstances: Kashmir
was raided; the raiders were imme-
diately followed by the Pakistan
army; and then there was an enquiry
by the United Nations Commission,
and the decision by the Commission
was that Pakistan must vacate the
aggression, and then only the question
of plebiscite comes in. These things
need proper explanation,

Another thing has got to be borne in:
mind. Things may be explained to the
President or the USA  or the Prime
Minister of UK, but we know that
such explanations alone are not suffici-
ent. You know that the President of the
USA is very much mindful of helping
India. He promised all kinds of help,
but unless he can carry the Congress-
men and the senators with him he
cannot always carry out his wishes.
Therefore, it is necessary that our
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propaganda reaches the large num-
bers of Americans and that we are
able to explain the justice of our
cause and the necessity for the help
that we have been asking,

America and other foreign coun-
tries are willing to help; it is for us
to take proper advantage of it, and to
take the best possible help as may be
available, Our communist friends,
whenever any help comes from west-
ern countries, want to raise some sort
of protest, and some times they begin
to confuse whether that help should
be taken or not. Look at the ques-
tion of joint air exercises, Certainly,
the exercises that have been arranged
and are going to take place very soon
will be very helpful in giving ins-
truction to our pilots and they will
give training about the up-to-date
position of the Air Force. Unless we
take the fullest advantage, we will
not be in a position to meet the
aggression of China, Therefore, no
one should be heard to say anything
against the use of the joint air exer-
cises and the help that the foreign
countries are willing to render us in
that respect.

Similarly, we can be strong if we
are economically strong and we can-
not be economically strong unless our
industries, especially the heavy in-
dustries and other industries, which
are defence orientated and which en-
abled to our defence forces to get what
they want are strengthened. What
happens at the present moment?
Foreign collaborators come with pro-
per schemes on which they have
spent a lot of money and thought.
They give all possible examinaticn
and care and after they have tested
the projects, they come here and then
what do they find? Some Under-
Secretary or a person who does not
know much about the schemes is ask-
ed to examine and the result is enor-
mous delay. India is not the only
country where they can put in their
funds for investment. As a matter of
fact, as a result of this, these colla-
borators go away and put their money
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elsewhere. So, what has happened is
that only. 3 per cent of the foreign
capital is being invested in India, You
can realise the time that will be taken
if this is the rate at which the pro-
gress is made.

I also remember the remark Sir,
that you yourself made in the talk
you gave only a few days ago about
the delay that takes place here and
how it scares away foreign industrial-
ists. I feel it is up to the Govern-
ment to take note of your experience
and benefit by it. I am told when
our President went to America, he
created a very good impression. But
the press did not take much notice of
the tour made by the President, sim-
ply because the public relations de-
partment that should have taken
notice of the effect produced, really
did not work properly. Therefore, it
is necessary that that also should be
strengthened and proper arrange-
ments should be made to have a pub-
lic relations officer, who will take
advantage of visits by the President
and other dignitaries from our coun-
try.

So far as our relations with Pakis-
tan are concerned, our country has
been generous in almost everything.
In all possible manner, our country
has gone as far as it possibly could in
the question about canal water and
other important questions also, In
spite of that, Pakistan, which has
taken all the possible advantage from
the West—it is one of the members of
the alliances—has formed alliances of
a different nature with China. There-
fore, this is the proper time when our
country should take advantage of the
position and bring home to the
foreign countries that they should not
depend on a country like Pakistan,
which has taken all the help from the
west, but which is still prepared to
hobnob with China.

The western countries have been
helping Pakistan for the main purpose
of holding the communists. So far as
the Indian sub-continent or Pakistan
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is concerned, communists mean only
China. But that is the country with
which Pakistan wants to be friendly.
That shows how far Pakistan can go
to create trouble for India. It is very
unfortunate that these two countries,
which were born after the departure
of the British, should have this kind
of dispute. But so far as our country
is concerned, it has taken all pcssible
steps to bring home to Pakistan that
it will not pay. Maybe on account of
difficulties in their own country, may
be for other reasons, to divert tha
attention of their people, they always
accuse India and try to point their
finger at India. That is the whole
trouble with the present authorities
in Pakistan.

Therefore, our propaganda has to be
strengthened and improved. That is
also necessary so far as the south-
eastern countries are concerned. Cul-
turally and otherwise, we have great
affinity with those countries. Most of
them follow the Buddhist religion and
if not for anything else, they have
love for India because it is the birth-
place of Buddha. Culturally and
otherwise also there is a large amount
of similarity with India. But I am
afraid our propaganda and our diplo-
matic strength in those countries is
not what they should be. Therefore,
our Prime Minister should take note
of that fact also and try to strengthen
the position so that those countries
may be prospective customers of vari-
ous things that our country is produc-
ing, both consumer goods and capital
goods which our country is producing
and which our country is going to
produce more and more in the very
near future. Therefore, our propa-
ganda has got to be improved.

Sir, so far as China is concerned, 1
feel that they are out to create trou-
ble for us, and it is necessary that we
should be in a position to meet this
challenge from them.

Mr, Speaker: Shri J. R. Mehta.
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An hon, Member: He has not heard
you.

Mr. Speaker: Shri V. B. Gandhi.

Shri J. R, Mehta (Pali): Sir, I am
sorry I did not hear when you called
my name,

Mr, Speaker: Now I have called
Shri Gandhi.

Shri V, B. Gandhi; Mr. Speaker, Sir,
I shall just say a few words about
whether we have lost prestige by ac-
cepting the Colombo proposals. I shall,
then, also deal with the oft recurring
question of whether China will attack
us again. I shall also say something
about the significance of China’s sup-
posed isolation, about the meaning of
China’s atom bomb and, finally, about
the programmes and visions of the
present rulers of China,

Sir, it has often been said that we
have lost prestige by accepting the
Colombo proposals. I do not think
s0. In fact, we have gained some-
thing by our action in promptly aec-
cepting the proposals and coming out
with grace. We have put ourselives
in the right in the eyes of the
Colombo powers and in the eyes of a
growing number of countries all over
the world. I do not see what else we
could do.

We have always declared that in
international affairs we believe in a
peaceful settlement of disputes. Pro-
fessing that, we could not do anything
else, and I am quite sure we have
done the right thing in keeping to our
path. The Prime Minister has right-
ly said that we on our part will al-
ways keep the door open for settle-
ment. It is now for China to extri-
cate itself, or else to have its sincer-
ity of intentions placed in doubt. We
have also evidence coming from all
over the world that the position or
stand of India is being supported in
many ways in many countries. Re-
cently, there was an international
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women’s conference held in Moscow
which gave an overwhelming sup-
port to the position of India. Then,
recently, only last week, we received
news of what happened in Nicosia at
the Afro-Asian Solidarity Conference.
There also India has received over-
whelming support in the teeth ot
Chinese opposition,

Now, my next question will be:
will China attack India again? I have
no doubt that it will do so. All the
indications point to one way, and that
is that the attack is bound to come. In
what form or in what mode that
attack will come, we have to con-
sider, and I shall presently have
something to say on that too.

We see that the Chinese have con-
centrated a large number of troops in
Tibet, more especially on the Indian
frontiers. We see that they are build-
ing roads, constructing barracks, ere-
cting gun emplacements, extending
airfields and constructing new air-
fields and sub-terranean trenches, All
these preparations are naturally
made with a view to using them. We
can, therefore, think of the Chinese
intentions only in terms of one con-
clusion, and that is that they will
attack India.

We know well that what China is
doing is not an easy thing. It is a very
expensive thing, Mass concentration
of troops from very long distances
over three thousand miles is an ex-
pensive proposition by any calcula-
tion. Neither is China fabulously
rich to undertake these actions light-
heartedly. I say this, even though I
am aware that China is a dictatorial
country; because even  dictatorial
countries cannot take liberty with
economic laws. They have to obey
economic laws. If China undertakes
these expensive troops movements,
what does it mean? It means only
one thing. Attack of India is on the
cards, is contemplated, We have also
to consider the recent Chinese blandi-
shments with Pakistan, which is a
rather new development. It is mean-
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ingful. Both China and Pakistan
have been united with one motive,
and that is to continue the conflict
and make aggression on India.

Chinese are used to war making.
We can even call them professional
war-makers. They have some expe-
rience in the game, It is not clear as to
whether the Chinese will now go in
for a massive attack on India or they
will resort to their old familiar tac-
tics of harassing the enemy by
guerilla warfare or by brush war-
fare, warfare in which generally they
do not confront the enemy, warfare
in which they avoid a direct confron-
tation. Now, what will be the form,
the mode of attack, is not possible to
say at this time. But there is one
thing of which we should be sure and
it is that we have to be prepared and
we should not be surprised if this
aggression, if thig conflict, with China
is a very prolonged affair, It is some-
thing of a war by attrition; it is
something that is going to put our en-
durance to trial and our nerves to
test. We have, therefore, to be pre-
pared for all this contingency. We
have to be prepared to make all kinds
of sacrifices in terms of men, money,
material and military preparedness.

Finally, I would say, let us remem-
ber the old saying: he wins the war
who wins the last battle.

Now, one word more about the
China’s growing isolation, I must
begin by saying that the world keeps
on changing and it changes for China
too. Things do not remain constant
for long. We should not lay too much
store by China’s isolation for countries
change their policies, their national
policies, to suit their interests. If new
interests come up, then new policies
will also definitely come in. That
also we can, in a sense, see happen-
ing today. We see, for instance, that
Britain is taking larger and larger
interest in trade with China, We have
heard about an exhibition that is
going to be opened in Peking. We
also have read about the sale to
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China of Britist aircraft. Of course,
we do not complain there. The British
are free to sell their aircraft to whom-
soever they like. They have been
friendly to us and they have been ex-
tending aid to us. And I do not want
to appear as being mean or ungrate-
ful. I know for a fact that even in
America there is a lobby that is gain-
ing prominence more particularly on
the West Coast, on the California
side, which is interested in opening
trade relations with China. Califor-
nia and the West Coast have for a
century been having a very lucrative
trade with China and they are begin-
ning to feel the loss.

As for Japan, we know that Japan
can be a very valuable source of
essential and needed materials for
China, but Japan is holding back and
looking towards America, but if
America makes any move or even
slackens in her determination, Japan
will immediately follow the step and
take full advantage of the opportun-
ities,

In short, we have to look at these
things in the light of these potential
developments that are always possible.
Take, for instance, the question of
the admission of China to the United
Nations. We should all understand
that that is a foregone conclusion;
some day, today, tomorrow, or years
later—it simply cannot be avoided—
it has to come. Therefore, naturally,
whenever we think of China, we think
of China, not only of yesterday and
of today, but also of China of to-
morrow and the day after.

Then, may I say one word about
the Chinese atom bomb?

Mr, Speaker: The
comes last, I suppose,

atom  bomb

© Shri V. B. Gandhi: That will be the
last point, and I shall conclude after
that. About the Chinese atom bomb,
I would say that it is something in
which we are all interested, and we
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naturally note that China has refused
to sign the Partial Nuclear Test Ban
Treaty. That has given rise to alarm
in some quarters, but we need not
over-rate anything that China can
achieve in the direction of producing
an atom bomb; neither should we, of
course, under-rate their achievement.
What competent observers who know
something about this business of
atom bombs and their production
have said is that China first will have
to have an industrial base that will
be adequate to produce and develop
the nuclear capacity, capacity which
will be of any practical value as an
offensive weapon.
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Shri Raghunath Singh: The hon.
Member is making very serious alle-
gations,
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WA, g9 75 38 a0 Y AR fadera @
&9 FW 8 TIT @9 @I | §
I FIT § FF 50 qraew § o oy
SATEr FET &, 99 § To TFo HTo
¥ gar sfafafa s 9 fea=et §
®H FAT |

g aF FAN FT G¥GY §, TgT 9%
% T 9F ATTE AAT | gEA AT F5
GfTH1 FT agT T FAT | 7T AT HHLHT
F—R st § -wama-av & St
¥ gafuai & aftowfa &1 & 52
grar § f5 faw s § Of o
afes swd®r F o, WS AT o6,
TF TAT A AT g & | FO0 A |y
T HIY TGT, FHIWRS HT I 4T |
st #¥ g F47 &, 8 79 T IS
FATMTAAd e fFa ST F qeT
®1§ 720 § fF a8 gemme § )
TS QR FEA F 7 wowr a9 &)
R g Ig @ § 937 & 1wy
FI qifeTic ¥ TR aR F@ET AR
forar & 5 99 #1 figr fear 8, w”
e ot ag e 9w fegr =&Y fovar mam )
FT o THo Hle # gury wfafafa 73
gata 7 351 ! frgwm £ w1 gre g ?
AT IW FT I 1A GE, AT qope|r
FTgE & T 7 AT AR € )

TafaraT # arg W@ g2 | & 9w Ak
¥ guy 49 gFaT F g AAfkar &
firq a< ¥ 9999 2 @99 § 1| Ao
FT A & ? "o 5 o @ e
SR W F WA W@ | S 3w
fafewr smsg & wiw 4, 9 fafewr
T AT q9E ¥ 9, T 99 99
Y gEET 8, WX ofar & S A
TS FCATE, A1 g0 ST H T HFIA S 0
afFT 72 9@ @% Ao@ § T & fE
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[t mifws]

0F T I9 I A AR AT ST
TTE sRgR ™ & S F A=
F g™ WIT FX T4 JEAEAR &
O & Y T AT W | TT FRA
w7 & foll 19 3 qer & ? 3 fod
fraa e ofem e € ? & g=mar
& yuw waY, 3F, ¥ @ F foF suman
afom & fFar g ? g Y faem g
&, WA g1 ], W1 OF A W AR
gt swAaey wigaw e ?
| WY T W=, qted, S qa
TSy MagoFEE g ?
fafewr arersa 1 @ ofmrg 3§
GEOAT @, WA T Wy Fars
LE

zafed & gfimar w1 arss 7@ &<
THAT | FATY S FP-Afcwa, HOmET
TR FEEaaT 1 9 AT &, 99 F qqTaF
AR A AT AEg A fs oy
TifraT | qfaET a9 & 919 g dEAT
ifed a1 f fafew aroms &1 o ww
9T T AT Y, I FY BA-FEFT B,
AT B 17 fami-——=T o feafa g,
I #1 qRu-AfT 5w axg Swdr &
s ag  w & g s =rfgd av
fF wafmar g9 3% & a1 @ ok
? T A I FT FWIA HLAT A0EA AT T |
9g ¥ YS9 F AWEIR FT g_W
WS AT W FgT IR WO T FTAA
¥ R e Y A A

A g AT A ¥ A qHAE
qiffeT w1 W ST A ¥ R
qiffe & TR | gEIR T HelT o
X WY qrF amem FT &t 8, & wHar
g guw ad gfmn & A gfe-
farg wvse & mar & 1 Wgw A gk
@ aF gE | TR AT fE

SEPTEMBER 16, 1963 International Situation 6374

FHRY | rfeeaT |mzar & 5 g8 S
Y faraa @ 1 g ¥ 99 F qmHT
W | T TE @ g ¢, T2 I qE
21 =& I ¥ w1 919 W 7@ gwar
&1 g T A, TS, Y 3W AR A
S FS FE L, 99 ¥ AR A ¥ 3w
T T & | e e & 8,
=T ZIAT FIAT §, W T IAT AR
WAL & A1 W FIS GHANT &Y AT
F gud &1 AFEAT FA F A4 gw
TG JATY FX 7R §, Tg 9 3% 2 1
AR F477 AT FrAT &, FAT A HAT
FTEATET 1T &, A1 I F aI F g STv
FHATET FW 2, I8 3F 81 FQ@ £ 4
qffam F faamt § g g 9%
giq gt ®ig FT FAE 9T IS I,
AfHT 70 T FY UeAT &7 79 W @ax
foeret & a1 g7 foz2 fom @ &, fadier
e FT I £ 1 gH @ Aafed fw
1 7 g7 39 fau=il #1373 | I FT
%7 #1 g 7 g faan & ar 76 fow g,
R AR TEL E 1 miEe ¥ g
Q@TRA F a1y & v fFar A ? gawr
A R A T § afeem
9T TF 1T IT 9T | A 3T ST 97 a1
T, A Fg FFar § | qiEeE q
quar 6 99 &7 93T 9 I9T 97 &
IR SH & AT § wT% F fa@r g
T ¥ fauda 3§ &7 ofF guId g3t
9T 9 |1 Bi F FATS 9 I, 9
T Afe $1% FEAET TG G aH
WY FO FUAE IE F GRS 94,
IT A @A FA F | AT TF fagdr
foEa &, IO § UTT GHET 1 gT FET
SR § | S gF e AR § Afe
I T AT gH TG AT AT A& U
I HT TCF F IR IR TEF TG T I
gweT 1 WK g qEd axg ¥ fafgat
& I 9 AR g I ¥ R
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faamm A€ o FEIRr T &, T 3F
HIw AL AT | F AHA & WA T
T g5 FadY o < 9 IR JeH
QGRS

AT F q F A GEr & e g
(R w5 faurdy | w7 swE 9 g
&, STEl a% gAT WS g gl A% gATd
drmr g, @l a% U g, gw sAa #
f& i a% 9 U &, g Wy @ &
i< & 1 99 qX AT 5eng g

Tq9 g FE A F7a £ fw
aifearY feuTgr  gm @i gw
o1, R 6T arfew 5o 0 | =T A
SO FI §, T 3T IF FT @G FA
g g wq & 7 gHI AV ¥ A
FEAE g5 & 7 a9 gwre faunEr gt
Far A 4 7 TR T w1 gEEer
frar a1 7Y fea 7 3 &1 g9 AT
g g1 fmax §a goro @rFg
FT &, IH qvg F gH T 9 FT =W
F) WRITNA F F@EAT A
IR T | A I § AT F g\
@hE 7 § W gw faedr & faa
garar A= AW A grar &)

OEqE WEWEW | WA §&q G
fare ® @or T 7

€Y ARAT qEW T A G |

= arfie ;S0 g, T (o @
FIGAT | § W & &eH F AT Irgar
g

aifeer #X SW F @ awsar
g R | 9 UF S 9 | wWdy
sfafafa wawfet goq & fod, aomw
A ¥ g fF ¥ i @ g,
g g dfrmd I ¥
flus g s amama g

T T & ITATE | FT G99 g1 IAT &,
qqT AEE | gHIY g9S W A6 AT TEy
& orfeEd & qre A aed TE e )
ot dTEa el @ eg ¥ W F A
quAtaT #7 | 5 Y arvq § F@v g,
g T@wr Aifgd | gwdET &7 awa
FE R AEAT AT E ? AT AT AT §
qifeae & o9 fama @@t § afer 97
Fgal £ fF zaa <9 & 919 gaTs ausAar
% femr 2 | 7 gars guenAr #9T gar
¥ v a1 7 7 fawia &, T s 97 oy
s ! famel & faAr FF gmedr
g1 FFAT & 7 WIS gag FT FEARX @0
I9 & qAT == fF 2T @, gme & I
#1 fama fasr 1 gAT W A e
fafew amaSTET &, 38 71 I GO

sreaw wated © g § A My ¥
LSRN 21 S

°

=t vy faz o fer aga weer
C AR G|

s wg1e : gy at aga w=er
A &, g A1 AF & | FA ¥ FH qHA-
¥ Y qgg wfuF w=et At § 1 afwT
‘gt wrd" Tar A FgAT Aed

tofes T AT W F AN
quElaT g &, 99 § ama 6 AT g,
7 &= Tited | e w e
famrer AT @, 9TE A9 § | THART TG
[T 1 sEAET T A Ay wwar ®
i forde 2T & 1 W T & B
o A & g T AR § I FT
T 121 = 1 sfafafa dew o deT
T AT | agt 9 A1 eRRaT g &,
{wz avar & fF 7Q.99 T ATTEE
*1 £ Tar G aww & gafad g
& QT 9T T AR F AT
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[t arfirs)
T | AT Ay g AfE R
T THAQN FAT §, ITF I AL
T[T g A AT AR afFena &
9 F quard S & g7 qaw &
3IFH O WHA S TS A IS
JIFT 3@ FHARY F AW T

FRAIC H I Tg A0 2, 98 AAT-
T FY A Y | FTRAR AT 5y
Wt 99 T 1 @ wegEAr 3 faArw
IXIWATE 39 99 @ &1 @
TITEFIAAIIIY | F9qF Iq 3
s g Tor @, @ a5
] A qY qAT g § AR Ay
R g R, @ W AR wear
R | W AT ¥ TH F7 G O i
for w1 oo B, faem feel Sy
F 1 R fra ¥ o g w2
T 3T 7 fegr # faar g @Y A
T T 41 O FAY & < F, Fay
T R R &, 3 FAT R 47T |
QAT AT & AT F1E FEA Arr 5y
&Y FE@T gh § N A9 wsgear
T H ff I I 7 53 WAV ¥ fa
{3y far mr 2 1 FE nF Qo A 9
oY oY | R adY Frr i aifwen 3
| FEAR FT AL A 1 IwEA T
U I R

= e s a<h® T IR
g & 48 A 9 JAF | T FEE gY
G A TR QG ?

SEPTEMBER 16, 1963 International Situation 6378

stoifew @ & g AEwi § 19
S T T TR §, & a3 w7 AR
BUR AT Fgy § 1 g eqry <@ Ay
fo T B waver HAY F =T & fRaw
¥ AR g T R A ¥ I wwAr
esfg iy s s g AR F
TR # 3 o7 § w1 qader g
et ¥ 1 & srean £ fr g s A
gg @1 fF Far a8 AYFT & AT A §
I fF FrA D garel 71 I FA
T F@E FrAl T 7 FT THFIA F
& ;e T mag @9 g R
M agaw @ q 9T W @
AT TFZ Ty AN G /W | 39
T AT g o gra € gfear ® 0 sEwy
1 @ew At frar s =fegr =ik
T TG wegear w1 gy Adf Foar st
wfgd ? & gwaar £ OF o g g,
St o §, o Frdars , 39 W
A F 7 faay Sg aTHTHR T |
T ¥ ga-stfeq a1 T 41 A4 AT &
F AT FAS FE (7 T AeGAT A
fer s w197 AYFr &1 399 TF T
A FRAR § g, 87 7 UF AC
T FT AR A IT G AT a0 AT
o9T ga ey &, 99 & WTAT
S

oeTR WEAA ¢ A WA DA 2R
T faem
The Lok Sabha then adjourned till
Eleven of the Clock on Tuesday, the

17th September, 1963|Bhadra 26, 1885
(Saka).
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6379
CoLumNS
ORAL ANSWERS TO
QUESTIONS . . . 6155—6201
S.Q. Subject
No.
676 Dragon Project Enqulrv
Report . . 6155—58

677 National Volunteer Force 61-8—60
678 Devetailing of agncultu-

ral and co- operatwes

Plans . 6160—63

679 Nuclear Power Stanons . 6163—68
680 Unemployment . 6168—73
681 Firing by Pakistanis on
Karimganj border 6173—78
682 Indo-Nepal relations 6178—83
683 Indian Defence Mission
t0 MOSCOw . 6183—88
684 Parliamentary Secretarys
visit to U.S.A. 6189—93
636 Provident Fund Constri-
oution . . 6193—95
S.N.
Q.No.
5 Pakistaniinfiltration . 6195—6201
WRITTEN ANSWERS TO
QUESTIONS . 6201—54
S.Q.
No.
685 Fourth Five Year Plan . 6201
687 Study of public sector
projects . 6201-02
688 Industrial anutes Act . 6202
689 Indians in Ceylon . 6202-03
690 Session of the U.N.
General Assembly 6203-04
690A Chinese spies in NEFA  6204-03

691 Contract system in coal
mines . . 6205

692  Study of Eastern U P.

6205-06
693 Training of technical
workers in Delhi . 6-06
694 Chinese road making
machinery for Nepal . 6207
695 Hostile Nagas 6207-08
696  Allegations against Punjab
Chief Minister 6208-09
697 Construction of pipeline
by Chinese in Ladakh . 6209
698 Indian emigrants to UK. 6209—10
699 Contributions to Congo
Civilian Op:rations Fund 6210

WRITTEIN ANSWERS TO

QUESTION'S—contd.
U.S.Q. Subject COLUMNS
No.

1901 N.C.C. training . . 6211
1902 Tikkerapara Project on

Mahanadi . . 6-1I-12
1903 Panchayat Samiti In-

dustries . 6212
1904 Transmitter for ]cy’pore

(Orissa) . . 6212-1
1905 School for refugee studems 6213
1906 Chandragiri refugee

colony . . . 6213-14
1907 A.LR. transmitter at

Raipur . . . 6214
1908 A.I.LR.New Delhi . 6214-15
1909 Backward areas of Maha-

rashtra . 6215
1910 Registered unempIO)cd

in Maharashtra 6 15
1911 Hospitals for mdustrml

labourers in Rajasthan 6215-16

1912 Minor irrigation pro;ecu

in Rajsthan . 6216
1913 Rural Industrial Prn]ccts,

Rajasthan . 6217
1914 Women rcgmcrgd in

Bihar Employment Ex-

changes . 6237-18
1915 Minor irrigation Proyects

in Maharashtra . 6218
1916 Central Projects in

Maharashtra . . 6218
1917 Pensions to  Ordnance

Factory, Employees . 6210
1918 Documentary  film on

rural clectrification in

Rajasthan . . . 6219
1919 Documentary  film on

Rajasthan . 6216-2¢

1920 Sainik Samachar
1921 Civil Liability for Nuclear

damage . . 62:0-:1
1922 Indians visiting Paknsum 6221-22
1923 Post-war services recon-

struction fund . . 6222
1924 Motor Transport Wor—

kers’ Act . . 622223
1925 Publication of books . 6223
1926 Craftsman Tram.mg

Scheme 6223-24
1927 Indian hdnnpped by

Pakistanis . 6224

1928 I.A.F. reservists 62: 4-2°
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WRITTEN ANSWERS TO

QUESTIONS—contd. ‘
U.sS.Q. Subject CoLUMNS
No.
1929 “‘Aeroriox” breathing
apparatus . . . 6225
1930 Dereliction of duaty in
NEFA . . . 622026
1931 Uranium depositsin Par-
bati Valley . . 6226
1932 Ordance Factory in )
Kanpur . . . 622627
1933 Vessel for Andaman
islands . . . 627
1934 Darbhanga aviation 62:7-2
1935 Slavery in NEFA . . 6228-29
1936 Confermeny of foreign
titles on 1.1dians . 6:29

1937 Settlement of  Tibetan
refugees outside I.adia 6226-30

1938 Indo-Pak Officers’ Con-

ference . . . 6230
1939 Radiostation at Jammu . 6230-31
1940 Grantsto INTUC 6231
1941 Calcutta Film  Society

Exnibition . 6231-32
1942 A.LR. High Power Trans-

mitter at Kozaikodz . 6232
1943 Persoas of Indian ongm

in Ceylon. . . 6232-33
1944 “‘Saiaik Samachar” 6233

1945 Attack by hostile tribesmen  6:33--34

1946 Earth moving equipment
: manufacturing factories  6.34-35

1947 Arms Plant . . 6-35
1948 Violation of lndxau air

space B 6235
1949 Ramanadhi Rescrvo:r Sc-

heme . 6235-36
1950 Passports for Isrzel S 6230-37
1951 Legislation on Betdl ngar

industries . 6237-38
1952 Soviet Armsaid . . 6238

1953 Land reforms in Kerala 6:38—40
1954 Workshops for apprentices 6.40-41
1955 Ord.nance factories . 6:41
1956 Breach of Industrial truce 6242
1957 Industrial truce in Shri

Gopal Paper Mills . 6242-43
1958  Alr strip near Hubli . 6243
1959 Paper from Bagasse . 6243-44

1960 Coal transport in Singa-
reni collieries . . 6244

1961 Ventilation in Singareni
Collierios . . 6244-45
-962  Poliee excesses in Goa . 6245

WRITIEN ANSWERS TO
QUELTIONI—contd,

USQ. Subject
No.

1663 A.LLR. programmes for
. NG . . .
1964 Clildren’s filmn society
1965 Arimurition plant from

CSA. . . .

1966 Coal mines labour employ-
ment  exchanges in
Shahdol district .

1967 Radio  transmitters at
Agra and Mathura

1968 C-119G transport planes
1969 INTUC . - .

1970 “‘Mongolian Huts” for
vetence Forces | .

1971 Claim  aprlicstions for
indusir.al workers
1972 Tactories in Delhy . .
1973 Iadustrial Cooperatives .
197; lunsions to families of
Jawans . .

CALLING ATTENTION
TO *IATTERS OF URGENT
PUBLIC IM>ORTANCE

(iy The Prime Minister
(Shri Jawsharlal Nehru)
made a further statement
in response to the calling
attention by Shri Hem Bzrua
on the 13th September,
1963, regarding Chinse Eme
bassy officials tkirg photoe
grorhs of Comninst flags
on Goverrm.a' propeity in
Deihi on the 12 * Septem-
ber, 1963.

(ii) Dr. L. M. Singhvi called
the attention of th:e Minister
of Finance to the reported
reconsideration of the Com-
pulsory Deposit Scheme.

The Minister of Finance
(Shri T.T. Krisnama-
chari) made a statement
in regard thereto.

6382

CoLuMNs

624:-46
6:46-47

6247

6247-48

6248
6249
6249

6250
62c0-51
62:1-52

6252-53

6253-54

6254—67
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PAPERS LAID ON THE
TABLE .

{1) A copy of Annual Report
of the Indian Statistical
Irstitute, Calcutta, for
the year 1961-62.

(2) A copy of the Main Con-
clusions of the Twenty-first
Session of the Indian Labour
Conference held at New
Delhi on the 13th July, 1963.

(3) A copy of Report of the
Chief Inspector of Mines
on the fatal accident at
Nundydroog Gold Mine,
Bangarapet  Taluk, Kolar
District, Mysore, on the 13th
August, 1963.

PRESIDENT’S ASSENT TO
BILLS .

. 3 .

Secretary laid on the Table
following Bills passed by the
Hous s of Parliament during
the current Session and assent-
ed to by the President.

(1) The Customs and
Central Excis s (amend-
ment) Bill, 1963.

(2) The Appropriation
(Railw:ys) No. §
Bill, 19t 3.

|Dawy DiGesT)

CoLuMNS

(2,768

6.63

MOTION FOR ELECTION
TO COMMITTEE .

The Minister of Food and Agri-
culture (Shri Swaren S.ngh)
moved that the Mcmters of
Lok Sabha clect, one mcmter
from among themseives
to serve as a member of the
Indien Central Jute Commit-
tee vice Shri G. Basu ceased
to be am mbcr of Lok Sabha.
The motion was adopted.

MOTION RE : INTERNA-

63t 4

Corum::-

626 -«

TIONAL SITUATION  6265—637

The Prime Minister (Shri Ja-
waharlal Nehru) moved that
the present intcrnational
situation and the rolicy of
the Government of India in
relation thereto be tzken into
consideration. The discus-
sion was not concluded.

AGENDA FOR TUESDAY,
SEPTEMELER 17, 1563 Y
BHADRA 26, 1885 (SARA)

Further discussion on the Mo-
tion rz : Int. rnational situa-
tion,

GMGIPND—LS I1—1228 [Ai] LSD—24-9-63—S$(@
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